CENTRAL-QDMINISTRAIIVE TRIBUNAL
- BANGALORE BENCH

‘ Second Floor,

Compercial ‘Complex,
A Indiranagar,
Bangalore~38.

Dated@ T JAN T-ng'

ORIGINAL APPLBSATLCNS NO 395 TO 403 of l99l 57&416 of 1990

,APPLICANTS}—Sri.C.R.Rangadhémaiah and Others

v/s
RESPONDENTS - The Chairman,Railway Board and Others.

1, Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

2. Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,

: Kaloor,Kochi-682017.

3. Sri.P.Shivan Pillai, Advocate,Crass House,Monestary Road,
Karikkamuri, Koch1—682011. ,

4, Sri.Vijaynarayan,3~C ELDORADO,112 Nungambakkam High Road
Madras 600 034.

5.  Chairmen,Railway Board,Rail Bhavan,New Delhi.

6o The Secretary,Ministry of Railway,Rail Bhavan,New Delhi.

7e The Beneral Manager,Southern Railways,Park Town,Madras=-3.

8. The Chief Personnel Officer,Southern Railways, Park Town,

. Madras-2.

9.  The Divisional Rallway Manager,Southern Railways, Mysore. -

10. The Senior Divisional Personnel Offlcer Southern Rsilways,
- Palghat,Kerela.

11. The Divisional Personnel Officer,Southern Rallways.

' Madurai Division, Madurai.

12. The Divisional Superlntendent,Southern Railways,
Divisional Office,Palghat,Kerala.

13. The Divisional Railway Manager,Southern Railway,Bangalore.

14. Sri.K.R.D.Karanth, Advocate,32 Mangalanagar Sankey Road Cross,
Bangalore-54. ,

15. | Sri.A.N.Venugopala Gowda,Advocate No.8/2, Upstalrs, 
' R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore..
-X=X= X=X~ |
Please find enclosed herewith a copy of the ORDEH
‘passed by this Tribunal in the above mentioned aéplications

on 16th Day of December,1993, for further necessary action.

Qv DERUTY REGISTRAK(J)
A JUDICIAL BRANCHES.

.....
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- , . CENTR&L ADNINISTRATIUE TRIBUNAL
- g - j aANcALnRE BENCH :

THuRsoav; THIS THE 16TH:DAY'DF?DEGENBER, 1993

SHRI JUSTICE V.S, MALIMATH ceee CHAIRMAN(J)

SHRI JUSTICE P.K. SHYAMBUNDAR .. VIGE CHAIRMAN(D)

SHQI Ve RAMAKRISHN&N " eees MEMBER(K)

1. Sri C R‘Rangadhamalah,
S/0 Sri Rangeish,
aged about 68 yeers,
Retired Guard-A SpeClal,
" Chikkabidre,
'Chlkkanerayakanahalll Taluk.

2. Sr1 K.V.Sreekantiah,
© §/0 Sri K.V. Subramanyaiah,
aged sbout .69 years, o
Retired Guard-k Special, - :
Ch-70,6th Main,Saraswathipuream,
flysore 9,

3. Sri NN, Narayana Setty,
$/0 $ri K.Muniswamaish,
Retired Guard-A Sp901al

. 2003/2, Rajkemal Street
Mysore - 1

4. . Sri B,J. Nagerejaiah,

b S/0 Sri Jayapala Nayzner,

i Retired Guard-R Speciel,

P 158, Shankaranzgar,

" (- R 3 B.Kaval, Bengalore-560 022

: S. Sri K. Seshadri, $/0 Sri- Krlshna
4 8hatta, aged about 69 years,
: Retired Guard-h Special,

92, Lakshmipuram, Arsikere.

6. Sri M.Channabasavaisah,
- S/D-Srl Madappa,aged- sbout 69 years,
‘Wﬁbg d%uard-f Special,

§>9§4T~9¢h, ain Road, 6th Cross, . .
/Prekasﬁnég Bangelore - 21 , o

7

\I

\
Ve nivasachar,
43T i ig&dﬁkataremachor,
id -2 outnf years,
iYed Jua ‘d-R Sp901el
111 Parallel Road

aaygn@b/&/ﬁxten31on, : _ .
Sheimoge™ own - 577 201 eesses Rpplicants

/
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8, Sri Shivasuemy, S/o Sri T,
Burgechelam Pillei, aged
about 69 years, Retired
Driver-k peclel, 44, 11

- Main, Medas Block, New
Bamkoo Bezar, Mysore-21

8., Sri J.N.Pharoah, S/o Sri W.B.
Pharoah, Retired Driver-R *
Special, 2355, I Mein, II ‘
Cross, K.G.Koppal, Chamarofa~ ,
-puram, Mysore, , :

Applicents 1 t0.9 in :

| O.feNos,.395 to 403/91

10, Sri R.J«Mehadevan, .

8/0 R.Jayaranm,

aged ebout 67 years,

Guerd 'hk! Special (Retired)

residipg at No,157, IVth Cross,

Nagappa Block, Srizampuram, : ‘

Bangalore ~ 560 021 : Rpplicent 10 in 0,A.
T No,57/90 " .

N,
e A £

11 Sri R,.Shivelsh v
" Retired 8uerd 1R Special,
and residing et No,1153,
18r4 Ranga', II Main Road,
S.Ni:lolony, Yeshuwanthpur, . .
Bengalore -~ 560 022, . Applicent 11 in 0.A,
. No.416/90 -

12, Sri Pepanng, . , ]
$/o Nethavedu,
aged ebout 63 years,
Oriver Passenger MR448,
Southern Reiluay,
Bangalpre City(Retired)
No.5/18, Backside of
Munisuara Temple, .
Bhuvaneswarinagar, Magadi Road,
Bengalore -~ 23,

“Fegoo g oona

R

13, Sri Ghouse Mohidgen
~ 8/o0 kzeen Mohideen,
aged ebout 63 years,
Driver Passenger MR 238,
gputhern Railway,Bangalore City, .

. -

Retired) C/o Noor Mohamaee,
0.73/0, Railuay Quarters,
‘Yeswanthapur, Bangelore ~ 22,

14, Sri B.John Feter,
"~ 8/o Doraisuamy

aged about 58 years,
Briver Goods MR 612,
Southern Railuay,
Yeswenthapur (Retired)
No,62, III Cross, I Sfage,
Oklipuram, Bangslore - 21, - .,‘APPLICANTS;_

s .
o ..-Co_'nti‘n /-

P




',-Sri Hanickam,

S/o Laksmendgppe,

i',;aged -about -60 - yeafé;

16,

Driver Passenger MR 414,

~ Southern; Railuay, Arsikere, :

v(Rettred), No.ZBS/A ‘8th Cross,
Bangalore‘— 550 I21, - ‘

Narayane
8/o NyaanVadu, :
aged akout 72 years, -

* Shuhter MR 278,

17,

: Bangalore - 23,

Bangalore City, Southexh Rajluey,
(Retired) No. 53 C/o Nawaz b’corer
12th Cross Magedi Roed, .

Sri M.S, busainathan,

'8/0 Merisvamy,
aged apout 62 years,

Driver Passenger MR 475,
Southern Railua Yalehanka,
(Retired)C/o ’.K Joseph,
.45/R 01d Railuay Quarters,
Yesuanthapur, Bangalore - 22,

sti Siddeiéh S/o Siddaieh Gouda,

aged 62 ygars, Diesel hssistant
MR 523, Southern Railuay
Banoplor City, Retmred5

No.58, I Cross, 3rd Mein Road,
Ramacgandrapuram, BangalorP ~ 21,

Sri Kedirvelu CRa,

' 5/0 C.S.Ramalingam,-

aged about 58 years,
Goods Driver MR 624,
Séuthern Railway, Harihaer,
(Retired), No.32/2, I Main Road,’
1 Cross, Uklipuram,

Bangalore - 21,

Sri Gulam Dastagir,

$/o Md.Ghouse,

aged about 69 -years,

Shunter :fIR- 597, Southern Railuay,
Yeswanthapur (Retires) No,3,
Ster Building, Pharga Mohalley
Doorvaninagar; Gko Macras Road,

Hjef, aged 67 years,
ter\ R\539 Sauthern Railuway,

.alobgzmantcnmenﬁ(Recired)
ot

4 +«APPLICANTS,
:o . .Cont.‘; /"‘



22,

23,

24,

2 5.

26,

. oo-:a,'bn'

Sri D.Johny, . .
S/odN;Uévidsgillai, .

aged ebou yeel 8y

bssistant Guerd/EMT 1303,

Southern Ra;luéz, Bahgelore
(Retired), C/o Gaerpentet Supremeny,
12th Cross, Magedi Roadj

Bahgglore - 23, o .

Sri Shelk Fekruddeen EgsmeY,
8/0 Mohemmed Khasim Sakli,
aged about 63 Xéars, .
Railluay Guard A-ER 5272,
‘Southern Ralluay, Arsikerey
(Retired), Mendipet,
Arsikere = 573 103,

" Haséan District,

Srfl KaGoKrishpemurthy,

§/0 K\Gufideppa,

age® sbout 60 years,

Guerd 'R Spl, EE 994,
Southern Reiluay, Arsikere,
_(Retired),"No.Bd, Yérrampa Block,
Laxmiput, #rsikere « 573 163,

Sri DJEJAnthony, '

8/0 Enneslappa, =ged ebout 63
years, Rhsst, Guard EE 1317,
outhern Raliuway, Baigalosa Clty,
(Retired), No,29%, EUWS, S5th NMain,
Kemgeril Satelllte Toun,
Bangalore = €0,

Sri NWoW \"An a‘ﬁ'd‘a ‘ ﬁ‘ao »

- .8/0 NyVenkome Rao,

27

2%,

“aged about®9 yeers,

. Fireman R =~ MR 549

Southern Reiluay, ghimOQa Toun,
(Retired),No,121, 1Y Cross,
_Behind S.#.0ffice, Rshoknagsr,
$himoga Town. '

$ri MMenl, . |

8/o Mottal, waged ebout
Southern Raeiluay,
Baiyappanahallszetired),
Ramasuamypalya, MeS.Nagar,
Kemmehehalll Main Road,

: Bangalpre-hl33u

811 Moifexman, $/o fMurugesh,
aged about Ggg'eare,'
Driver Goods MR 410,
SolUthern Railuay, )
Yesvatithapur (Retirew),

' Now22, 1 Cross, Bhasyamnagar,

S ...:..,‘,_A., lore = o ’ i
rirehpuram, Bangalore. = 21 -,.,ﬁPPLIG£NT5

e
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) S/o Uenkataramanappe,‘
aged about 63 years, S
Oriver Passenger MR 721, .

. Southern Reiluay, Shimoga Toun,
‘Retlired, No,209/41, Reckemma

, Building, Main Road :
YesuanthapUr, Bangalore—ZZ,

30,  Sri Syed Kbbas,
S/o Syed Bastagir,
aged -about 69 yeers,
Southarh Railuay, Bargala:e City,
(Retired), No,4%1, I .Cross, :
I1 Main, £etharayanapura,
. {Near Subramye Naaajid)
Bangalota - 26,

3, Sri Akdul Rahim, -
"~ S8/o Md,Bakshi, |
‘aged about 62 yesrs,
Shunter MR 349, Southern Ralluay,
Bangaiore ety (Retired),
No.22/%, 11-A Cross,
'EHOShalli Mein Road,
Patharayahapura
Bahgalore - 26,

32, Sri K.M.Pavooni, .

S/o K.V.Fathew,

pged about 66 vears,

Driver Goode MR 701,

Southern Railuay, Yesuanthapur,
(Retired) No.5%7, 7Tth Cross,
KeN Extension, \ebuanthapur,
Bangalore - 22, -

i

33, Sri 8, Gaﬁgadharaiah

. . S/ B.Siddaiaﬁ,

. aged about 62 years; °
Guard A-Spl, ©MT 428
Southern Railvay,. Rrsikara,
(Retired), Nc.Vesentha Nilaya,
- hear Sadana “alkies,. Behind
_ rump House, Arsikere.

34, Sri G, Ramaauemy,

— S/d”ﬁ"ﬁovinparaju,
ged“%bouﬁ\é ars,

ﬂatl ﬁhard

QgSouther Rai :}i\a galore Pity,

A( Retimed) Nqﬁ;64 Af elidny Qtrs”

. é( G5 cSeythQri/Railuay, Bangalore—23.
X

‘é@??ﬁﬁKﬁm@ran, S/0 T.Ambu, "
eged abogx/Sg/vears, Mail Guerd
#176850S, Rellaay Bangalore Sity,
TRegiren)s Mo, 104, 6th faln, -
11 C¥5ss, Shankarnagar, Yeauanthaour P.D.

{Y/Bangalore - 22,

'...APPLIcaNrs

...&on&@



36,

v37;;

3,

%,

40,

41,

42,

eri N‘Nagaraj A
'5/0 Nuniauamy Naidu,‘” .
~.aged éhuut 60 years,

‘Driver Goods MR 436,

‘Southern Railuay, Bangalore City,_,‘
(Retired), No,68,’Kothandarsmapuram,

VaiyalikaVa19 1228 Croas, '
Bangalore ~ 3. _ f

Sri G| Gopel
8/o Gangen, o
Rged alout Gﬂ yeare,

‘ Driver Goods MR 599,

Southern RaiIUag Yesuantheou:,
(Retired C/o Chak'avarthy,
No.42/D, RaiJUay Qtra,
Baiyappanahalli

Bangalore'— 38.

Sri Khudus,

S/o Hussain‘sal

aged about 6F yesars,

Driyer Fassanger MR 112, :
Southern Reiluay, Bangalurp Lity,
(Retirea), No. 489, 10th Cr0°s
Nathikere Main Road
YeSUanthapur hargalﬂre-ZQn

Sri Nayanna,\
$/o lMayenna Gouda,
aged about 71 years,

“tShunter MR 254,

Southern Reiluay Bangslore City,
(Retired), No,40, 7th Cross,

, Gayathrinegar, s >1rampuram,

Bangalore—21

Sri Gurusiddaiau, s,
$/0 Siddappa, '

aged. about 68 \esars,
Driver Passenger MR 393,
Southern Railuay Shimoga Touwn,
(Retired), Attn éuddekaval
Hosur Jevagel Fost, Arsikere
Taluk Hassan District.

Sri Méhamed Hussain,

S/o Mohamed Budensab,

aged about 6€ years,
Shunter MR 6¢1, -
Southern Rail uav Hariher,
(Retired), Fraravethi Poct,
Harihar TaJUK, Harihar,

Sri T Duggen,

S/D R. oDugoan,

aged sbout 65 years,
Driver Passenger MR 37,

‘(/' Southern Railuay, Bangalore City

R, o

il

..,Contd /-‘




gresiding at :Nunikalappe Gardeﬂ,
- Ramaswamy Palayam, % .

- Khemmanehellil Mein Rdad,

. 2nd Crosa, Bangalore-SS.

43,...8ri John: Ross, 5/0 Noeh,
. asged sbout 62 yegrs,

Oriver Passenger MR 359, :
Southern Reiluey,. Bahgalore City,”
_fRetired), No,860, HMT lavout,
~behind. Choudeswari Temple,

Mathikere, Banqalore— Be

44, Sri E Hussey S/o hilliam nussey,
- sged about 64 yeers
Driver Passenger, mR 193, -
‘Southern Reiluey, Baﬁgalore City,
(Ratired), No,5, 7th Cross,
Suhedarpeiy Yesuant epur,
Bangalorenzz : .

~

45, Sri B,Jayaram Sirgh,
"~ 8/o Narayan Singh,

- aged about 63 years, |
Oriver Passenger MR. €11,

" Southern Railuay, Shimoga Toun,
(Retired), No, 1831 III Cross, .
Rathan Singh : Laﬁe, ﬂeﬁdi Mohalla,

N Nysore o 570 021 :

46, 51‘1 l"'uruth.n. Pau," ,

- 8/ Neelakanta Rao,

- aged ebout 64 years,

Driver Passenger: MR 422,
Southern: Ra11uay,_8angalore City, .
(Retire#), No,23, "I Main Road, .
Gundu Nuneesuara Temple Street,
Natadhahelli, Bangalore-32

47, Sri Nohamed Basha,
- S/o Bbdulla Seb, -
-aged about 67 yeers, - 7
Shunter MR 423, Southern Ralluay,
Harihar,’(Retired), N0.351 .
II Cross, Gendhinagar,
Hariher,

'vefSrtNKiaggn, S/o’Govlndan, ~
ALt eﬂ‘absut 59 ycars, .

O

V,fshunf&ﬁk A ‘ :

Qf; SoutherniR hlluey, Bangalore Eioy,
(Retired)s. ‘g +6/2,. Sunderam Reddy,
Buﬁidln ,C cks;de of Manchara Miile
iﬁ?adi Roa 3 Bangalore - 23,

48

RS
iz (
3(
ﬂk

J
Sri N.Wit,appa,’s/o Mu*happa,
glﬁhm@erubout 72 years, . '
DT uB@Afbods, Southern Railvay,
»/ Yesuanthapur, (Retxroc)

¢¢ + APPLICANTS
+ol0 ntd, /'
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Sy : E”~_C/o Cheterine N o :
.+ Ghenejyothi” High School,
- No.61/1, IV-N Block, . o )
Rajajinager, .
Bangelore - 10, ' : .

89, Sri Rengalsh,
T S/o Rengasuamy, S
- aged about 68 years, ¢
! Driver Passenger MR 1601 :
b Southern Railway, Bangalore Tity, . o ' '
(Ret*red)! No.27, Chic Beeuer
, i Road Cross,  Shivejinegear;:
: . ' Bangalore-51.

51. Sri Ethirajen, S/o R, qcm'rdi, . A . .
" aged about-65 years, : '
Southern Reilway, Mysora’
(Retired), Driver Pessenger,
MR 378, No.1389, III Crcss,
Kaki Road Nand‘ Yoiella,
Nysore—21

52, Sri A Xeuier, S/o u.Lnthon\
aged aebput G2 yesars, .
Driver Passenger MR 633,
- Southern Ra£IUay, Rrsikere,
4 (Retired),Nc,52/2/, Behind’
St. Narrys Lhurch irsike“e«103.

53, Sri Linga, $/o Karbasappe,
aged about 67 yeers, :
Shunter MR 253,
Southern Railuay Harihar, _
(Retired),C/o Kurvethi Lings, .
'Bm:pvathi Post, Harihar.

54, . Sri Revanappa,
- S8/o0 Siddeppa, aged about E3 'years,
Fireman First ML 1129,
Southern Railuay, ravihaz,
(Retired), C/o Revaneppa,
Challegeri, Mallikarjuna Extension,
Amravathi Post, Hariha:-, :

55, Sri k Ethieraj _
- 8/0 Rbbalsh Sunder Ra’,

aged about 73 years,
Briver Mail "R 5, R
Southern Railwey, Bangalorz City,
(Retired), C/o g Sridher
No.343, RaIIUay Ctrs. fm
Bangalore - 23.

56. Smt.Kamale Bal Plroji i Rac Kevle,
~ B/o late PirojilRsojrhiinen,
aqgeil abOUt *E‘yea“s, '
: Dpivér: Padsenger MR 453,
; ‘Southern Railluay Aroixere, '
, W No. 223, £1d Rms Roed, Frsikere. N «+ « RPPLICANTS'

N . . . - A se COhtdo/"
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:ASouthern Railuav

59,

€0,

61%

62,

"bmt R~ himabi R R
vulu Late €, Fazalur Rahaman, 2
“aged about- 45 yeers;-: :

‘Southern Reiluey, Be
C/o M.krumel, No,* o'ma KN Exw.,

Southern Ralluay,

Shunter MR 592,

" *7_ Southern Railuay, Yesuanthapur,'
‘No.11, 4th Cross, Behind Yeremma’

Kalyan Mantap, Mohankumar Nagar,
Yesuanthapur, Bangalore-zz. ‘

Smt, Sharadamma,

"W/o lete S.Ganeshan, .

aged about 52 years, Shuntep Mnﬁju
Yesuantoapur,
No,5, I Cross, Nohewzume“neuar,

'Yesuanthapur, Bangalore-Z?._

' Smt.sufia Khatun,
. ¥fo lete Anuar,

aged about 53 'years,
Dissel Asst., MR
galore P\u)

5th Cross, YeSUa"thoer,_?_
Bangalo“e~22 '

Smt. Kenakamma.

W/o late A,Subramany,

aged ebout 4% years,
BieaplRsst, MR 52 '
éangalore City,
No,®44/C,
Bangalore~23.

-Sri Shanthakumar,

5/o late Knandaraju,

sged about 25 years

Driver Passenger, MR 358,
Southern Railuay, Frsikere,

" Hmbedkar nager, Holenarsipur,

Hasan Dist.

t.Devamma,
N?o late B.M. Venkatesh,
eged about 47 years, .
Piesel fAsst, MR, 1266,‘
Southern Railuay, Bangalore rity
No.91/8B, Reiluay Qtrs.,
Near Runnlng Room, -

/‘—\ / N . A-
Em{g p @} deshmi,
?la eforirangappa,.

/ 6th Block, |
AT, Banoalnre - 10.

"I floor, MG rly.Crluny,

‘ess APPLICANTS.
- .CYO ntd n-/"'



65.

66,

67,

68.

69,

8,

71,

. Mysore Rcad, Bengelcre-Z€. o - - o

‘Driver Goods fIR 783,

Rajajinagsr, Bangalore-560 010,

- 8/0 late F.JM.Henderson,

- Pampanager, Yesuantﬁapur,
.Bangalore-22,

.Oriver Passenger MR 80,

-aged~about 64 years, .

‘Driver Meil, MR 426, . oo APPLICANTS

Smt.Helen . - : TP L
W/o lete C.F,Tristrem, = o
aged about 50 years,.

Site No,17, Petel Hanumaish's Flat," 5 : |
Jalahalli Post, Bangelore-13; . | ]

29
A&
R
K&
%3
P
T
e
&
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o
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&
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Sri D,Remamurthy, . | .s Rpplicents in 51.No,12 . 4
S/o Doraisuamy, o to 66 in Osk.No,320/92 5
aged about 60 years, ' ‘ ﬁ
Driver Goods MR- '35, ' ) o A
Yeswanthapur, No.375, 7tii Ciose, : . :
III Mein Road, Gokuli Stage~I,

Mattikere ‘Leyout,& Poet, =

- Bangalore-54,

Sri Abdul Rehim Khan,
aged about 60 yesrs,
Oriver Goeds MR 514,
No.43, Kavika Layouot,

Sri Sathu Reo,S
S/o0 lete S.N.grikantaiah,
aged akout 63 years, .

S.Rafluay, Bengalcre
(Retired), Mo,1362, 5th Main.Rosd,
IInd Stuge, E-Bicck,

Sri Q.F.Henderson,
aged sbout 60 years, ' o

Briver Goods MR §03, S,Railuay,
Bengalore (Retired), No,31,

Sri Bheemaieh,
S/o Chennaish, '
aged ebout. 68 years,

e e TS B irs s - - e e i o A e I STt e

S.Railway, Mysore Division,
(Retired§, k.h.Colony, near.
Neu Reilusy Eatcry, -
Shimoga Touwn,

Sri ShiVa, S/O Venkatasuamy,

Shunter MR 307, S,Mailuay
Mysore Division, (Reti?eds
No,172, R.A.Colony, near
New Railway Colony,
Shimoga Town - 57Y 201,

S£i Mohamad kbbas, -
S/o Khalsnder Khasim,
aged about 62 ycars,

;,Cdntd,/L
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. '7 o

74..

:75.:

76,

-

7.

vaged about 62 yeara :

"S.Railuay, Arsikers Bivisiun,

‘an, o
Ekambaram-K,

“(Retdred), No.291, ¥umerar . -~ . .
Nilayam, Hassan Read,.v,‘ S
5 K -4 o

Sri Suhramany SR

S/o Uthandi, eged abou* 59 yaars
Driver Passengor, §,Rellusy,
“hrsikers Dlwi81on(R tired), .
B/o Rnthcny, 15/h Railuav Gucr+ars,
ﬁrsikere.'. .

Sri R Purushothem, : .

8/0 8,Ramechandra Neidu,

.aged _about 63 years,

“Driver Passengar MR 715,

- 8,Railuay, Arsikere Biyi sAoq,
(?etired /o R.Shaskar,
No.128/8, "Huoco cOlony,
Bﬁadrevathi - 577 331,

Sci M Feter

S/0 V. Anthony, .

aged ‘ebout 64 years,

Driver Mail, MR,135,
S,Reiluay, hreikere Division,
Retired{ I Cross, Hessan Road
ngér Line, Rrsikere,-

Sri KanaParaJ,

$/o V,Anthony,- Najor,

Driver Passenger MR 108, -
5,Reiluay, Arsikere ! ivis;on,
(RetiredgC/o R.Anthony,

Crane Driver, No ‘4, Railuay QUerters,
- Arsikere,

Sri Bheemsen, o -

8/0 H.Mahadev,

‘aged -about 62 years,

Driver Passenger NR.gSQ
S,Railuay, Arsiksre Divi isiun,
(R@ﬁiwed , Muthilamme Temple Road,
th%ﬁmpss Roaed, Near Water Tank

’ Doddaba]laﬁur'

\narayena, '
gaB-Rhmg Ppa,

'xabou%bﬁ years, IR

J%i T, tP*/Mz

oo oAPPLICANTS.,




79,
Hd

80,

81,

82,

83.

84.

- 85,

A

A, Retired
Anfront of Railuay Staticn,

g NO 1015 R&timaramMa Temple Streat,
‘Coftonpet% Bangalofa-ss. .

i N, Channappa,
$/o0 Naresimheish,
aged. ebout 66 years, = -
Driver Goods MR 574, il . -
Railuey, Rrsikere Diﬁianon
¥ Rdhalll v4£3iace,

Sulekree Post, Avs*kerﬁ Tr1luk,

-&pi K, Subramaniqu,v

5/0 Kettemari, . : .

aged ahout 59 years, -
Shunter MR 801, :
S.Railua £r~1kera DJVlS;CT,
(Retiredg III Cross,

.Upperliné, Hassan Road,

'5r81kere—573 103,

4

Sri Jani, 5/0 R.Khader, - - ‘
aged about 62 years, -
Driver Mail MR 102, S.Railueay, -

krsikere Div1aion\“9t1red),

Thollur P.0., Thiruthalll,'

Frsikere;"

Sri M.Velayudam,
S/o Muthan,
aged ehout 61 years,-"

‘Shunter MR 507, S.Rafluzgym

Ersikers Division (Retired),
No,2/2, Sriramapuram, III Cross,
Hassan Road, &rsikere.

-

Sri G,Indre Singh

S/o B.Gopel Singh,

eged about 66 years, '
Driver Mail MR,101, S.Railuay,
Frsikere Division '
No,194/R, Railuay Quarters,
Rrsikere.

Sri N.Krishnaish, S/o 2 Nunlya, : o : .
eged about 66 years, ‘ .
Driver Passenger MR 408,
Southern Railuay,. &r81kerp Dtv1=iow,
(Retired), C/o N.X.Manchzr
No.49/k, Railuey Quarters,
Rrsikere,

Sri Kempa, S/o Muniyappa,

aged.about 63 years,

Shunter MR 248, S,Ralluay,

Birur Bivision, (Retired)”

Bellary Camp, Negr Plaque-ﬂmma Templs,

Birur. | ' .. JAPPLICANTS
Co. : -..Contd./‘*«




ot

87.

88,

'Driver Passenger "R 108, o
'~ S.Reiluay, Arsikere DlViBiOh,

(Retired 'No,221, 9th Cross,
Right Siae Hassen Roed,
hrsikere,

.Sri P Narayanaswamy,

8/o0 Ponnusuamy, aged ebuut oh ycer"

Driver Passenger MR 439,
S.Railuay, Herihar DlvvsAur

,,(Retired ‘Hessan Read, Uaun Ulne,
.Rrsikere.

&1 C Suaminathan, S/, 'hinrepsn,

..aged . sbout 58 years, .
_~»3hunter TR IU4, Si;Reiluay,
‘Risikere Division (ke 'irsd“

;yHaSSan Road, Dour lLine,

.89,

99,

Ngrauey

'Arsikere,

Sri Rame, §/o Beilary Natayaceppa,

aged ebout 66 years,

Driver Pessenger, Mit. 148,
S.Railuey, CAREckjejur Divisiz Ry
(Ret&;edk Bellery Camp,

Near DlagU“'DPna Temple, Birur,

Sri Féie] p1i Balg, .

.8/6 Mirzen Baig,

-aged -about 66 years,

Driver Passenger MR 3827,
_S,Reilua y Shimoga Divisian,
' Retiredg Tenk Nohalle,'

' -._Sth Cross, Shimega Toun = 577 001.5 |
91.,

Sri Bheema ‘Neik,
8/o Hanuma Naik,

' aged ‘about 68 years,

Driver Pgssanger 0k 363,

-.8,Railuay, Hrsikere Division,
C/o Rtd, P. BaSavanna Gowda,

(Petired
Badavana ﬁveragere P G.,
Bavanagere-3,

U Babu, S/o Venkatappe,‘
eged ebout 51 years,

ShThteT~R 630, S.Railusy,

msiifefez,& sion,(?eti-e ),

B ov‘n any, Lx.,funicigal
eéidentg . oad, Kadiir,

hi kamagal District}

f‘(ﬁ C‘)

i L‘”rdu et n, S/o Thangavelu,
gegn%iﬁﬁkjéﬁ years, '
niyer Egése‘oer MR 252

angalore Eity
No,103/3, Ist Lross,

: 9id Byappanahalli Bangalore-S.

,..APPLICANTS.
oW, .Contd /“ N
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94,

95,

S96.

97.

98.

99.

100.

v 14

Sri K.Subramany,

5/0 Kumeresuamy,

aged about 62 years,

Shunter MR 779, A
S§,Railuay, Bangalore City,
(Retir%dg, No,23/5, 12th Cross,
Megadi Roed, Bangelore-23. '

Sri J;Qaniel, §/c Josept,
aged about 62 yesrs,

“:8hunter MR 577, S.Railucy,

Bangalcre City (Retired),
No.5/1, *E! Street, 10fh frese,
Magadi Road, Bangalore-23,

Sri Rmdul Khaleel,

§/o0 Shaik Rahzm,

aged about 68 years,

Driver Pessenger MR 216,

S§,Railvay, Bangalnrz Clty,
(Retired), No,19, 1Gthi'iross newd,
Magadi Road, Bangalore~23,

Sri M,Venugopel, $/o Mari,
aged about 63 veaTrs,
Driver Passenger MR 815,
S,Railuay, Bangalore City,
(Retiredg, Ne,42/R, I Nain
3rd Cross, Hanumenthapuram,
Srirampuram, bangalore-21.

Toad,

Sri Shaik Ameer,

5/0 md,.salar,

aged @bout 66 years,

Driver Passenger MR 470,
S.Railuway, Bangalore City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bangelore - 30,

. Gange Hanuma, S/0 Gangathudu,

aged akout 66 years,
Driver Mail MR 31,-
S.Railuay, Bangslore City,
(Retired¥, No.4/4, 111 Cross,
Bayenancanagar, drirampurem,
Bangalore-22, ’

Sri Basheer Ahmed,

S/o Rzeem Mohideen,

aged ebout 62 years,

Shunter MR 221, S.,Reiluey,
Bangealore City, (Retirad)
No.3, SBM Colony,
Brindavananegar, 5th Cros3,
Mathikere P.0.,, Bangalore-b4,

“wes APPLICANTS,

. .CDntd./—
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‘Sri LxNenjaiah
8/0 Lingeieh,

aged about 62 ears;

~ Oriver Goods.#R 698,

109,

108.
10Kk,

1o¥

;((Driv T Passe"fag-;
3(
\ 3
N gqgalog9d22,f

 No.1075/8, KN Extensioh

S,Reilua ,Jﬁesuanthapur Uivision,
(Retired m C/o M.Arumed,

54h Cross,
Yesuentbapur, Banga¢ure-§

Sri K.Dapappa,_S/o Krianqrnpa, .
eoed ahnut 66 yesrs, -
'Drlver ‘R, MR 377,
Railuay, Yesuanthapu* hiwisirn,
{Retired), T/o P,Rnanda, ‘
Jde B.Export 6th Mein, Industzlet
Suh-Urb Peenya, Bewgalore -56 o

Sri R.D.hnto, S/o B.DeRnto,
aged ebout 64 years,

Briver Passenger MR 217,

S, Railuax Bengzlorus Tity,
(Retired), No.1098, Picaline,
111 Croas, YeSUanthapu

Bangaloro--z.Z¢

Sri Syed Hemeed
5/0 Gulam Jilani
aged sbhcut 65 yosers,.

- Shunter MR 759, S.Railuey,

(Retired), C/o P.T.Stores,
p.to Relluay Station,’
Yesuwanthapur, Bangalure~2<,

gesUenth ur Div1sion

Sri k.Yesudas,.S/o A.ﬂrokyasuamy,
aged about 65 years

- Briver Passenger, MR 5 510,
S.Reilvay, Bangelore City,

(Retired), No.267, 4th Square,_
urphy TOU“/HOYSmlandgar,
Ulsoor P.0., Bangslore-~-56C 008,

Sri M,Veera | ?aghavan,

5/o0 Munisuemy, aged about 66 years, .

Driver Passenger MR 50Z,
S.Raeilvay, Bangalore City,
(Retired{ No.1%, BrindaVennagar,
Extension, Near 80 feet Roao,

i Pele, Baungclore-il,

OMAN!Q*b;\\ .

St ~RIS0bremy Lyem,

<5/ o0 GﬁKbnﬁ%,A ed aOuu+ €5 years,
by MR 304,

R ii 18 3 Ban@elore City,

%%% f ’/a;Nataraj, No.~ 9/3,

¢rs, Yeswanthapur,

Ny — 4

VG LOY ;.»'
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1143,

1,

17

1158

114,

i A 01‘16 'YX}

Sri M.Nageraj,

§/o LeMurugesh,

aged about 62 years,

Driver Passcnger MR 428,

S.Railue¥, Bangalore City,
Id ’

(Retire
9th Mein Roed, Sriramepuram,
Bangalore=21,

Sri M.Muniswemy; S/o Muruge«h,
aged akcut 62 vears,
Oriver Passengar MR €Y,

Southern Railuayi Jznoeicore LLoy,
?

(Retired), No,9/K, I Mein,
I Cross, Henumanthepursm,
Sriramapuram, Bengwzlora-21.

Sri A.Arulnethen,

/o R.krokyasuanmy,
-aged about 65 years,
Driver |Paasenger MR &U
S.Railvay, Bangalcre C
(Retired), C/o James,

.5’
ity,

“ No,139/H, Raeiluay Querters,
- Yesuahthapur, Bannslore~2Z,

Sri T.A.Krishnemurthy,

S/0 TelePyvasuasny Pillai,
‘aged about 63 yeers, _
“Shunter MR 642, S.Railuev,
Yesuanthapur(ﬂetired),

6th flat, 4th Cross,

Mohankumernagar, fYesuanthupur Feley

Mathikere, Bangalore,

Sri H,Honnaieh,

8/o0. Marigouda,

agad about 61 years,

Briver; Goods MR 610,

§ .R#ilupy, Yeswanthepur
{Retired)No,2, II fiain Roed,
%rd Gross, B.K.Nager,
¥q§uaﬁthapur5 Bangelore-22,

Sri N.hrumed,

8/o _Mannersuemy,

aged about 62 yeers,
Priver Passenger MR 682,
S.Reilvay, Bengaloxo Tity,
{Retired), No.1075/8,
KeN.Extensicn, 5th Croés
Yeswanthpur, Bangelore-Zi.

Sri N.DBoreiswamy,

S/o V.Narasimhulu Naidu,
aged about 75 years,
Shunter MR 213, S,3gilvay,

Bangalore Contopgent(ifetirad),

No.52-H/R, Lakshminarayanzpura,
Srirempuram, Bangalodre-21,

No.33/2, New No.111/2,

««s RAPPLICANTS,
'Y .Contd. /"




118,

11e,

120,

121,

, :51‘1 K‘ Henumciah’

1.-£s!5ri Mathew, S/0 Krishnan,
11e.

\ Béanlore cdty/

$/0 Thimmarayappa;

..aged about 66 ears,

Driver, -Mail MR 33,

. /

? Rallua§ Bangalore Cit T

Retired), No,5238/FL«N.Colony,
letbih&nar@ain Roed, YBBUanthapur,
Bangalore - 22,

aged about 63 vears,
Briver Eoods MR 664,

- 8, Railwag Yesuanthspur.

(Retired), No, 11, II Neln,
III Eross, B.KeNagar, -~ - .
YesWanthapur, Bangalo'c-?ﬁ. I '

=3,°Sci A,Perumal,

S/0 8 Rrumugam,

aged sbout 64 yeers

Shunter MR 447,

S.Railvay, Yesusnthepur,
Retlredy No. 69/G : :
Railuay Quartcr {Fouanuh APUT

’ Bangalore—zz

Sri Shenmugenm, '
S$/o J.Subramanye M'da¢1a--

aged about 63 years,
Oriver Passengar, MR 772,

Bangeiore City, § Ralanyo;
(Retired), No, 586/1 8th Main., =~ |
Basauanagar, Vibuthipuram txtension,
Bengalore ~ 37,

Fbdul Gaffoor,
5/0 Ballary Rbdul Khader,
aged about 62 years,

Driver Passenger, MR 387,

S.Reiluay, Shimoge Touwn,

No,105, 6th Cross, Applicants in S1.No.

Basevanagudi, Shimoga Toun - 577 201, 67 to 115 im O.A.No,
- 298/92,

Sri B.A.Thyegarajan, 2'8/ .

S/o Fnentharagu Pilley,

aged about 73 years, -

Oriver Mail, S,Railway

« Bangealore City, C/o S. é hDasan, sResiding at

NO.&QQ ‘B,l‘d \IO.S/, uVC .JBY'CIPQ
LT I

/b@ngéT6f9\4ln 027,
B,&nt?\hﬂrj /

é/o %ébura;ﬂ p

aged BH6ut 7D ysars .
SR

EHEEESNR}SM§ S, ?alluays
c/o Phillip mOses,-
'noﬁqh 'ﬁaliuay Quartess, - : .
"’ aj‘d%hltradurga UiS iCt._ . sae APPLI‘:RNTS.

ee Bantd,/~



122,

123.

125,

126,

127,

e

i : .”‘;.. 18 Q.‘.

-Rangaiah

S/o Thlrumellaiah,
aged esbout 69 years, -
Shunter, S.Reailuey,
Shimoga Touwn,

Hosshalli, ﬁmruthur,

Hobli, Holsgunda Post, '
Kunigel Taluk, Tumkur District.

K.Raju, S/o Kuppan,
agad about 51 yeers,

- First Fireman ML 1141,

S5.Railuey, Bangalozz Cirny .
C/oc Ststion Mastexr,
Nayandahallil Railuay St=tinn,
Bangelore-39,

LeksFleury, 3/o J.L.Fleury,
aged about 5§ yeels,

Mail Driver MR 583,
S.,Railuay, Hariher.

No.16, Remaiah Leynut,

St. Thomas Toun Post,
Khammqwaha 111, Bengalore-284,

Nega, S/o Siddepps,

aged about 68 years,
Shunter MR 252, S,Railuay,
Chicjajuy, Xorshesra Colony,
Chicjajur~577 523.

Veradaraj, S/o Kuppusuemy,
aged about 62 years,
Briver Passenger MR 495,
S,Railuey, Bangalore City,
Na 24/15, 12th Cross,

’Nagadi Road, Bangalore-23,

Smt Papamma,

g mbout 51 yeers,
W?o ‘late S.Nage,
Driver Passenger MR 133,
8.Railuvay, Arsikere,
Behind St.Marrys Church,

. Rr81kere-573 103.

128.

129,

K.R<Seetharamaiah,

$/o0 K -Ramasuamy Shastri,

aged about 73 years, _
Shunter MR 587,‘5.uelluay )
Mysore, No.921, Ksoka an%erosa~35,
Hallethkerei, Mysore, :

K.Srinivasalu, $/o V.Kzishpasuonmy,
aged about 62 gears
Driver Goods MR 747, S.Reilvay,

Byepenghalli, No,8, st Street,

Markhem Road, Cross, _

Ashoknagar, Bangalora-Zu. ses RPPLICANTS

° _.tOntdo/"




- %430, ;. Smt,Noreen Fletcher, = -
- aged about 62 years, . S L o ST
_f‘M?o late V. Fletcher, . = 3 - - e
Mail Driver, S.Railuay, ' ‘ o .
Bangelore City, No,8, .
Dewkar Road, 9th Mein, _
- Mathikere, Bangelore-560 054,

131, Smt,Lekshmamme, - .

- aged about 42 years,
o late K.Siddeieh
Briver Gonds, S,Railuay,
Harihar, C/o S.Revanna,
Pointsman Subramerya Roud,
‘Railuay Stetion, Nettana Pust,
Puthur Teluk, South Kanara,

132, “Smt,Shenthamne, ,
aged ebout 43 years,
‘M/o late Thippasuamy,
+First Fireman ML %247,
Si\Rafluay, Chicjsdur,
-Jenatha Colony, Hosanzqsra,
Chicjejur~577 523, S

' aged about 54 years,
W?o late S,Rema Rao,
Diesel Acsistant M 723,
S.Railuay, Yeswanthapur,
C/o S.Ravi, Ne.73/3, =
Reiluay Quarters, Yeswenthapur,
Bangalore-22,

13;4 Smt.S«R.Susila Bai, o : o S -~

134, -Saty8herademms,
aged-‘about 53 yeers,
-~%ﬁ;}¥ete Re.Remoo,
Dyiver Goods MR 456,
§,Railvay, Mysore,
No.2065, kkbar Road, |
flandi Mohellas, Mysore. '

135 Smt.Kanthemma, :
aged about 51.yesrs,
W?éflate Rajemanickam,
" Driver Goods MR, S.Rallvay,
Arsikere,. No,9012, ’ I
_UgéﬁEQN@1E$agﬁarter’ | |

“Hegsan Rodd,) Esikere,

F oo =N\
1364/ ,@eﬁnpaf;;h;? S)bfﬁ N

AT

zaged ebo(t 68 ek
3ﬂriveﬂ@g~sse gexi MR 107,

‘ o Sed LChikgejur, ‘

N\ inganahsa Jinganahalid Fost, - , .

imkur District, " aes APPLICANTS

se .Contd./-




138,

1394

140,

141,

143,

v

h.Shiveppa Rao,;

S/o H,hpentha Reo,

‘aged gbout 63 years,

Driver Passenger MR 47€,

§,Reilvay, krsikere.

No,496, Bunné Mentep,

'8! Layout, Shiversthri ESUeranagar,
Mysore, <

Smt.Bebbie Rezoric,

aged ebout 44 veers,

M?o lete P,Rezorao,

Driver Passenger ™2 -461,
S,Reiluay, Bangalore City,
No.932/3, Opp.Kiren Builalrq,
2nd Mein, 5th Cross,
K.N.Extensicn, Yesuwanthepur,
Bangalore-22,

~“8mt. B.S.Susheelamme,

ed about 50 years,
‘Nao late 8.Shenkar,
Driver Goods MR 432,
$.Reiluay, Brsikere,
C/o V,S.Laxmi Remane, KCv&L/'
Railuey Quartcrs, Arsikere, -

Smt.S,Serasuathamma,

aged ebout 58 years,

U?o lete A.R.Srinivasa Rav,
Driver Goods ® 773,

S.Railuay, Yesuanthapur, '
Bangelore. No. 194/K, Sth Cross,
KoNyExtension, Triveni Road,
YQSUQnthapur, ‘Bangalore-~22,

§mt .Hansabai,
égeé about 5% years, -

/o late G.R.Srinivesamurthy,
Goods Driver MR 780, ’
S.Railuay, Prsike;c, No,73/3,
New Railway Quarters,
Yeswenthapur, Bangalore-22,

| Smt o‘:p oSaVIthri’

aged about 52 years,
U?o late P.M.Panduranga,
Oriver Goods MR 712,
S.Railuay, Yesuantha;Jr,
Bangalore-22,

Smt.Mestan Bi,

aged about 60 veetvs,

W?o late Mohamed Sherif?,

Driver Passenger MR 419,

S.Reilusy, Shimoga Toun,

Near Anjaneya Temple, HaSSaw Road, .

Rrsikere, . ooe APPLICANTS

'...Contd /-
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_;1&4;‘¢5r1 Prasad Kiren, e " '
- ' -'aged ‘mbout 24 yesars, . i
S?o 1ate Govindaswany,
Shunter MR 386§ S Railuay,
T

- Arsikere, C/o Srinivasen,.
Railuey Ticket Collector, .-
Neer Reilwey Under Bridge,;
Hessen Road, Arsikere,

145, ‘Smt.Rachel D'Non*e

; S 3ed .about 58 years,

0 late H.R mcﬁte,v"7 -

! o Oriver Mail MR 25,

S,Railuay Bangalc“n
' No.220. VST Road;
Opp.Banasvedi Rai¢Uay otc.;on,
‘Bangealore-84,

146, Smt.Nishajen,

sged about 58 yzars,
M?o‘late Syed Rbdul BRreuz,
hssistent Guerd, S,Railvay,
Bangezlore City,

~ C/o Syed Chouse Pasha, .

© No.304/1, Reillizy Querterc,
Me G Colcny Bangalore-ZZ.

147,  Smt,Rsiyajan,
ed sbout 60 years,
u?o late Tajpee;an&
Passerger Doiver MR 175,
S.Rdilvey, -Mysore, No,6,
'R;U.LayOqijv:eshadripuram,
Bengelore-20,

148, Smt.hnnamary,
"~ aqed ebout 43 years,
u?o late R.,Chendran,
Shunter MR 369, S.Railuay,’
Bangalore Cantonnent,
 Muthamme Garden (Chinnappe Gar4b 3,
fMunireddypalya, Bengalore,

149, Smt.Jdyothilekshmi,
R ~aged about 50 years,
w?o late Chinnavenkats Remsnepba,

t " Diesel Rssistant MR 567,

S.Reiluay, Arsikere, Cho 3ayappa,
.atired postman, I Cross,

oun Bdpe, Hessan Roed,.
//1;¢g sikéfgg;h : |

/ N .

1§d' aaiéram-QX gh S.he .

: 0 S.K efgneyaram Tivri,
9( rﬂﬁNo. I Pailuay,
a(?%w %ﬁkegp; fosamane 4th Croea,
. - Sh

_/
A

... APPLICANTS
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152,

[EEEE SRS A
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K, Nadurai S

5/0 Kalu Ndudaliyar,
aged ghout ¢ 5 .years,
Goods Driver, MR 680,
S.Redluay, Shimoge Toun

ﬁ kgl
Shimooa Toun-E77 201‘ L
HeS Sathfa N rayana;ﬁf?'
S8/0 H, Srinivaaeiah,_

aged aboflit- £3 y9°rs,

“Shunter :MR 797, :
'Bangaloté City, S R°11Hdv

153,

154,

156,

No.17, Ramakrishnaiah Sfreet
Seshadripuram,
Bangalore-560 020,

Kousalya Bai,

ed 52 years,
N?o late K.Keroji Reo,
Driver ‘Goods MR 63:,
S Ralluay fiysora,
No.. Loco Colony,
Reilugy’ Euartura,
Yadava iri Poet,
MysorewZP

R. Pramile Bai,

ed about 50 yeers,
N?o late J,Sathyansrayara,
Shunter MR 748,
Bangalnte City, S.Railuay,
No,3; Beeredeveru Gudi,
Ranaginghpet, 4th Cross,
Banga&ope City.

Khamrunnisa,

' aged -aholt 43 yeers
u/

o late Yusuff Sherlff
Shunter MR 835, S mallmay,
Bangelore Cantonment No,.99,
C/o $ajjed Sheriff,
Jadidasnagar, 3rd Cross
B.J.Hall4, Bangelore-45.

BeNoNagaraja Rao

S/o BsNeMoorthy Rao

First Fireman ML 1525
S.Railuey, Mysore, N0.11£
Kanskagiri, Municipal Farm Poad

: Vidyaranyapuram,

187,

\,/

fMysore-370 008, -

Rrokya Mary,

ed about 60 years,
N?o late M, Chinnasuamy,
Briver Passenger MR 82,
S,Reiluvay, krsikere

olony, Near Railuay Statlung

cee RPPLICANTS
eesl 3 d‘e"'
| on# u/, .




1

’fV.ﬁ Selvaran 9m-

. Driver Pessenger MR 483

'8/o-V. B.Rppeiah Nddeliar,-

eged ehout 63 .years,

" S,Railuay, Bangelore Cit), ST - o :‘fuf;fi-‘f,ﬁff

459, -1

160,

162,

F. Arokya Dasa N f'.ff?; ]fi:}f l  ;;:;_‘ff-f@; Q}} Q:ﬁi ff
S/o M.Francis (;ace) o LT T
_aged sbout 24 yeers,

N0.63 pillenna uarden, o ) C T - ‘ ':.v“ , - -ﬁ
II1 Stage, Railuay LayuUt, L : - R
Bangalore-SGU V45,

Driver Passanger MR 234, :
S.Railway, Heriher, I L*osa,
01d Erlapur, Guthoor | Post,
Harihar - 577 603. !

N.Sundafa,
ed sbout 55 ysars, y,
W?o late G, Ethirajulu Naidy) |

-Briver Passerger fIR 90

S.Railuvey, Baﬂgc¢ re City B

. No.208,- RﬁH £olony, whitefield Road e
- Madhevapufa Poet :
‘Ba geiore-SGO 045\

yen

eroju

. ed about 54 years,
.M3

o late D,Rrumugen,
First Fireman, S$.Railuay,
Bangelore City, No,U/41,
Selvanagar,. Ukallpuram,
Srirampuram P.0,, Bangalore-21

Shanthamma, .
ed ebout 60 yesars, .
?o 1ete Sunder Cabji, -
Driver 2oode MR 705, _
S.Railuay, Hariher,
No.79, Cld Arlapur,
Harihar. '

'k;l,hthoniamma,

~Brsikere, NarAan Villa

o late B.Sandisgo,
unter MR 805, 3.7 ?a.lua),

| :?ed about 45 years,
h

NEh@ﬁg 5t Narry s Churoh.

57 yeers,
.Anthony,
537, SyRal LUﬁth

I Behlnd St,merrs,ﬁ; ) :
fhrsikerc, e ve'e REPLICANTS.

oe Dontd./
&
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166,

B/o late

167

- Yeswantheapur, No.d

168,

169

170,

. Salleth Mary, ‘

sged sbout 58 years,
M?o lete Arockya Suamy,
Shunter #R 219, :
S.,Railuvay, Hariher, -
C/o Thomes, TXR's Office, .
§,Reiluey, Birur. .

P.Dhenelexmi, =~ . * .
aged about 49 year$;’
U?o late P,Munisuamy,
Driver Gonds MR 683,
S,Railvay, Harilhar,
$under Galiaif,

No.79, 01d Arlapur,
Hariher,

Kamakshiemma,
eqged about 58 y=ars,
U?o late Chokkalingam,
Shunter MR 227, 3.,Railvey,

8
Selvanagaer, Behind Bev{ Talkies,
Srirempuream, Bangalore-21,

C,Fletcher,

S$/o R.Fletcher,

aged about 62 years,
Driver Passengan MR 381,
% .Railvay, Mysore,
No.58/59, Kennedy Nest,
Pushpagiri, Mysore,

Razia Khanum, .
aged about 28 years,
D?o late Abdul Hameed,
Shunter MR, S,Railuay,
hrsikere, £/o md.Abbas,
Gopal Singh Quarters,
BeH\Road, Arsikere,

Mazhool Jan,

aqed-about 43 years

U?o late Ahmed Balig, '
Shunter /R 521, S,Railuay,
Bangalore City, C/o Afroze Belg,

‘No.99, 3rd Cross Road,

171,

v

Iadidas -Nagar, D.J.Halli,
Bangalore-45, ,

KeV.Surappa,

570 Venkatanarayenappa,
aged ebout 72 years,
Passenger Guard EM3 887,
S.,RailU«ay, Hassan, NDQB“B’
9th Main, 4th Block,

-Jayanagar, Bangslore~14i. eov - PPPLICRNTS
: ce.Contd, /.
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173,

174,

175,

176+

177,

fﬁfﬁﬁ

> 7
fﬂmdﬂ

i(Ywn:ap

\No.1562 /
cuiayg

_;R Srinivasan,"
-'5/0 Remesvamy, -

. aged about 64 years,-
Driver Goods M 755,

- /S.Reilvay, Bangalore City,

No.62, III Cross, '
Ke N.Extension Yasuarthapur, o
Bangalore - 2% o

SR Sarasuathi,
ed . about 50 yesars,
v/

o late S.Rajugrpala Fe
Briver Goods MR 737, -
Yesuanthapur, S,Reiliay,
No,28, Rnejana Nilaya,

11 Main Road, H.K.Nagar,
Yesuanthapur, Banga'oru-zz.

Faerida Banu, -

agad about 35 years,
/o late Syed Nisser,
Dizsel Assistant ML 'Léi,
S.Railuay, Arsikere, Mo.27E7,
Asake Wast Cross-20, :

Mysore.,

C;N;Sareeranga;'
S$/o0 C.Narasimhachar,

' aged atout 539 yeears

Assistant Guarc EMT 726,
S,Railuay, Prasikere,
No.46/2, 16 (M8 Road,
Rrsike:e.

'E.Chandra Bad,

aged asbout 54 yeears,
M?o late Y.Ekambaram,
Driver Goods MR 379,

§,Railway, Yesuanthepur,

No.4371, 3rd Cross,

. 13th Mein, Subramanyanacgszr,

Bangalore-21. -

Philomine,

ed about 58 years,
u?o late T.Frokyasuanry,
Driver Meil MR 18,
S.Reilway, Bangalore City,
Nev21 Hanumantheppe Road,

alll, Remasuemy. Ph1Va
“*"I:ES%Q 33" g

ﬁ\ Km.p a nkx

o &d aﬁbuﬁ 56 years, :
Jj inK Krishna Iyengsr,
? 1

y4 Bangalore City,

i1k Centre, -
yepuram, [ysare-37C 008. - eve

RPPLICANTS.
Tes COntd t'/-'



180.

181,

192.

- 183,

184,

185,

o 26 ae

B.Jayamme,

aged about 57 years.,
U?o late N,Besavarsj,
Driver Passenger MR 79,
S,Railuay, Arsikere,
t/o. B.Vasanthekumar,

"‘No,6/C, Reilway Quarters,

Near Children's Park,
Bangarpet.

Zailunnise,

aged about 60 yeurs, ,

-U?o Syed Yaseem (1ate),

Driver Goods MR 4830,

S,Raeilway, Mysore, No.2599, A
'5th Cross, Mouse Biven Khanz Finao,
Mandi Mchalle, Mysoze.

A,Rahimam Knan,

S/o Imen*Khan,

aged akout 69 ycars,

Shunter Mt 300,

'$,Railway, Harihar,

No,452, I Cross, Gandhinsger,
Hal: ihar, .

Prapullekshi,

aged about 81 years,

M?o lzte Christopher Andreus,
Driver Goods, MR 570,

a.lalluey, Mysore (SKLR),

No.94/8B, Loeo Colony,

Reilvay Quarters, Yalavagizl Fost,
Mysore~20.

Gayatri Shapmugem,

aged ebout 38 years,

U?o late S.Shanmugam,
Briver Pessenger MR 205,
S.Railvey, Mysore,
No.91,“VR6'Railuay Quarters,
Mysore-20,

N.Narayanaswamy,

S/o Narasappe,

aged about 62 years

Shunter MR 440, S.Railuay,
Yeswanthapur, No.5/6/47,
Laxmipurem, Near Railway Station,
Hindupur,

N.Nohixuddin Khail,

$/o M,Abdul Nabikhan,

aged ebout 63 years,

Guard Passenger EMT 461,
S,Railvay, Mysore, No,2244, :
Sawdey Roed, Laskhker Mohealla,

v Meena Bazaar, lMysoTe,

APPLICANTS




i i~ gged_ahout 6T "
“"Shunter MR- 315,

8, Raeilvay,. Bangalofe City;'; <

KRR ;‘.»\ : ., ,;r-C/O F C Nathan! NO. ’
U T Mukthe Garden,. : '
~ Sput Tank, Road, Chetpet,

Nadras - 600 031';if'

P - 5187{}'K.K.B83arathnem, kS
o .7'-‘5/0K.“0 Raghavan, L
i, : . " retired Briver B' Erede,'
! . Staff No,P,5521,

| BTN {K Velu. S’o Unnﬂri,
h .. -.Retired Guerd 'B' Grade,
| /' 5,No.6314, Devek! Sacanam,

;’$39."K.Kesavan, $/o K@H%hy,
! ’ Retired Guerd

| : © 83, No,6066 .

. Shenthi dhaVan,
.Veloor.i

190, P, Paramasuaran Neir,
S/o Krishhan Neir,

1 : : 'Shoranut-1.v

1 191, V. CoSankunni Nair,

f ‘ S/o Achuthen Nair,

i : ‘Retired Guard g’ _

{ . Special Gmave, S,No,6172,

Shoranur..

{l ' 192, P,Sundaresan;

‘ : /o’ Kunhikdran,
T Retired DOriver “B"

; ~ S,No,P 6439,
Vanamas, 4/7]

86 ere: épnlican'sfln
f“ou??/gz

l. . “Rajaneesh“ ShorenJr., -

‘Nedungathoor, Shoraras = e

‘i | ’ Retired Guerd Y& Speclal bxaﬁe,
: 8.M0,5077, Pedinchare Chonel Houss,

i v Rgikkara House, Kavalappara,

‘ngProvidence High SChOOA'

#pplicants in $1,Nu,
187 to 193 eare
applicents in 0. k.44/93,

.o« APPLICANTS,
...Contd./-




194,

195,

196,

197,

198,

199.

200,

201.

R Ramer Nait, i
S/o K, Naréyanan Nair,
Retired Driver ‘8' Staff,

Ne.P 2314,

Raviyankandath House,
Chuduvelathoer, Shcranur - 1.

E.Ko.Ramankutty Nair,

5/e Kannan Nair,

Retired Guard Special ”*ave,
5.No,6096, Mundenath “luqe,
Eheruthuruthy Fost, '
Trichur District.

'R.Krishna Naidu,

S/o Ramekunhen Neidy,
Retired Driver '®',

.S Ne .+ 6445,

Nallisaergparambi] Houve,
Mudaliar Strest,
Shoranur - 1,

L.Manikam Fudaly,

5/0 C.Lekshmanan Muczaly,
Retirad Driver !C°

S.No.P 4026, Manickanivas,
M. G;Road Shoranur-Sa

T. V.Sreeman Pilledl,

S/e T.V.Ropan Pillei,
Retired Driver YA' Grade,
S Nﬂ;’ 1794

Sunil Uihar, Ganeshgi‘i,
Shoranur-1,

E. Paramesuaran,
5/- P.N.Sghrasanams Iyer,

 Retired 'A' Special Grece Guard,

S, Nt .1495, Devi Nivas,
Nedungetur, Shoranur-1,

T.Sankunny NaitA'S/u M.Achuthan Nair,

Retired Guard S,Ne.6459,
Padmalayam House, Paruthlpra,
Sheranur.

CoBalakrishnan,

S/o T.Sankaren Nair,

Retired Driver 'e',

Steff No, P 5702,

Krishne Vihar, Uellathtnl Nagsar,
P.J.Cheruthuruthy,

Trichur District.

hpplicants in S$l.No.
194 to 201 are
appll“ants in 0.K.45/93.
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eee @ COﬂt‘c/"

) . ox A3y P
© oy (RN .
“ B
P PV .
o osiit aibe . 3

i

F N

ottt -



203,

204,

205,

206,

207.

208,

210.’

*rfshoranur-1.-

" K.Gavirdan Kutty Nair,

S/a C.K.Achuthan Neir,
Retired Driver, Staft No.F.2833,

“RAR Special Grade, Vedaekkekonnanath
House, Chuduvalsthur, Shoranur - 679 121.

P.Remankutty Nair,

S/o T.K.Shenkersn Ngir,
Retired Guard "AR%

Speciel Grade, Staff No. .
E 14671, Pullconni Housu,
Chuduvaiathux Shorahur-' -

P.Nareyane Pillai,
&/0 P.Krishpan, Retired

- Driver “WC%, Staff Ne.P 355L4,
Poovaethingal House,
Kizhekethil, Panntnipra,
Shoranur-1.

S.Raman Neir, S/m Krisrnan hefr,
Retired Criver “C¥,

Staff Ne,P 7065:, Stamiical nsusze,
Chennthurexthi Paet,

.Trichur Distrist.

V.Narayanan Ezhuthachan;

" §/6 Bglelu Ezhushachen;

Retired, Lece Shunter,
S.Nes P 8117, Devasamperambil Houee,
Mannenur Post, via Raveliepaiae

K.Chellan, $/o0 T.Karuppan,

- Retired Driver ®“C%, S.,NesV3,

Muthukurssi, Kunnath House,
Genashgiri Pest, Shoranur,

K.P.Gopalan, S/ K.Narayanan Nembier,
Retired Guard "B"m S.No. 7525, :
% gela Sadan®",

Railwey Booking Cfiice Rcad,,
Shoranure. g

‘3;E.Kesavan, $/s: Perugan,
fotireg 1.F.Man 'BY,

“PrJ 10026,
, athil House,
Gholakulam, Shoranur.

M.Sankaranarayanar,

S/e Govindan Nair K.,
Retired Driver “A™ Speciel,
S.No. P 2911, 'Rama Nivas',
Ring Road, Manjaked,

e  APPLICANTS.

08 Contd./—




es 30 4o

211. K,hchuthan Nair,
8/0 kchuthan Neir,
Retired Loce Shunter,
S.No, B 6054, Kadambet House,
Mundamukam Amsom,
Post Ganashgiri,
Shoranur=3.,

212. C.Manimuthu, $/0 Chambake
Mudalier, Retired Driver "&",
'8, Nn,P 7492, Nambanthodi rcuse,
No.179, Mudaliar Street,
Shoranur=1,

213, K.P.Govindankutty,
Since deceased by Legal Repiesentative,
Smt.Sulochane Amma, HeNn,5/%3%,
Nambaen Thodi, Mudeliar Street,
Shoranur=1,

214, E,.,Balasubramanis Menron,
8$/o Madhave Rao, Retired,
Driver “B% Grade, 3.No, V 6,
"Geetha Nivas"™, Ponnemengalam House,
Shoranur. '

215, K,Sankaran, %/c Madhavan K.,
Retired, Jriver A%, 5.No,F,4305,
Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2.

246. V.K.Velukutty, 5/o Kelu Neir K., S1.Nos, 20% te
Retired Driver "#%, $,No,9730, 216 are epplicants A
Karthika, Kanalappara, in O.M.46/93, '
Shoranur.

247, M,Velu, $/o Velu,
Retired Driver "B" Grade,
Staff No, P 7936,
Naikankunnsthu Veedu, ;
Kovalppara P.0. : : j

218, P.P.Velukkutty, S/o Shanku,
‘ Retired Driver "8",
g No, P 7192, Padincharvettil House,
Karakkad, P.0.Kavelappare,

219. p.T.DUSBphv S/O Thoman’ Retiredo’
- Guerd WB™ Grade, S.No, 9431,
Yayyappilly Houss, Vappalassery P.0.,
Angamali, Ernakuleam.

220, P.Krishnen, $/o Imbichyedi,

Retired, Driver "E" Grace;

¢, Nc, P 5730, Krishneghar, ‘ v - ‘
Nedungathur,_Shoranur—ﬁ?Q 12%« - ....ﬂPPLICANTS

A




"fﬂ?ZQi;>?N Chandukunhan;ﬁ“‘

LYARD Imbichikutty,

'Retlred~, Driver ' A s
Special Grade, 5. Nn.F 289/, L
Pilgssery House, P.8. Vengeri,
Vie Calicut. '

222, M.PL Kesavan Nair, -

- 8/o P.K.Chandu Nair, Ret;Lmd.,
Fireman “8%, S.No.3461, -
Chemnanassery Padinhﬁvd Hopes,
‘Kottool F. ﬂ.,‘C?l cut,

223,  P.K. Ramapanicker,
S/o Chamy Panicker,
Retired,,. Earad.“A™
S.Ns.8284, NaVaratne,
P.0.Kunniampuram,
Ottepalam=4,

Grede,

224, K.Balakrishna Nenon,
5/e P,Madhave Menan
Retired Driver !
Special Grade, Staff Nn, Pv 2437,

SL.NL 217 to 223 ere
vanpllcants in O. 3.47/93

Kerandathil Hecuse, erancdathii .ane,

T;ichur -1,

225, K.P.Chinnan Wennn,
- S/e P +Sankunny Merer,
"Retired Guard 11
Special Grede, S.No,9333;
. Rlangst Ushas, ».0.FPulaked,
Via.Chelakara, Trichur.

'226, M.P.Gepala Pishareti,

S/s C.P.Raghava Pishercti,
Retired Guard Special Grade,
Paarnima Manjakkad,
Sharanur-679 121,

 227. C. Chendrasekharan,

s/o M.K.Mennn,
Retired, Special Grade Guerd
S, Ne.7618 “Gakul“
~ Rshak Nagar, Kamboni Road,
'ﬁyyanthale Trichur—

228, V.M Abdul Kedir,
S/- V. MiMohamed Haji, A
Retired, Guard fA! Special braGu,

‘ .sww.“gpzs, 20/163, “Tﬁnupa1h; )
!fﬂf:SP-pthol, Trichur. -
2

Pt P

2%:7 0xP.Bhdskdran, 5/o 0.5, Paran,

*g % red, nd%ds Guard, S.Ms,D 1930,
¢ Ta amﬁh eth House, P.0.
Kforkathe Yo | Via. Trichur,

(t“?ﬁean-sao

J
€ S
0y

. s\\ffFE:;f,

007.

S1.No.224 to 229 are
Pppllcants 1n 0.K.48/93,

.. REPL CANTS
..-Cintd. -
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230, P.Naresyanan, 3

5/0 Sankaren, Retire 5
Special CGreade Guerd
S.Ne .EE 86, “Ushas",
Rayaroth Paramb, P. 0.
Tellicherry-670-671.

alal

M‘b:xk*‘a _-~‘~',

i SRR WIS
l. T .A)a"

231. v £ .Sankaran Nair,

' S/b T.Narayanan Neir,!
Retired ., Guard 'A' Speu-a
$.Nb.12746, Ashirvad,: Daval,
#+0.Koothupararte, =
“Pin-670 643, f

232, C.H.Balen Namblar, -
/o Kthikrlshnan Adicds ?.,
Retired Guard, NN TS
S.No,:997; dsha Bhavan,-
P.D.Kottayampoil, Vﬁe. Yellicherry,

233, -M,Padmanabhan Naz., f

" 8/o A.V.Krishna Meron, Retired.,

Driver 'A! Special, S.ke. P 5764,

Davi Nivas, Kottarethumpars,

P. D.th*kode, Leﬂnanore.

234, K.K.Susheels, /e Late
UsC.Pnandan, Retiredi, Driver ‘L',
S o, 2635, “Anand® Uihar Ylavil, )
Kanntrr -~ 670 008. :

235, M, Nerayanl, /o Late-K. P.ucravanan
Najr, Retired, Guar d- ’
S . Noj 1903 Madathil House,
P. B;Chirakkel Cannanore— 670 011.

236, K Kunhamboo S/n Appg, Retired,,
Shunter '8!, S.Ne.P. 5331
Packkadam House, ol
P.0,Trikkripur, Kazhergod

237. KaMs Vanajakshy /o Late C.H.Gepalan,
Retired fuard fat Special,
S.Nn%9498, Chettiyam: Ueettil
Near Ralluay B Cabln, Badagarc.

238, A.K.John, S/e R.J. Kufrian, | $1.Nu,230 te 238 are

' Retired., Guard R, - applicants in L ) 49/93
S.Ne.9€€3, Ariyathu Perau

House, Pallam P.0., = '
Kottayem = 7. £y

239, R.Marappan, S/o Rama Goundar,
" ‘Retired Dgiver, 'C' %
Staff No..P. 2{18, ED~118 B.
i Railuay Cllony Pe 0., : :
Erode - 638 002 : ses RPPLICANTS.
\/ ~ — s s.Contd.'/-'
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240, K.C, hallappan, :
$/o0 S.Chinnappe Geunder,
Retired Driver A Spscial,
S,Ne, F 2946, Door IT 04,
Parvath1 Krishnan Street,
Kollem Palayam, ‘
frede - 2.
241, P.Karuppannan, S$/o POﬂOl; Gowncex, "

Retired,, Driver 'A',

S.ho, P 3583,

Korakattu Va1381l '

Door fo,5229/A 14 Caevsry R.5.,

Erode-7, ‘
242, M,Kandasemy, S/e Narapka towncten,
Retired Driver C', S.No.P 2435.
9$JB!0, BYUN Roed, Ereda—ﬁSB 502,
243, Nuthusamy, S/o0 Palani Gounder,
: Retlred ODriver'C', S.ds,P 37GE,
Raghavands Nagar, Ered9~3.

244, A, Ramasamyy’ S/o A Gduhdgng;:,
Retired, Bhuueer'FB' $,No0, 2336,
Pudhupalsayam, Joor 246,
Rlempaleyam P.0,, Erode-B,
245, 8. /Kandasamy, S/o Sengadan,
Retired, Driver tcry,

Staff No.,P 4103, Ragsvanandar

Negar, Door No. PAB 18, Faucry R«S.,

Erode-"7.

C.Kumarasamy, S/o Chellappa Gounder,
Retired,, Fireman 'BY, §.No.P 7885,
Door No. PPI 283, PudupalaYam,
Allampala'am Post, Erode-8,

246,

T.3. peerakhan, 5/o T.U Jemallutheern,
Retired,, Driver ‘B’

S8.No, V.38, D.No.94, Ralluay Colony
Post, Erode. :

24.7.,‘"

Velsppa Gounder,'K,
$/0 Kolanda Gounder{
Retired, Shunter 'B
5.No, P 3370,
. }//P thnp?%ayam, Kattoor, :
VA Q&Lampé%myam Post, =
HES ? T \‘/\ 1‘;;
ioagl, .4K~.,eruppar% b,
: 04 a]eﬁlrlmundan

Tg ééi Shlinter 187,

) N S. No‘ﬁ%g B:ﬁ Door No. 19(,
b 6Q;Eudgpala§¢f Akkarkam,

k Rbampél am P.0., Srode-g,

248,

REPLILAN
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250,

251,

2524

253.

254.

255,

256,

257.

s 0 34_6.

R, Nallasamy,

S/o Av2, Gounder,
Resizzd., Driver 'B',
S.No. PT3 10237,
D,No.280, Puthupalayam,
ﬁlampalayam P.0.,
Erode-<0.

'N,Kaliannan,

S/o Ngllagownder, ~
‘Retired., Diessl Aeskstant
S,No. P 4014, Sastri Negar,
D.Nu,55, Near Werer Tank,
Erode 638 002.

K.Ramasamy,

S/o Kaliannsa GOJﬂdan,
Retired, Shunter ‘B!,

S.No.P 3958, D. NG.S-,
Udappalli R.u. Pest,

Cavery, Erede-7.

P.Sengoda Gounder,

/o Palani Bounder,
Retired.,, Shunter B,

S,Np. P 4429, D.Ne.58,
Bdapalln Vi;lage
Pappepalayam, . Cavery R.S.,
Erade-7.~

P Muthusamy,

S/n ‘Pzisni Gourcer,
Retiredy Shunter .'B8',
S.Np.P: SD” Pthupa_aycn,
D. No 263, Agraharam, .
Alampalayam P.0., Erode-8

V,Sengodan,

S/c Velappa Gounder,
Retired, Shunter!B!,
S.Ne. 5133 D.Ne.2/68,

Dttapalli, Pilleyer ¥ail Street.

Cavery, Erude—?.

Ke Chinnappan,
S/e Komara Samy Geunder,
Retired,, Oriver 'CY,

S,Na,P 3531, Avakathu,

Cavery 7. U., Colony Road,
Erooe~7.

P,Venkkatachlam,

S/c Peruma Gounder
Retired., Shunter ‘B‘
S.Ne. P 4097, « 1/11
Karuthuveli Thottam,
Odappalli, Cavery R.S,

-Erﬂde"']o

v+ RPPLICANTS,
¢ antdo/-
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259,

260.

261,

262,

263,

264,

o~o 35 oa

N.Velappan - 81, Nu 239 to 258 are
5/0 Nagga éounder, ‘ appliuanto in 0.k.50/93,
Retired,, Shunter 'B',

S.No. P 2647,

D,Ne.1/20, Odapalli,

Cayery R é,’ Erode-7.

T.P Gchndan,

S/o P.Kunhambu,
Retired Guard Special
Grade, Staff No.11159,
Prasanne Nives, P.0.,
Chirekkel,

Cannanore - 670 017,

K.Sreedhsran,
_S/o B.Achuthan,
S,Nn, P,3180

_‘Thénei Houseg

Opp. Railusy Station,
Chirakkel P.0O.,
Cannanorr.

N Bal krwshnan,

S/o NemBikutty,
Retired., Guard-‘'A',
S.No. 15870,
Manpkkesth House,

- Good Shed Read,
- Tellicherry,

P.K:Raman Nair,

S/e P, Kurhambu hair‘
Retired,, Driver 'A' Special
Grado, S.Né, P 6445 \
Kavinchalll P00,

Rzhikode," C%nnanore-670 009

"V,M.Karthiyani Amma,

M/o Late K.P.Janardhesnan Neair

. Retired,;, Special Grade Guard,

$.No.9650, Ashok Bhavan,
Thamarakuzhi Malappuram,
Pin-676 505. :

K.Govindan,
S/o K.Aruvan, Retired.,
fﬂ???héﬂ', Presthe Bhavan,

///19F1bda$hode P.O0Mavil,
Céhnaﬁnre’ ‘

iz.f C. Kunhikghmﬁn, S/o Raman,

265

N A e
‘f VGA]('sE ﬁ/

Retired.,‘éhard S.Ne.i554,

_k(zﬁgzhathu V%edﬂl House,

P J0% Kagembsd éﬁ I1 Ward,

Q}a, Etakk Pln—670 562 o voor

APPLICANTS.
os s Contdo/-

e




266,

267,

268,

' _Retired.,

270,

272,

273,

] 36 ._l.

Ne Vasu, 8/o RamPothy‘ 8

 Retired,, Shunter

S.No. P 5024, ,
Kottiyath Houee,
P.0O.Muzheppilenged, .

Pin- 670 663, Cannancre.

P.K«Kannan Neir, '
S/o Rppu Nair 'Retired.,
Shunter '6t%, §. Ne.P.77%4,
Verkulathu Vayil,

Near Akliyath Temple,
P.O0.Rzhikcde,
Cannanore-670 009.

P.» Rohlni W/o Late X.Chendi, S1.No.259 to 268 are
Retired Shunter ugn, applicants in 0.R.51/93,
S,Na. P 7173, ~ :

‘Chambakachalil House,

v +C0.Muzhapilanged,
Cannenbre District.

. -“C.K.Chandan,
2. 69 e

S/o Ambadi, Retired Shuntex'B',
S,.Ne.P. 8223 Kanavi House,
Ekkchi P, 0 Peliode,

Via,, Trzkkarlpur, Kazharged,

&.Narayenl W/c Lete k.Krishnen,
§hunter, S.No.P 7420,

Machirpurem Housze,

P.0. Cheruvathur, Kazargod,

" PLM. Hymavathy
271.

ufe Late L. v.?&ao»charampm avy

Retired 2rj.-» A Special, Guerd,

S, No~@ﬂ§9, &mezmanth5

W. Thwiar ddr ' $Hgh, Schocl,
.ﬂ

urdsv-d. Cannanore.

T«P.Leelavathy Amma,

W/o Late P.V.Kesavan Nambiar,

. Retired, Driver R Special,

S, M..4654 Kesave Nivas,
Near Elayaplor Temple,
P.0.Mundayed, Cennanore.

V.<.Balakrishnan,
$/o V.Damoderan, Reti:ed.,

Driver. 'A! Special,
S.No.-P 4361,

B/9, Reshmi, S.N.Negar,’
P.D.Thottada, Cannznore-7. w.. APPLICANTS.

.o Contd./-




274,

. 275,

276.

277,

278,

273,

280,

2}({0
(£
v

P.M.Sreenivasan, '

S$/o P.Govindan, Retired.,
Guerd Special Grade,
5.No.12054, 'Smrithi',

Post Vengeri Methoth Paramba,
Calicut. _

P.Krishnan,

/o K.Perumal Naidu,
Retired., Driver 'A' Spesuij:l,
5.No.P 4360, 3/275, |
Opp. Spares Land,
“Vadakkanchery,

Trichur-680 528.

A .Bhaskeran, S/o
Retired,, Diiver
S,No. P 4301,
Byyanatu Parambu House,
Ayyeppankavu Road,
Kochi-18, =~

'pu
)

t_)""‘
ID'-
-

[y}

Qo

m

L4

K.Choyikutty Kannoli,

5/0 Kandan Retired.,

Driver C' S.Ne, P 94730,
Kannoli House, Kacheri Aﬂeum,
Desom, P.0.Calicut-673 011+

C.Madhavi, W/e Laté

C.Ks Krlghnan, Retired.,

Driver fC', S.Ne,P. 3737,
Krishna N1Vas, Poolayll karemba,
P.0.Kallayi, Callcut-6?3 uuo.

T.Kesavan Nair,

s/o N. Govindan Nair,
Retired., Guard ''8',
S.Ne.4956, Santha Sadan,
ChUduualéthur, A
Sheranur-67% 121,

Mm.Elias Rron Raj,

S/s S.Mariadess,
Retired A Special Driver,
S.No. P 3702, ED 196 E,
Railuay Colony P.0.,
Erode - 638 o0o0z2.

a”%ipe Govindan,
mSYn ﬁﬂgh”mnappan, Re%ir"d
rShuntesjc SpNo. P 3631, |
4@’4‘% ‘Ra3Nay Colony P.0.,

S1.No.269 to 279 are
appllcants in 0.&.52/93

.v. APPLICANTS.-
olo ccontd . /-



o 3B 4o

M.Kasimir Leuis,

282, S/o K.Maria Louis,

' Retired,, Guard'A Epecial,
S,No.%2119, Annadurai Street,
Nedar:Hedwy T, ~
Erodé-638° 002,

- K.Muthusamy, .5/e Kelandai o .
983, Gounder, Retired,, Guard ‘B', i
’ S$.No,12011, 17 Ramamcortny &

Street, Kollampelayen,

Erode-6%§ 002,

K.Sunderesan,
284, S/0 N.Kalyanasundara Mudaliar,
Driver R Grede, S.Ne, I 2547,
N® .48, Lenin Street, '
Erdbde Railway CelonyPest,
- Erode~2, = |

~ K.R.Lakshmanan,

- 2g5. S/o M.Rengasamy Xara:,

*777"  Retired., Driver !A! Speciel,
Staff No,P 4467,

Morth Eda Straet.
Bheema Nagsr,
Tiruchirappelly,

- Pin-620 001,

~ K.,Subramaniam,

265, S/o S.Krishnasamy, Retired..

- Driver 'A' Special Grade,
S.No,-P 1788, 43, Lenin Streat,
Railuay Cnlony Post,

Erode-638 002,

‘ R, Sethuraman,

287, S/o Rathinam, Retired,,
Driver 'A! Special,
S.No, P 2888,

Ilamathi Illam,

106, Bharathi Palayam,
Moslappalayam P.0.,
Eresde-2,

- M.Ehinneppan, e o ' i
288, S/@ C.Moekken, Retired,, B
Didsat Shunter,
S.No, P 7785, 7/B
Railuway Colcny,
Erode-2,

N.Narappan’
289, S/e M.Mathan, Retired,

Driver 'A!' Special,
S.Ny, ¥ 3779, 107,
Kemalagam, Barathy Palayam -

~ Streef, Mulspalayam P.O. L

V Erede-2, : ees ARPPLICANTS
o X oCﬂﬁlt‘do /-




‘{\Y<4

PR .

§7t.Samuél;'S/i'dnénamutﬁu;. :

- 290, ‘Retired., Driver !A?

_Speéial, S;No.P<8224;
403-C, Reiluay Celony,
Ervde-2, - -

. R.lingappan; S/o S.Gyyauvos,
291 Retired,, th Special
** Driver, S,No,P. 1714, 19,
Kethukaran Street,
. Kollempalayam, Erode~2,

i TeS.3rfnivasan,
2y2, S/o R.Swaminathan
Retired, Driver 'A' Special
S.Ne.P 4339, 345, - |
Railway Quarters, Railuay Ceiouny,.
Erode-6368 002, '

- . P.Nemasivayam, S/e M.N.Balzr.andam.
293, Retired.,, Driver 'A’ Special,
, S.Ny, P 5511, L =18,
Housing Unit, Periar Mager, ‘
Erode-633 001.,, Temilnadu, .

'K.M;Muniraj,'S/p:K.Nunuéaamy,

.294, Retired., Diesel Assistant

S.Ne.PTI 10212,
Manickkavassagar Sireeti,
Sastri Nager, N
Railwev Celony P.0,,
Erece-2,

- . L.Anthoni Swamy,
295, S/« Lourdu Suamy Pillai,
| S.Ne. B 1419, 41/A
Railuay Coleny,
Erode-638 902,

M.Buspathy, §/e¢ M.P.Mooka

296, Gounder, Retirecd, Driver
: '8! Grade, S.Ne. P %47g,

~ 17/F C1d Railuay Colony,.
-Erede-2, = o

. V,Balaraman, $/e Venkkataswamy
297, Naidu, Retired, Driyer !gB!
Grade, S.te, F 9420,
Reilway=Celony, Erede-2,
_//?;mnusye :
S P.-Rangesuafiy,\§/0 Perumal Naidu,
/'Qkfirqi$upri6@‘\‘8‘ Grade,
;ganun}V’gzzg-ga.17[a
& Namusividyam ?trﬁet, érodngQ
I

29¢.

Lo ) .
: “ingggﬁﬁgqﬁjo ﬁu§L1 Nathen, S1.Nc.280 ts 299 are
299, \Rgtired, Drivef '8! Greds, epplicants in 0.k.53/93,
NEY® 85457 Bocr 414/D, o
R&dl “é‘)?"rC“oﬁlﬁéy. F.0.,

veo "RPPLICANTS.
e cCOﬁtdc/“'

Eroda=Z"

R Y



301.

302,

303,

30;

o 40 44

P.Pangunni Menon,
S/a T.C.K.Nsir
Retired Guard 'A! Special,
S.Ne. 15200, ™Peurnami®
Nangapna Nagar, P.O.
Olavakkot, Pin-678 002,

M. Krlshnan Neir,

S/e Kunchu Nair, Retired..
Driler A Special,

S.Ne, P €444, Srishilem,
P.0.0lavakket,

V.Sreedharan Naii,

S/o +.R.Krishne Pillai,
Retired, Guard A SperlaT
s, NL.15202 Thuruthel,
Aymanam P.U., Kcttayam.

P.A.Rajan, S/0 P.u.ﬁpph,
Retired Guard A 3pecisi,
S,No.16144, Houss Na.u6/508,
“Reshmi" Near P.R.Toleny,

-CoChin-fl

C.Kutty Nureyenan,
S/n V.C.Nerayznan Neir,
Retired, Guard R Specig?

-_ s, No.762 5, Chembura douse,

3 8%,

306,

107,

308.

Shoranur -’67! 121.

TP oKe Knshy, S$/o P.K.Koshy,

Retired Guerd, S.MNc,15295.
Vazhakaleyil, Gngadikal F.0.
Chengannur, Pin—689 122,

Kel o Kunian,

8/o0 K.P,Lonappen
Retired Guard R § pecial,
S.My, 15216, “Chardlrf‘
ngh Scheol Road,

. P¢OLiFareppur, via. Trlchu;

Pin«%ﬂg 552,

; iishnan Nambidi,,
S/Q Chitran; Bhattathi ipad,
Retired, Guard"?

S.Ng,.1404¢4, "Karthika
Ramavérmaeram, Trichu“ fB0O 631,

V,? J Sarijani
W/o Late A: Rengaq, Ret;red
Briver A épecial
S.No.F 4367, Sree Rangam,
Pump quine Road,
Clav&kWat- 678 802,

v .Cohtd. /-

e

B 4 e
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S
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! © 7 PanikKath Hoiise}
el ¥ UaKellengode s Mg

1 1 Y '.‘-", 2 R '.-A-'.": ﬂf"‘ S S
S o+ NeMadhavan), = %250 "

tiieQE;: e , IR A T
Driver R Special, v , g R S -

SRR
TR
Y S, No, PL2993, S

i 'S/dTVGAbchamifjégf

. oo ZPallathobdise, =haenyis o L L T LT S T
Cghen ot e ikythupetamba, Edethate B.G.. 0 om0 oS ;

© oo, o Pelghat,tPin-678 614, T oo SRR
T - &l;Noé{'30Df;9”3111ar753
. \ T lice ts .‘D':DQAQ' 54 -
i S0 8/e K.Mojdeen oya, - . : - 99211°??~7,i;§h.7 ‘
C Retired, Guekd.-’CY, : N Co o

. 3 -

ﬂ - 8,Noi 6633, Cheradath Huus

3. KeMoKuhhimohemmed,

€ :
Kyttamassery, Aluaye-re3 105, ‘

s{é} ~R@Nareyanéh;ﬁéjz;a.ﬁajaram,
* RetireuDriver Gwods, :

S.Ne,PTJ 100505, 170, .

Jeevanartham Street, - N . - : f
. : Poonthurai:Réed, Zradesz, o : -

1%, C.Kumarasamy, S/o Chinnsppa : o - ,
* Gounder, Retired,, Driver y : :
'8','S.No, P 4206, D.No,6&, ' : '
Shelap Pruvas, Suthanre Puremn,
Erede<7s

. T.S.Remanesrthy,

. 313. Sf¢ ‘T;K .-Sl.'.ld ar ajalu :
Retired., Driver tat Specisl,
S.Ne.P 3540, 15, Sundaram
Street, Erode-2, :
A.Abdul Jeffar, '

315. S/e Abdul Kader Retived,,
Driver, Geods, 5.Na.V 44,

235 Kalyanasundaram Street,
Erede- 638 002, .
. S.hngamuthu, -

316, S/o V,S5itiie Neicker
Retired., Driver 1B},

S.Ne. B 13¢5, D,No.411 D,
Railway Coicny,P.O., ‘
Erodex.

ese APPLICANTS o
o ) Cantd,/« . ~




L 2 ['2 e

K.Chinnapaiyen,
318. S/o khuman, Retired,,
: Shunter 'B‘, :
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampalayam, Erade,

M.Krishnan, S/o0 Munusamy,

319. Retired., Shunter, -
S.Ne,10072, PTJ, C.N3.413 L,
Railway Colony, Erodz.

R.Thiagarajan, v

320.  S/e Ramaswamy, Retired.,
Guard 'A!' 5,No,14332,
Thangapattalaikarsar -ale,
Popnthurei Road,
Erade,

a0 A,Chinnaiyan,

821, S/e Krumugam, Retived.,
Driver 'A' S.No. ® "1LY6
Ne.231 A, Railway Cclerv,
Ercde.,

P.Subramanian, S/
322. Retired Gusrd 'A
Staff No,7448, 1
Vinayger Ksil 5t
‘Sgstri Nager, Er

- S.Kannimuthu
323, S/v Subbs Thévar, Retir=d.
Guerd '"A' S§,No.16065,
Sunddarammal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R.Anganna Pillai,

S/e Rangasuamy Pillai,
Retired. Guard,

S.No. 15271, 20 Nertn Chinpe
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

- 324,

- "V.Mari, S/e Venkatesar,

S+ Retired Guard, S.No.12563,
No,III, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Pest,

Erode-2, Periysr District.

526, Retired Guard., 3.Nw,13756.

Bharathipalayam Street,

‘Kurikaran palayam, '

Mulapalayam Fost, Erode-2,
Y~ Periyar District,

V.lakshmanan, 3/¢ S. Yadivelu,
? K

£1.Ne,212 to 321 are
aoplicarts in C.6.No.55/93

... APPLICANTS.
P .Contd.“/-




327,

328, -

329,
330,
331,

332,

333,

V, K Shunmughasundaranm,

S/n k.S, Keruppanasamy,
Reulred., Special grede CGuard,
S.Na.,3/T 35, 194 E,

Railuway Colony, Near Railuay
Cnlony Pust Office, Erode,

V.KeUnni Nalr,

S/u K.Raman Nair,

.Retired., A531sta)t Cuard.
§.No.1902, Contchery Qf“'a Ty
Exode., ~

R.Lekshmanan, S/¢ Famaszty,
Retired 'A! §pecin1 Guara,
S.Ne,7213, D,No,1%3,

Sestri quar, badayamp”lovgh
Road, Erede., - Z, '

V,Suamyappah,
S/0 G.Visuvasam, Retired
Guard S Nf‘. 461(.'1, '

5 KaruppanaSUamy Koil I1i Siveew,

Surampatti Road, Erode-638 CUY,
Periyar District,

R.Veeraraghavan,

$/o VU,Rema Tyer, Retired
Guard, S.Nc.1523%, We. 9
Tayumaneva“ Street ’
Pundurei Rsad Erode—o38 002,

K.Ramalingam,

s/o V. Kandasamy, Retired.,
Driver 'A', S. Ne. PTJ 10052
Door Ne,16, East Pettakarr,
Street, Erade-638 002,

G.R Samuel Raj
' S/o G.N.Anandham Pillai,
Retired., Driver 'A! SpGClal,
-SiNe. P 2836, 23 A,
Panchayat Union Street, .
Manthepe, Podanur,
YWbhatere-23.

frwéﬂll ’
S/nwKaﬁer‘Batcha, Retired.,
Drlver ‘ﬁ‘\Soec1al

5 NO. P)S?ZG 168 fatn qac'

?Ev Podanur423 Tam11r°du.

)X

CNT$
..éét;\'N Naridut u, S/o Naniappz

unnde /ﬁetired., Oriver 'At,
<3, Ne. 7875, 95/11 Arthi’Il: : am,
VéIlaLOTB Road, Podanur—gu,

Tamil Nadu.
v _

7/

§1.Nu,322 to 332 are

‘applicants in 0.R.56/93,

++. APPLICANTS,

_..;Contd./*
I .
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S.Velusuemy Pillei,

5/ “DeR, bankara1in?am Pillei,
Retired Driver !8% & Nu.6437.
D, Ne, 360, SelVapuram,

'North Perur Mein Read, '
Coimbatcre—641 §26.

336,

¥

K, Rangasuamy, :
337 S/oc Kuppusuamy Naidu,

* Retired,, Driver, 'A}
‘Specialy S.Ne.P °464,
D,Ns,24, Mein Roag,
Podanur-23, Tamil Vedu,

~ K,Ahamed Sherl'f
338, S/c A.Kader Batchr, Resired,,
D-iver 'A' Speciel, o
S.Ne P 4341, Main Rqad,
Padanur-23, Tamil Nadu,

... Nanjappa Naidu, $1.Ne.333 to 339 are
339. S/="Venke‘taswamy Naidu, apr K ts in 0.h.57/83,
- Retired Driver 'BY, rplican /
S, Ny P 7438, BaJanel Kovil - .

Street, Pgdanur-LW
Tamil Naflul.

Ke Pelaniaoka.,

. S/u "Kuruppahna Gounder,’
" 340, Retired., Bndwar-'Al,
: " S,N, ® 4333, fa, 88,
Vilangaftur, Kedachanallur,
Erude - 10, ‘

M. Palanlappan,
341, S/o Marappe Geundei,

* - Retired,, I Fireman ’B'
SiNe. P 4382, -~ -
Vellaikattur, :
Kadachdanallur P.0O.,
Thiruchengedu Taluk.

.- M,Chelleppan,
342 S/c Maraeppe Gounder,
“* Retired,, Shunter, .
S, Nn.9454, ‘Alampal ayan,
Palllpalayam, Erede- 6

A. Palenlappan, I
S/- ‘Rthathappsa G-u1der
. Retired,, Bhuwter,i’
S.Ne.,P:7465, Ne.304 A,
Velankateor, “ ™ _ . s S
_Kadachanallu1, Erode-10. «.. BPPLICANTS.

w

....Contd,/-

[



P, Gurusamy, - .
5/ Palaniappa Gounder,f
Retired, Drivey "Al',

o S.No. N 7160, Nos10%,

T L G.UQS Colony, .
Kellempalayam, Eréde~2.

v . R.Kumarssamy, .
145, 5/0 Remasamy Gounder, -
*7* Retired,, Shunter Loco,
S.No.P 6315,
Gov1ndanoalayaw,
- Alampelayam P.N.
vias, Erode. ‘

G, Samuel Durai Seanmy,

S/o Gnanadursi,
Retired.,'Driver tar,
Spl. S.No, P 3107, 2
Upstair 4th Crcse Roao,
Paramasivapuram,. Laloudi-

346,

. Y Sengodan,

347, S/n Velapps Gounder,
- . Retired , Shunter/Loco,
: S,.No, 510, Vilankattur,
D. Ne.Sd. Pulapalsyam P.0.,
Kadachenur (Vi‘lage).

C. Nachlmuthu,
5/0 Chelleppa Gaunder,
,RetlrEdo, shdnter,

348,

Erode 6

T.S.Alimoideen,
5/0 T.3.8hirfuddin
Retired., Driver 'Af,
Spl. S.No. P 3260,
47, Tede Shirfuddln Street,
. 8gstri Nagar,
- Neer Railuay Celony,
“Erode-Z.

349,

kutty Nair,

tF ayanan Nair,
)‘Drlver trt,

“Lrayané iyer,
{, Guard * Spla,
' 10477 Ne.%/780,
Vidya, 51ngle Streeu,

01d Kelpathy P.0.,"
Kalpathy, Palghet -

e 45 .3;,”

821 €L,

'S.No.P 4384, Pnclepalavzm Fast,
Kadachanallur, Pallpelaysm,

S1.No,340 to 349. are ,
applicants in 0.A. seéggg

. . APPLICANTS
<-4 Contd./~

|



352,

3573,

354,

355,

356,

357,

358,

359,

360,

a0 46 e

C.Chathu, S/o Appqa{

'Ret1r°d., Oriver

E,vo, F 5287,
Kurungad House,
Marutha Toed, Palghat.

f. Krishnsn,

S/o R,Arumughan, Retlred.,
Briver '8', S.Na, P 9449,
Chungath Hausé, Kavilpad
P.0v, Palghat-17.

F. aukuveren Neir,

'S/o P.Senkera Menor,

Retired.,, BFsst., Geszd,
5,.Ne.15394, Palakkott Houss,
Thenur Via.vParli,

: paaghat-s7g 616.

?.,Govindan,

.S/o P. Sarkara Menon,

Retired,, Guard *B*,
S.No 2024, Sr¢valsam,
H.Neo,M 6/33 Indire Nagax,

.Kallepully,.Palghat-S

R, harayaﬂdn,

S/a V.Raman, Retlred.,
Driver '»', S,Ne. P SB47,
Chandriks Nllayam,
Korathodi,

. Kedukvankunnan,
"Palghat -678 005,

N.Uelukutty,
8/8 Narayanasuamy

Retired,, Driver ‘B',
S, Na, PTa’ 10113,
Rmbalaparambu,
Near Madrassa,
Kavilpad, Palghat-17,

‘T,Velayudhan,

S/0 Theethy, Retired.,
Guard!C?, 52 Ne. 16223,
Devi Badan, Pottakulem,
Kavilpad P.0., Palghat.

‘V Viswanat han,

S/o Kubhnen, Retired.,

- Loco Shunter,

S.No. P 5184,
Vallenkad, Kevilpad,
Palghat-17.

V.Vasu, $/0 Uelayudhan,
Retired., Driver 'A',
S.Ne, P 3164, Chandrasoudhem,

. Tannissery, Palghat.
v y g .

veo: APPLICANTS
s0e 0 C.'ntd //"'
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V,Medhavan,

261, '37. Velayudhan,
Retired,, Driver '8',
S.Ne. P 9485, Rahendre
Sadanam, Melepuream,
Dlavakkct, Pin 679 002,
Pelghat.

T.V, Uelayudhan,

262, S/o P.,Veeren, Recired,,
Guerd 'B', S.No,6895,
Thurakad House, P.O.
PerunguttukurL581.
palghato )

V.Sivararman Nair;

363, S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No,5852, 72/R,
Instrumentatlnn Teuwn ship
P.0. Kanjkonde kest,
Palghat.

, S.Veeraraghavan,
364, S/e P.Singaram, Re+ired.,
Guerd 'R', S5uNe,14522,
H Ne. H-2, Housing Unit,
Karamadai Road,
Mettupeal ayern,
Pin-641 301, Tamil Macu,

M. Narayanan Nair,
165, ‘S/e Thavitta Iyer,
~ Retired,, Diesel Asst.
- 8,No,P 9444,
_ Nquakkara Hnuse
Fuduppaniyaram P Je,
Palghat<678 733,

KeKeSuonamania Iyer,
366, /¢ K.S.Kuihna Iyer,
. Retired,, Guerd ‘L',
S.Nn,1849, Ne,3/126,
- L.N.Puram Ulllage,
. falghat.

EO”ﬂPtB k“\\ishnan,

7.0 S/e \&k@%nda Warier,
{

i reﬁ/‘ﬁ 'ail Guerd,
Selo, 14@6 g HallVdS,
, égaileku §n jare,

\ g T Re akk% c WDE.

) \\33“ ;T é’T aﬁan.
368y 02/ 8F ﬂpukuttan
' \‘*R@ﬁ% ed Dr;ver,'ﬁ'

S.Ns, P 9436,
- Thothuangal Ho«se, N°l¢purem, v
p 00 Ula\]akkOu, ) . ;
wpalghat"z ) s o0 AQPLICANTS'
. . on.ugont“./-




oo 48 '.oo

R.Pdramesiva Menon,

S/s M.N.Raman Mencn

Retired,, Driver tpl Spl., .
S.No, F 4684,

Shfvesilam Madathil Housc,
enpaekkare P.0., "

Neerani, Palghet-4,

369,

P,Thankaraj,
30p 5/c §.Pennen, Retired,,
T * Driver'A' Spl,,
S.Ns. P 2760, 2?6 N,
Behind Ram Theatre,
?,0.Suramangalam,
Salem - 636 005,

-1 A,Ramakrishnan,

S/o Appu, Retjred.,
374, Guard!A' Spil,,

*  §,No,6806,
Ramanchenath Hnuse,
19/360, West Yakkera,
Palghst - 678 001,

- gyﬁopalaxrishnaﬁ Nair, 41,Nc,350 to 372 are
s -V,Masdhevar Nair, e e im0 :
372¢  Revired, Driver 'A' Spl, appifcants in 0.R.55/93.
SiNe. P 6443,
Cherukara arishre Nivas,
P.JsRannadi, Pelghat,
Pin - €78 721,

S,Seurirajan,

373, S/o T.K.sundarare;alu,
' Reti-ed., Driver 'A!
Specisl, S,No. P 2327,
203/Vinayakarkoil 3treet,
Nadarmedu, Ernde-638 002,

K.Pandurangan,

374, S/0 M¢Kasthuri Neidu,
Retired,, Driver 'A' Spl,
S.No,P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006,

_ VeG.,Veerasamy, :
375, S/® Govindasamy Pillai V,,
Retired, Driver 'A?!,

S.Ne. P 1847, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V,Sithan,

376, S/o Vaiadvri, Retirea.,
Driver 'A', S,Nc.® /775,
D.Nr.24, Jeevenda Strecet, |
Poondurei Reed, Zrnde-2, e« HRPPLICANTS

\L/ : oo.centde/"




377,

378,

379,

380.

381,

v 282,

os 45 ., .,

P Paioni samy,

$/o R.Angamuthu, .
Ret“re,, Driver 'A!,
S.Noe, PTJ 10027,
Vallalar Street,
Municipel Colony Reed,

. Erode-=4,

AL Prokiacamy,

‘5/0 J.Arulanancam,
Retired., Guard *A',
$.No, 6253, 12,
‘Kamarajar Street,

Nadar Nedu

Vinayakar Koil Er-de-Z.

M,Pengasamy,
S/o C.Muniza, Retirad,,
Driver 'Af, Sp1.

. S«Ne, PTJ 13449, 21,

Golden Street;

Thangavil alias Munisamy Foad,

‘Dharmanuri-636 702,

KaMunusamy Neaaidu,
S/s C.Krishnasamy Naidu,

‘Retlred., Drivnr et
AFG. 'BY, S.Ne, P 6103,
D 5, Kaliyanna Gounder Tnttuam,

“erundurai Read, Ercde,

- P,Daniel :J nyara*

5/a Paul Pillay, Retired., .
Driver !B', S.Nn.,l 6441,
No,400 B Raler/ Col-ny.
E&ode.

R.Menickam, '
s/c M. Argamuthu Naicker,

‘Retired,, Driver 'A' Sgl,

S.No, P 2901, 22/26,

" Chinnea Nariamman K01l Stree

Karungal Palayam, Erede~8,

.R Ponglannan,

amasamy Geunder,
‘;d., Shunter,

\R 7454, D.Ne.3/69
73 \Wagar, Caye Ty dedeFa
;; B3 007,

'\c

8 jK.Muthusamy, Retized,;
ST S e P 3351,

am Nivas, 4/3¢ 0
G{%thl Nagar,

Jah 'r Ammapalayem, Salem.

t

{

" 81,.Ne, 373 to 383 aras

a appllcants in 0.R.60/93.

s

... APPLICANTS.
vv.Contd./~

"A.
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G.Kenniean,

S/a Cacindarzjelu Naicu,
Retired,, Criver 'R!
Spl., S.Ne. F 3042,
NG.420 K, Reiluay Culany,
E.rode-2.

385,

R.Rengasamy, ,
1e6. 5/1 Remasamy, Ratired,

Crzver 'Ct,

S.Ne., PTJ 10238,

Kelingarayar P-layem,

Fudur Bheveni Post,

via Erode-638 301,

: K.Gevindan, _ ‘
387. S$/o Kandha Gouncer, Recired,.,
» Draiver '8', S.Ne. F 9480,
Ne,102 C Type Reiluey Sulery,

E..I.'OL]E""I_' s

G.Narayanasamy,

S/e Goipdarajaly Waidu,
Retired., Shuntirg Briver,
S.Nu.,PTJ 10503, 387,

Nader Meds, Prondurai flezd,
Erade-2.

388,

K. VUaredherejen,
189, S/e Keruppan, Retirec.,
*  guard 'A' F.Ne,2127,
Thirumurugan Street,
9gstri Nagar, Erede.

.. V.Arjunen, | ;
390 S/s Venkatachalam, Retired.,
* Guard 'R' S.Ne.12438,
28, Memasivayam Stree?,
Kellempalayam, Erode-2.

F,Muniswemy, S/o Muthu,

%1, Retired,, Oriver Speciel,
S.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N,Muthusamy,

<82, S/p RBellappe Gounder,
Re“ired, Driver 'B',
s,No,B8085, 1/113
Cdeppalli, Ceauvery R.S.
Erode. ‘

P.Viswanathan,
<93, S/s S,Palenivelu, Retirvad,,
: Guard 'A!', Spl.
S.No.7620, 324 (8!,
01d Reiluay Celony, ‘
Railuway Coleny Fost, _ : I
Ercde=2. A .o APELJCANTS.
" ...Cont;ll./‘- ’

v

£




395,

. 514
: " R UenkataSUamy '
394, S/o R Ramakriehna Naldu,
Ret‘red., Driver 'A'
Spl. S.,Nn, P 28%2

126, D Reiluay Celony,
Erode 2,

M.Chinnappan,

S/ﬂ Muthusamy Goungv
Retlred., Shunter,
S,Ne’, P 6965,
Udappalli, I!Japd 37,
Cauvery R.S."Exndn.?,

K Chennimaleai,

'396' S/- Kuppannané Ret:re";,

Shunter 'B'
‘Nethaji otteet,
Kﬁilem“alayam, Erods-~z,

Nn‘ l 349-’0,

KeS.Abdul Sathsr,

S/n A,Khoder Sharle’f,
-Retired., Driver ‘'A!,

S.No, b 2207, 74,

Ambedksr Streat,

Sastri Nagar, Einde-2,

397.

fi.Chinne Goyindan,
'S/eMuthusamy, Retired,
Guerd 'A! Spl.,

S.No.6782, B 40,

Housing Unit, Sampath Naaa..
Erode-11,

398,

H.Kannen, S/c R.A. Hammantha Gounder,
Retired., Driver ‘R,

S.No, B 1J18 26 B,

Khede? Mahideen Sahib Street,
Erode-~2.

309,

N.Ramasamy, 8/u Nuzlia Gounder,
400. Retired, éhunter,
*  S.No. ® 4230, No,1/56,
Puduppalayaw, Kattur,
Rlampalayam Post, .

R.K.Subramaniam,
,~%ﬁ“&mKanniah Naldu'
Qs%ﬁred\%%prfver tB° Spi,
AY sch—\p,€509 Ne . 3€8,

Q” ’Vadax@lké%a gtreat,

Erode _

- ngodqn
402} mﬁ[ﬁr gim'én‘jeb La Gounder,
" \Retired.,/Dziver, 'P',
4s;\N..,sgnf No.273
kar.r R@éﬂ Sukkan Tho*tan, ]
Era-de Py ) s00 APPLICANTS .
’ l . ae .Cl{}td./-'



403,

- 404,

405,

406.

407,

408,

499,

410,

414,

e ‘.hw!!!lwﬁuﬂ TG e G e e R T
1

‘/' : A e e

a0 52 o

P.Palanisppan,

S/o Pongia Gounder,

Retired., Shunter,

S.No.4019, 85, Gov1ndampalayem,
Alampalayam P, 0., Erode.

K.Nallathambi, S1,Noc,384 to 404 are
S/e V.Kumarasamy, Retired,, applicents in N.A.61/93
Guard, S.No.15721, |

1/2 East Street Alamna;axaﬂ,

Ercde~P. :

P.S .KriShnan,

S/o Subramania Iyer,
Retired,, Guerd

'S, No,11723, 4/500,
Chathapurem P.0., ° :
Kalpathy, Palgba* -678 404,

R.Raghavan, S/e C.hppoa,
Retired,, Driver 'C*
S.No.4105, Alangode iouss,
Ulavakkct Palghat-678 002

§5 dney '0! Mells,

/ He U D.! Melle,
Retired,, Drlver 'at,
$:Ne.- PTJ 103857,
Carevin -~ Rebinsan Raad,
Palghat-678 014,

V.Arumughan,

S/u Ryyapoan, Fetircd,
Driver 'B', S,Ne.2136,
Prasanthi, *sree Sathya Sai
Negar, Kallekulanqara P.0.,
Palghat-678 GO09,

R.Palaniappan,
8/0 Rangaswamy, Retired Guard
'IC' S.Ne,1791,

 Shaini Nivas House Ne. 36/664/1

ﬂlangnde, Olsvakkot, - :
Palghet-678 002. | , o ;i

P.Krishnankutty,

'8 /o Cheriathu, Retired.,

Guard 'C', S, No 6093,

Paoinjakkard _House,

P.0, A“alur, ‘vie.lakkidi - : ¥
- (79 3C2. : 4

K«V.Ramanathan, S ' ' K
5/8 K.V. Vlsuanatha Iyer, . . : 7
Retired,, Guard 'A'm ' v , -9
S,Ne,135C2, 2/137, . - _ ¥
Neu Kalpathv P.0., o '
Kalpathv, Palghat-ﬁ?ﬁ ce3. APPL ICANT S

'K .Contd./-
¢ .




412,

413,

414,

415,

416,

417,

418;

M.Krishnan, .

5/o Nayandg, Retired,,
Driver'A' Spil.,

S.No. F 1871, B
'Sai Nivas! Thekkeperambu .
Puduppaniyanam P.0O.,
Palghat-~-678 733.

T«P.Balakrishnan Nair,
S/e C,Sekharan Nair,
Retired,, Guard 'A!
9,No,10525, Mouthet House,
Menkurissi P.0.,, via,

' Markerai, Palghat-678672,

KeMo.Kunchu,
S/s Manicken, Retired,,
Driver '8!,
§CN.| ' 446‘1,

- Kallingal House,
Paruthipulld P.O.,
Palghat-678 573,

P.Reghavarkutty,

$/o0 V.Pedmapabhen Kazir,.
Retired,, Oriver &' Spl,
S.NO. p 6977,

Sarayi, "Pudussery P.O,,
Palghut-678 007,

VeK.Pomarrishran,

$/0 K.Sankeran Nair,
Retired,, Briver 'A',

a,Ne,P 7791, ArUpUZhe
Cheruvathur House, Parli P,0,
Pelghat-678 612.

KeP.Krishnan,

S/o Sankaren Neir, Retired,,
Guard 'B', -8,No.6766,
Venkateswara IlJam,
P.0.Pampadi, Via. Tiruvilemala,
Trichur District-690 597, .

KeVasu, S/o0 Kunjunny, ‘
Ratired,, Goésbhurnter '8!,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olavikkot P.0O.,

J//ﬂﬂpaigﬁa$-678 0n2.

4{Q§ r
f

s ;RfKopﬁ@ﬁ}\

Y, S/o Raman,
Retiredey«Dyiver 'HF,
SINQP 524 \F\

&gkkaran ﬁﬁ~ath House,

0

AT ) i
(tﬁvK_kkanni)E;ﬁ., N{S.5.Engg.

Ceidege, Faighat-678 008, «s+ APPLICANTS,
'qu#)// | .« +Contd, /-



\ 4 54 o
- K,Balakrishnan Neir, '
420, S/o¢ T.Govindan Nair, Drivar
'BY, SiNo.P 7469, .
- Thekkumcherod P.0.,
Vadakkum Mangalem,
vie. Nttappalem, Palghat Dist.

A.K.Ra&achandran, 5/0 Kannat:,

421;' Retired.,, Guard !A!

S.No, 7192, Alangod Housa,
Olavekkot, Palghat-67¢ 007 .
K.B?lah, S/o Kannag,

422, Retired., Guard !A&°

S.N»,6121, Sri Narayanji

Nilayam, Alangod, |

Olavakkot P.0., Palghet -
678 00z,

' C.Krishnan, $/o Chuprae,
42% Retired Asst, Guard,
7" 8.No,.6333, KalathilHouse
Rlangadé, Ulavakkot P.O.,
Palghat-678 002, :

R.Krishnan, 9.Noc,6757,
424, FKsst, 'Guard,, Ramelan,

Krishha Nivas, Alangod,

Olavakkot P.D., Palghat,

C.JsCoelho, S/o F,Coelho,

425, Retirsd,, Guard 'A' Spi,-
S.N¢,14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist.

KoDhanEShu, : .
) S/Q KoMcKoGGngaiy89 Retired
426, Driver 'A' S,No.P 6804,
147/h Anthonipuram P.O,
Suramangalam-635 005
Salem,

: K.Mayan, $/o Kandu, S$1.No,405 to 427 are
427, .Retirad:,‘Guard(B): _ applicants in O.k.62/93,
S«No0.1218, Kozhangottil House,
Rthirked, P.0,Gandhisevs Saden,

Perur, Palghat,

R.Laxmanan, S/c E.C.Rengesairy
Naidu, Retired., Shunter
(428, piesel, S,No.9514,
No.S, ‘Keeraikers Street, ,
Er0d8—1n s u APPEICANTS : .f
) » ««Contd,/= P
. ! : f
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. N.Sengodan,
429, . S/o Nenjeppa Gounder,
- Retired. Shunter,
Loco, S.No, F 5250,
East Thotflpalayam,
Door No,431, Kadachanur Ulllage
Palllpalayam-c

. V,Perumal I,

430" s/o Uenkatauamy Naidu,

* Retired, Goods Drlver,
SeNve V 12, D,N0,91 C,
Lelghbe7aer Suramangalan
Main Road, galem-:. :

v, Kumarasamy, S/o Jelapre
431, OCounder, Retired, Stuntarct3’,

S,No. P 4433, No,119,

Alampalgyamlpost Frode-G.

S.Velappan, $/o Spngoda
432, Gounder, Retired, Shu inrer/
: Locc, SiNa, P4292, 7/3-%0,
Pullemarathu House,
Gevirdanpalasyem,
Mlampalayam P.C., trode-3,

P.Kolandai Ggunder,
433, S/o Palan*-Folnd" Retired,,
: Fireman 8, 3.No.P 5q62 '
51i95aﬁi;nﬁanﬁbﬁu5tiegtp3
Nedérmedu, crode-Z,

M.Sengoda Gounder,

434, S/o Merimuthu Gounder,
Retired., Fireman A, =
S.No.P 5041, Alempa ayam,

: Pudupalayam, Pariakadu,
: Palllpalayam, Erode-6.

§. Veradharaja Mudaliar,
435, S/o Sundar Mudaliar,
Retired,, Rssistent/Biesel,
S.No. PTJ 10158, 104/D
Railway Colony, Erode—z,

: K.Sengoda Gounder,

436, S/c Karuppanga Gounder,
Retlred., Drlve'r 'C‘, '

% p@“éhﬁ’\ﬁa;{%lnn)’ E,_Qde_z.

/""f\

Y S/0 Ramasamy Maidu,

ﬁst. GUard

".;. APPLICANTS

....Contd./"

¢



. 439; 

439,

440,

441,

442,
443,

444,

445,

446,

VOO 56'.‘

P.N.Balekrishnen Nair,

S/o Remen Pillel, Retired., -
Guerd, 9,No.6966,

Mangaleth rouss,
Neduhgottor, Shoranur,
Pin-679 121, :

K.Narayanan,

8/0 K.Unnaman, Retired,,

Driver'A', S,No.4925,
Karamanna House,
Vadanamkurussi, P.0.,
Vedenam Rurussi, via..
Shoranur-1.

M.Chinnan, S/o Raman,
Retired,, Asst, Guard,
S.No.7040, Manichithodi House,

~ Nedungotur, Sherapur-1,

- T.Velukutty, S/o0 T.Neraysnan,.
Retired,, Driver!s’,

 ‘50N.1p 5775, Thuvvakkattil
House, Nédungnttnor,

Shoranur-1, Palghat.Cistrict,

KeV.Gopinethan, S/o Kumaran,
Retired., hsst, Guarc,

S.No.15447, Kallozhi Vattathédi

House, Peruthipra, Shorarnr -
' 679 121,

R.Balaraman, »

S/o0 K.Rejamennar Neidu,
Retired.,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.0O.,

Erode, : _

Ve hchuthan, :

S/o Venketaraman, Retired,,
Driver 'A', S,No.8221,
Reiluay Crlony, Erode,

C.T.Hewett, S/c A.M.Heuett,
Retired,, Driver 'A' Speciel,
S.No, P 2942, 278~H-Type,
Railwey Colony, Ernde-

. 635 00Z,

M.Chellappen,

S/o Muthusamv Gounder,
Retired, Driver's’
S,No.P 5774, 31,

- Thiruchengaodu Roed,

Pallipalayam, Erode,

$1,No,428 to 442 are
applicants in 0.K.63/93;

... RPOLICANTS.

(4
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2 . .. D.D.Rozerie,

5/0 P.D,Rozarto,
Retired,, Orivar 'A!
Specisl, S.No.P 3029,
30 A, Sastri Negar,
Erode,

447,

-, K,Merimuthu,
448 S/o Keruppanna aounder,
¢ Ratired, Driver 'R,
S,No, P 5333, No, 36
Kesipalsyanm,
Annadurai Street, Erode,

K,Palaniappan, ‘

44w, S/o Keruppannan, Retire

¢ Assistant Guerd, S.No.~’

9 Sadayan Palayam Road,
Sasthri Nagar, Erods,

Cey
€59,

. V.Ramasamy,
450 S/o Velapps Gourndsr,
* Retired., Loco Shunter,
S.N0.4919, Pallipalayan,
Rlempalayam,P.0., Evode,

P.Kandacamy,
4541 S/o Paramasiva Gounder,
* Retireu., Shuntsr
S.No,.P 9405, Nc.442
klampalayam, Palllpa]avam,
- Erode,

- . C.Palaniappan,
452, S/o Chinnathembi, Retired.,
Shunter, S.No,4379,
East Thollipalasyam,
S.P.B.Mill Colony,
Erode.

.+ M.Dakshinsmoorthy,
453, S/o Manickam, Retired.,
' Driver 'B', G.do, P 9511,
Kumaramanqalam P.0.,
-Thuthiputtu, Pin.-635 811,
Ambur (N.A. A.Dlst\.

: N.Balakrishnan,
454, 3/0 M.Narasimhan, Retirec.,
2T d ‘g, S5,No,12E19,
EZ/ANINHB Flat,

MNNagar, South’ PVBPUL
Sﬁ(ur, Madras--600 ﬁ41
wahElﬂgpnan .

5%%0 p ﬁ@pgian. Retired,,.
b GClahg mard S.No,14573,

15

.0

... APPLICANTS
...Contd./~
¢ .
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456,

457,

458,

459,

460,

4671,

462,

463,

- Kovalam Street, Teachers Crliny.

- 498, Rgrahara Street.

_Erode-ﬁ
No Sengodan, S/o Nalla Gounder, .- S$1.Nos.443 to 463 are
Retired., Shunter, S.No. P 5295, applicants in 0.k, 64/93

W( . L »o;ocontd./-

ee 5B ou

P.S. Sangeeva Rao,

8/o0 P.N.Sarvothme Rae,
Retireds, Guard 'A' Speciel,
S, No, 12522 B, 30,

Housing Un1t Perlyax Nagar,
Erode 638 001

[ S +hbdul Jabbar,
Since deceased by Legal Reprzsentative,
Smt,Heerajan, 67,

ERODE - 11,

ReNarasimhapr,

S/o N RengaSamy Nz idu,
Retired,, Driver ‘k' Spurie’,
$.No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu,
3/0 P.Rengasamy, Ret*xed,,
Guard 'A', S,No.129%¢&,

Erode-638 G01,

K. Palaniappan,

S/o Kendappa Gounder,
Retired,, Driver 'S?',

8,.No. PTJ 10070, Dr,No 16/RMS,
KR-PD Road, Karunkardq Medu,
Palllpa]ayem, Erove--628 (GTO,

bh,3ames, S/o J,Arokiesuzimy Pillzi,
Retlred., Driver '&!' Spl., ‘
S,Noc, P 2819, B/13, Jeeve Nocerw,
Rangam Palayam Post,

Erode-638 009,

R,.Karuppannan,

S/o kppsji Gounder, Retired.,
Shunter, S.No., P 5121,
Odappsalli, Palllpelayam,

East Tholliys Pelayam,

Kadachanallur Post,
E][‘Ode—s. ‘o 0@ AppLICANTS
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© . K.KeKrishne Iyer,

464, S,0 K.Krishne Iyer
Retired,, Guard/A épl, -
$.No.13745, Chembeli Villege
p.0., Ketteyi, Pelakkad,
Pin 678 572.

Mm.Veemban, . ‘
465. S/o M,Nekelan, Retired.,
Loco Shunter, S.MNe,F 5323,
Mullathody Houce,
Kariangode,P.0. Kotteyi,
‘Palekkad Distrist.

*  C,Gangadharan Nair,

466, S/o K.Kunhen Nembiar,.
Retired., Rssistant Cuarid,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperiyaren,
Pelghat, Pin-€78 733.

' - G,Parasuraman;
467.  S/o P.Gopal Pillei,
Retired,, Driver 'B',
S.No,P 3067, “Sarassaihl Nevast,
Rayappan Sirest, P.J.
Thabhemangelem, Falghat-
678 102,

C.Narayanan,
~ 5/o A,Chendu, Retirec.,
468, Driver ‘A', S.No.P 7473,
'Leela Nivas', P.O.
- Pudupperiyaram,
Palghat-678 733%

K,Raghavan,
. 8/o M,Krishnan,
469. Retired., Driver 'A!
Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. .
(Kottayi, Palghat-67% 572 ).

~ P.K.Sivasankaran, _
47¢,  8/o P.C.Krishnen, Retired.,
Guard, S.No.14108, '
Puthukulangara,
- OM Narayana House, P.0s,
Mannur-676 642,

//Sf@ﬁéagﬁbaram,
N

S0 -Sabapithy Pillei,

qY;R%ti@eE?\é§§ard 5,Nn.14117,

&0 01 dFKrun. Rokd, Lalapet F.Ces
: i Tami) Nedu,

;.. APPLICANTS )
‘ ...Contd./- _ i

¢
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. T.R.Unnikrishnen Nembier,
= 472, /o0 Reman Nembier, Retired.,
i Guerd 'B'm S.Ne.9791,

Abhilésh, Revipuram ,
Kochi-1 64 |

K.V.Sarasuathi Amma,

473, /o Late K.Balekrishna Menon,
Retired,, Driver, _
5,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

§1,No.464 to 474 - ere

Ao ri A N':‘.‘
Kunhikrisknan Nalr, Mhlicants in 0.k.65/93.

474, S/0 PuK.Sanksran kair,
Retired,, 'A!' Gracs cuerg,
- S.Ne.. 9685, Krishna Vihar F.0.,
Peruthipulli, Palghat.

475, RA.Marimuthu,

: S/e M,Prgsmuthu Naickey,
Retired, 'A! Spl.,
$.No, 'P 3574, 109,
Dhanalakshmi Illan,
Kumaran Street,

Kavungal Pelayam, Erede-3J.

476. MoNatesan’

| S/o Muthusamy Gounder
Retired,, Driver 'Af 8cl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhangandhiri Negar,
Pondicherry,.

471, Gch“‘del Sathat, :
S/o Gi.Khader Badshas Sahib,
Retired Guard 'A' Spl.
S.Nﬂo 11786 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001,

478, R,Ramasamy,
" 5/sChinnakesavan, Retired.,
Driver ‘B! S.No. 3/M 1297,
176, Mandapg Veethi,
Erode-1.

479, M.Ibraghim Khan,
S/o E, Mohamed Khan‘
Retir=d,, Driver 'A',
S.Ne. P 3028, L 245,
Shemshad Menzii, Perear Negar, o
Erade-1. APPLICANTS

v . ~'... Contds/-




481,

482,

483,

484,

485,

486.

487.

- Streét

/

.o 61

L Marudappan

S/o Lz kshmanan Retired
Diesel . Shunter S.No, V. 85
93, Thiru V.K. étreet,
Kollampelayam, Erode-2,

G.David, $/o D.Gabriel,

Retired., ODriver 'A! grade,.‘

S.No. P 2249, 223,
Sasthrl Nagar, Sadayen
Palayam Road, Erode-l._

C. bubrananlan,

S/o [ Cnlnneppen‘

Retired,, Guerd 'A',

Spl,, S.No., 12327, Plot 31,
16th Averue, Banu Nagar,

Ambethur, Nadra°-60bvﬂgﬁ

C.Arokiasamy,
5/0 P.Chinnappan, Petircd.,

- Drivar 'A' S,Ne. P 2705,

D.No,77, New Street,
Erode~1, .

K.Falaniappan,

S/s Kandeppa Counder,
‘Retired., Driver 'A',
S.Nm. P 7882,
Rlava Gouncer Kadu,
Manienur, Salem-10,

C.Rengasamy, :
S/o R.Chinnasamy \aLJ-,
Retlred., Driver A' Spl,
S.No, P 2831, 32,
Ghousethottam, Udumalpet
Pin-642 126,

S, Abdul Kareem,

5/0 Shaik Jemaludeen,
Retired,, Driver '2' Spl,
S.No. P 2815 30 Burrah
Sahile’ Street Mount Road,
Madras=2,

R.N.Govindarajalu,

S/o Re NarayenasamY Naidu,
Retired., Oriver 'A' Spl..
S,No. P 4661, 51 North Strect,

mmE-|—H"i‘s'é-buvanam, Kumbeakonam,

& NI Qxioz; ‘
. ;A@Ré}@m ickam,

”5»0 LaEe KoR Anthon¥samy,

05, D.No. 5

“asa§%@£r~.agar Pillayer Koil

£

rode.

Pl

S1,N0.475 to 487 are
appllcants in O0.k.66/93,

e e APPLICANTS.
P 3 .antd.f



439,

490,

491,

492,

493,

494,

495,

496.

e 62 LI

Kennemal,

W/ 'a%e K,Singoden
Retired,, Driver ral Spl.
5,No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurai Roed,
Erode,

Aaveyalakshmi

W,/ 0 Late P. Angamutnu,
Retlred., Driver 'A',
S.No.P 2204, Nc,27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalli.

G.Ahilandam,
U/o Late T. Gov1nden, Retired.,
Driver 'A' Spl,, 3.Mo.P 4€655,
No,74, Vandikaranthottam,
Kol]ampalayam, Evooe-~2.

R.Jaya, W/o Late V.
Rama*ln?aw, Retired,,
Driver 'hA' Spi.,

- §.Ne, F 3789, 6 28%

vy ! Type, R311Uay Colony,

_Erode,

Dhanalakshmi,

W/ao Lete S. K.Sivaprakeser,
Retired,, Oriver ‘A,

Spl. S.No.,P 2895

ED 352 B, Ralludy Colony P C.,
Erode.

Parvathi Sakthlvel

W/o Late M. Sakthlvel Retlred.,

Diesel Assistant,
S.No, J/M 648, 422 H
Railuay Colony, Erode,

Nallammal,

W/o Late C Thola31appan,
Retired,, Driver 'C!'
S,No, P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K Lakshmi, ’

U/o Late K R81d, Retired.,
Driver 'Ct, S.MNo, YV 222,
212 F Ralluay uclon),v

Erode,
W/ rode

,,,’APPLICANTS.
‘..Contd;/—
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497, Sampoornam,

W/o Late P-Arumugham,
Retired,, Driver 'At,
“Spl,, Sse, I/M 818,

-ED 194 D, Railuay Colony,
" Erode.

498, S,Geeja Bai
_ W/o “ate M, éanesan,
Oriver 'A' Spl.,
. S.No, P 2894, D.Na,.16,
~Lenin Street Church Nen
‘Reiluay Colony P...,

Erode, .
499, Pappa | 41.Mo, 468 to 499 are.
. U%s Late K.Krvishpan applicents in 0.A.67/93,

Rexired., Driver ‘C’
S,No, P 7945,
Mooppanar Street.
01d Suramangalem,
Salem~635 005,

?

- 500, PJM.,Arokiasemy, -

5/0 R.Muthu Retired.,
Driver '47 § Fl.,

S,No, P 1718 NO 752,

S5th Mein, 8th Fross,.
M.C.Layout, Vijayanegsr,
Bangelnre—dD.

501, N,Marappa Dasary,
$/o Nara avene Dasary,
w,”etlred., Driver !B
. S¢No,P 8083, vz/ae
Perla Vadagampatti
Vie., Danishpet R, é
Omarur T.K., Salem Distrlct.

502, Pushpavalli,

¥/o Late V.R. Velusemv. Retired .

'Diesel Essistant,
S,No, 3/M 1242, B, No.64
Vavooce Street
Kollampalayam, Erode 2.

503, M K@nnban
-, Kpanmadhalalmuxhu,
,4R t Ded 'QDTI yer 'BY,
Vs o €y;»ao B.K. %:15 F/3

'U’

olony.
PpuUr.

| «%

‘i' *(KQF%.B‘@ ony, .)

\ s(p K. P UL: etired,

N\ Geard 'FL S, S.ho. 15212,
)/91@‘15865 -/‘Colony,

Tﬂ/%ds,

v salgm-sze 016.

o ARPLICANTS
.e o"COTl‘t»do ,/"
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505,

506.

e K e .‘.v.m e TINEL TP S AR Sipd VA AW

Y 64 ..

A.Krishnesuamy Neidu,
S/m N.Arumanetha Neidu,

Re+ired., 3pl, Grads Guerd,

S.No.14310, Kendampathy Pout,
Salem-636 005,

P K.Sulschans,

U/e KoM, ParemesUsran,
Retired., Driver 'C',
S.No.,P 4800 ED 397 B

: Relany Colony P D.,
-Erode-2,

507,

P.k.Raman, ‘

S/n R. paththorana lysr,
Retired,, Guerd '8!,

S.Ne.15243, Dhanalaksnmt “ilecm,
Upsteairs, Near Tempip ’

" Subramania Naegar, Sslem-3,

508.

K.5.George,

'8/o K,Simpscn, Retired,,

509.

Passenger Guard,
S.No.13413, Piot No. az,
Hdouse Ne,157 A,

1Thiru0akaVandanur‘

Salem~676 0es.

‘R Uenkatecuaram,

AS/O N.Ramamirthem, Retired,

518.

511.

Guard *A', S5,No, 15853,
5/4 37, Amnndhkr“ Nuﬁ;:.
Jagir Rmmapalayam Pe 0.,
Salem-5,

C.Fongia Gounder,

7o Chinnappe Gownder,
Retired., Lecc Shunter,
S,Ne. P 4374 Perie Mottur,
Jagir ﬂmmapelayam P. O.,
Salem-Z.

Ke.S.Somasundaram,

'S/0 K«K<Subha Rathinem Iyer,

512.

513.

%

Retired Cuard 'A' Spl,
S.Ne,6711, No,75,
Vinayakar Koil Srd aureef
Noolapalayam, Erode-~2,

Julis, /o Late S.Baggyasamy,
Retired, Driver ‘A® - DU
S.le,P 3261, 3/1 snuth Ukkedem,
Coimbatore,

Ka Kandesamx S/o0 Karupperinar,
Retired,, Pssistant Guard,
S.No,161€2, Udaikinathunuthur,
Ramadeveam p +0., Ramadevan Vililage,
via,Kandanpelaysmn, Nemekkal Taluk,
Selem District.

',... APPLICANTS
....Contd./
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514, S8.,Kosalel Chandra,
W/ o T.5.5uaminathan (lste),
Retired,, Guard 'A' Spl.,
S,No.7619, ED 353 K,
Railuay Colony P. D.,
Erode-2. :

515, P.Alamelu, ,
U/o Late M, Falaniappan,
Retired., Driver 'A'
Spl. S.No,P 2893, B 18,
Jeeve Neger, Renoampa-a\er
trode-J,

516, C.V.Narayanan,

$/0 C.V. Krishnan, Retired.,
Guaerd 'A' 5,No.3283,
Mythri, South Bezar,
Payyannur,

517, Smt. R.K.Parvathi,
W/o Late K.S.Ran?asany,
Retired., Guard 'A‘ 8pl,
S,.No, EA’ 1124, Elayo Streat,
Subramanla Neger, Salem.

518, V Regupathy,

‘ S/c S.Vsjiravel, Retlred.,
Driver i Spl., .14,
Kannan Nager, V.0.C.Nagar
Post, Thanjavur—613 007,

519, R.,Mahaboobkhan,
: S/o A.Rehimankhan, Retire<.,
Driver '®' Spl,,
$.No,P 3053, No.B82,
Renganaguar), Suramangalam,
Salem-5,

520, M.Chinnu, S$/o0 M.Mechery,
Retired., Driver 'A',
S.No. P 2815, D.No.2G,
.6th Dherma Nagar,
.Suramangalam, Salem—S.

521, A.Abdul Wehab,

3/0 s.M.Abdul Azeez,

Retlred., Driver 'A! Spl.,
3661, No.101,

b agarT,
e gar Road,
/kg r w, Salem,.

' Pin-636 005,

Nohidben, Retired.,
&~ , S.No,P 2115,

, 4«%&;@@mr fStreet, 01d

> Spramdfigalam, Selem-6%6 305,

bhi.No.500 to 517 are
spplicents in O. R.68/93

- ....APPLICAKTS
.-Eontd./—



523.

524,

525,

526.

527,

528,

529,

. 530,

531,

e 65 .

M.Ramasamy,
S/o Munusamy Retired.,
Shunter(Loco), SiNe,PTI 10196,

D.Ne.122, Peryar Street. Old

Suramangalam, Salem-5,

K.Palani, $/o Kolendai,
Retlredy, Leco Shunter,
S.No,P 5256, 5/89

Anna Nagar, Jagir Ammaoaleyam
P.0., Salem-636 302,

K.Govindasany,

S/o Kendasamy NaicPer,
Retired,, Loco Shkunter,
tBt. S,No.P 9477,

D, N|.21 Dharmaneagar
3rd Street, Salem-5,

K.Ramekrishnan, S/c P.Kuppan,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagi:
Emmapalayam P,0., Salem=0,

M,Annamalai, $/0 B Muthu,
Retired,, Drwver TRY
S.No. P 5192, R,No A/4,
Pariyae Street 01d’
Surgmengalam, Salem-5.

Perianhan S.,

S/o. Srceranyan, Retl re'G,
First Fireman, S.No.P 745
15, Marilemnan Stroét,
Solam Pallam, Salem-5,

P Subrﬁmani
5/0 Peleni Gounder, Ret*red.,
Lotu;Shunter 'B!,

- 54N6L P 7455, Millar Street,

Solampsllam, Salem-S

M.Arumugam, S/e Marappa Gounder,
Retired,, §hunter 'gt,

S.No. P 8078, A/65 Kecl utrtet,
Ariyagounder Patti,
Suramanoalam P.0., Salen-5.

M.Chellakannu,

/0 Munusamy, Retirecd.,
Loco Shunter 'B!',

S.No.P 7946, B 39, back of
the Ram Theatre,
Suremargalam,

Salem=5,

vee APPLICAFWS

o9 Qcontd /"‘ f,
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533,

534 o

538.

536.

537.

538.

: ‘P Jaganathan,rﬁ '
v}s/o ‘R.D.Ponniye," Retired
‘Driver 'At,

B,Perumal,

%
a f PaEEiV%t

madras;ss.
W

$.Nn, 5551,
D.No.50, Muniappan Stert

_;Kluhipelayam Peley -

S/o B.HanUmaﬁ‘ Retlred.,
Loco Shunter '8',

S,/Ne, P 8079, 131 R,
RaiLUay Colony, ul”
Salem-5, .
"R, Rmmaai

 $/0 K Raman, Ret:réﬁ.,f

Driver 'A'! Spl,

S.No, PTJ 10057, 0. Noy B4

A Mesque Street,
01d"Suramangalanm, Sa;Pr
Fin 636 COS,

V. Kendasuamy

S/o Vellgiya Gounder;
Retived., Asstt, tuerd,
§.No.7246, Thirumagal Straet
D.No,133, Bcdinazc«an Fatt-,.v
Salem"SQ '

Yesoda,

/e Lace T.S. Sr;hl»aepr,
Retired,, Oriver ‘At Spl,
S.No. i846 10 Nehru Street,
c1d Suramangalam, Saicm-3,

Janaki Thailammsal,

“W/o Late A Argunan, Retlred.,-
. Driver 'B',

8,No,P 3080,
4/248 A, Bharathl Nagar,
Jagir Ammapalayam P. O.,
Salem-2,

PV .Pachamuthu,

S/o P.Velusanmy, nut_-ed.
Guard 'A! Spl., S.Nw,1223,
386, Sakthy Vinayagar K01l

- Streét, Peonthurei Road,

" Er.ade-2,
- W HeGdlhn
\S}G hotly, Retired,
/10\1‘,1 Qpl.,
.mp 36,
laqapttranm,

sarny, Retired.,
Pl., é

jakkam; Ambsthoor,

00'67 . v:‘f

No. P 3062,
{“Nﬁ 8/', IInd Cross Street,.

31 Ne, 548 to 537 are
applicants in OJk.
Ne,69/93.

... @PPLICANTS
.c..Contd{/-
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541, .

542,

543,

544,

545,

546,

547,

548,

e 6‘?,0

R.Thirumelstl,

Renresented by Lokaneya<1
as Guardian,

S/o R.Rengasamy Naidu
Retired., Driver 'A! épl
S.Ne, P 2864, 2 R North
Vellalai Street
Pandamangalam, Uoriyar,
T;ruchy—620 003,

M, Rnthonv

s/a L. Narna;ainuthu

Retired., Driver 'A‘

Spl. S.No.3030, Nu 510,
Neteji Road, Narapalamf
Ernde-Z

Saverinayaqan &, o1,
8/0 Arokiam,. Reulrpd..
Rssistant Guard,

S.Nn, 7122, Uest
Narianathapuram,
Dindigal-6.

V,Achuthan Nair,

S/D P.Narayenan Nair,
Retired Guerd 'R® Speciel,
8,.No,7628, 5/1584 'Anugrnh'
Asokapurar, Ldlzlat-s 3 Cct,

. T.Kunhirzman,
5/- Narayenan Nambiar,
Retired., Guard 'B',
S,Ne; 6302, ‘Kuttiyil House,
P 0 Neladi—G?J 522,

M. Visuanathan

S/o K.Belakrishnan Nair,
Retired., Guard 'A! §pl,
S.No, 15154 H.No. 1/4599
“ﬁsuathl" East Nadakavu,
Calicut—ﬁ.

T.P.Padmanabhan Nair,

5/0 1. U.Appu Nair, Retired.,
Guerd YA', S,No.1937,

Usha Nandir P.U.NankaVU,
Calicut4673 007,

K.Krishnankutty Nair,

$/o Unnichathan Nair,
Retired,, Guard 'B',
S.Nn.1502 Vadakkeyil Hou sz,
P.0, N-I.E.Kunnemangalam,
Calicut,

|

Mo, 538 to 543 are applicants
in U.R,Nu,70/93,

et e e

«.. APPLICAKTS
...Contd./-




549,

55A,

551,

552,

553,

554,

555'

s
556,

) '§§in;em§ﬁ@?s§Nogp £819.

fi

L 2N 69 [ N ]

V.Regheven Neir,

S,t Gzovinden Nair,
Retired,, Brekesmen,
S,Nc,3024, Ragheve Nives,
- Chiremangelam, P.0.Neduve,
Perappenangadi, Malster.

U.K.Bheskaren,

§/o0 U.K.Yelu, Recired.,

Guerd 'R' Spl,, S.No,76Z7,

Urpekendy -House, P.C.Tanur
- =616 302,

K.C «Gayvindey, Naif,-

$/e .C.Raman Nair, Retirec,,
Driver 'B', §,Ne, 8¢,
Edevath House,
P.0.Thalekulathur,

Calicut - 672 317.

K.Chendukutty,

S/o X.Chexku, Retired,,

Rest,Guarc, é.N|y161G,..

Koyimzkandy Heuse,

PuDeElathur, Celicu'-
572 102,

. TeSubremanian, ,
§/o P.Mumdan, Ketired.,
Guerd 'R' S, Ne, GP “£8B8B,
Menicwam houce,
Nesr Ugter Tenk,
P.0.Puthiyera, “alic.t-
673 (04,

-

KeKeParameswaran Nair,
$/o P. K. Esuaren Naz’r,
Retirea,, Brakesman,

5. Nn.1460, Kulangal‘e,
P.0.Lakkidi, Pelghat.

§7Aczuizag, Mot - S1.,No,544 t0‘555 are
c N.Koudan Nelr, ' applicents in 0.k.71/93,
Retired,, Guerd ' ', PP | /
Mankare P.0., Pe_.ghet -

678 613,

o EE
s G-qeﬁﬁm\al ’
e fil/a

RN} A s
.ate, C,Solemen, Recired.,

P

H20 D NeB7,35.K.CuReed,
¢ Sunempethf Nell Fced, S ‘
Erode-638 909, | .o+ MPPLICANTS,

¢

oacCOhtdo/‘_'
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557.

558,

556,

560, .

561.

562.

563,

564,

. 70 e

- Ko“theppen’
S/o Kelleppe Gounder,
Retired, Shunter 'B!,
S.No.P 9453, D,No,110
Arupnu Meles nesr,
pelpess Road,
Pecondurai Road,
toode~2,

.M, Zulekhebi, |
W/ Late S.KiSycd Rnpanac,
Retired,, Driver 'B!,
S,No.PiJ 10125, L,288,
MPeriyer Nager, Housinno Unit.
Erode-£636 001, ‘

S,Rrunscihalam,

5/o0 R Sukie Pillei
Retired,, Guard 'k‘,

Spl. S.No,.8995, D N, 7,

New Street Lene, = -
Trichirepally, ¥.U,-€-0 002,

N.P.Vadivclu,

S/e Pennuseny, Retired.,
Driver 'B', S.Nc,U/17 i
Nctchipeleyem, L.Puthur(P.0;
Erede-638 002,

C. asupethy, ‘

S/o T,Chinnesamy Desiker,
Retired., Guard 'A?,

S.No.12152, 73, Kosamads Strezt,
Tiruvennemelail #.J.,
Tiruvennamelei, NJ.A.District,
Pin-606 601,

MeHs.Abdulrahimen,

S/~ Mahammed Husssein,
Retired,, Driver 'A!,
S,No,P 2294, Mennarkulsam,
Neer Indien Overscas Benk,
Tiruchireppelly-620 020,

K. Natchimuthu,

$/o Keruppen, Retired.,
Fssistent Guard,

S$.No,7118, Periassamy House,
Palemepuram, Five Reod,
Karur, Tiruchy Dist,

mcUQFBUITBj,

S/o M.Vedharnayejem,

Guerd '8!, (Retired),

S.No.13856, Arul Illam,

417, Cauvery Negar, .

Kulitelei, Tiruchy-3535104.
‘/

... RPPLICAKTS
...Contd./—
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KoM .Devanathar,
565 'S/o P.Meenakshisunderem,
. Retired,, Guerd 'A' Spl.,,
S.No.10458, No.222,
Lenin Stresf, Railuey Cclony
~P.0O., Erodo-2

“.John
cds.  S/o A.Sueminathe Pilled,
‘ Fetired,, Guard 9pl.,
S.No.14326, No.25,
5th Cross, Parama31maou:;m
Lalgudi, Tricny Distiict
pin—621 67%

--. V,Srinivasan,
567 5/0 R.Venkatarame Iyer.
e Retired Guarc 'A' Spl.
S.No.9456, No,18,
Dr.kmbedkar °oad
Bhuvaneswari Nac?r,
Caimbatare,

e

: Vi.Marimuthu,
568, : S/o Venkattacnelam T.,
Retlred‘, Driver 'Y,
S.Nm,P ©465, Kaliliiksdu,
Omalur cht, Salem District.

E.Periasamy, $/o0 Ell=ppan,
56, Retired.. Asst., Guard,

S,.No, 7545, Rvinashi,

Coimbatore District.

K.Ragothame RaJ,

570, 5/0 K«Kuppu Rao, Retired.,
Guerd 'A', S5,N0,10694,
Plet No, BG Flat Nc. 93
Kelyan Nager, Sanjiva Reddy
'Negar P.0., Hyderabed-500 038,

K/V Mohan

571, 3/0 P.K. Varatﬁara alu

S Retired,, Driver ?A' épl
S.No.PTJ 10372, 19/8,
Mariemmankcil Street,
Salem, Pin-636 00S.

M.Thangaraj,

] S/o C.Manickan, Re*lxed,,
: ;fW'Dlese Rssistent,

/ 0m5§7ﬁﬂﬁé‘iammnnko*l Sti=net,

a em—ﬁp‘ 0C5,
"ari 0
fu/e Lat)e‘IPEmurugesaﬂ, netl&bd.’
ﬁa; GCiard 5Q<, S.No.16321, 46,
ﬁhﬁﬁaﬁire t, 01d Suramangalam,
é;\. salemizéé?
: %§2L0 :

S

'81,No,556 to 570 are
applicants in U.ﬁ;QZ/SS.

... RPPLICANTS.
.o sBontd, /-



574,

575,

578,

577«

5784

579,

580,°

581.

[ 3R 72 [ IR}

KQH.Rahima,

W, e Late C.Nagasunderan,
Retived Diesel Assistant
S.No.3/m 497, 30, Nehru Street,
0ld Suramangelam, Salem-5.

Krishnemmel, -

W//a Late Konthan,
Retireds, Fssistant fuard,
$.No.6058, O,No,5, Mejee'h
Street, 0ld Suramengaleb,
Salem-0. : '

Cateerene,

W/o Late DeK.Peter
Retired,, Driver ‘A',
Specisl, S,No.P 1796,
130 &k "&nthonispuram,
Suramangalam, Salem,

N,Gepalasémy,

S/e Nareyanasamy Reju,
Retired,, Guard,

5. No,1300&, HIG 238 F
Hausing Unit, hnna MNager,
Trichy-620 015, '

No Kuppz=ny

5/c Nerayana Naiker,
Retired,, Firemen,
S.No,r 2429, -:/%b2,
Sivathpuram P«0., =
Salem, Fin,636 3C7.

®5vindammel

W/o Late K;ﬁrumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Ammapalayam, Salem,

Narayee kmmal,

W/o Late R.Thangamutnu,
Retired.,, Driver 'B' Grade,
S.No. P 9437, 60 Z, 33A,
S.K.C -R"-ad' Erode-638 CcOo9.

Kousalye,

W/a Late C,Ponnusamy,
Retired,, Cuard 'h',

Spl. SQNO'15313, 30,

LIC Nagar, Meolapelavam Fele,
Erode-2.,

S1.Ne,571 to 579 are. -3
applicants in 0.ke73/93

... RPPLICANTS,
s e o oC;O'nt“do/"
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E,Raman, /0 E.Sami‘
Retired,, Driver 1c ,

ASBZf - 9,No. P 4242, Edathottethil

House, P.0.Kedalundi Nagaram,
Maleppurem District,
Pin-676 312, Kerala.

K.Reman,: S/s Chandu,

5p3,  Retired,, First Fircman,

SoNDQ p 7147"Vakeeri
eethel House, F.0-,
Palath, (via)Kakkodi,
Pin - 653 611,

Nrs.B.Sarojini,m/olLatb Zi,K,Bl.adrachelam,

584 23 Middle Street,

" f1d Nidemangelan, ~ S1,No,580 to 584 are
D Nidemangalam Px0. applicants in 0.“.74/93‘

L,Vasudevan Nair,

585, -S/e N,Gopelan Nair, Retirted,

. Gyerd 'A', S,Nn,7519,
“Sokhalayam®, C/o Statien
emaﬁter, Uaniyambalam PJH&,
‘Malspurem District,
Pin - 679 335,

M.Kutty Malu,
S/n0 Lete M.R.Senkaran,
Retired., Driver, .
. $,No,5707, Madathil House, )
Eremilladem Veyal, P.0.
Frakkinar, Kozhikode,
Pin < §83 028 (Steff N5, 47373%)

586,

N.Schﬁthan Nair,

58%  -5/8 M.Krishnen Nair,

Retired,, Guard 'A',
Kariyatkunl House,"’
Nerakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

KeNeSankunni Menon, S1,No,585 to 588 are

588,  S/o VU.Madhava Menon applicants in 0.k.75/93,

Retired., Driver 'A!,

S,Np. 6966, Rohini Vihar,
P.D.Chettipadi, Fin-676 313,
‘Parappanangadi, Malapurem
~ District.

Q8 fn, Retired‘,
) ﬁ', S.Nn.p 6177’
©1 House,

veee APPLICANTS,
"o..COntd./-



'.qj"& . Janu - g e L
-U/o Late F.M.Thendan, 81 N° 589 & 590.9re epplicanta

590, in O.kors/93.

‘591.

. 597,

5973,

594,

595,

598,

597,

Retired., Loco Shunter,
§,Ne,P B183,
»Rdhikarimanamal House

©P,O.hriyallur - 673314,

C.K.Veleyudhen,
Retired., Shunter/EHTS
-Nuzhithoftu Parembl, -
" Eest of Cemetharl Roed

Cﬂchin - 13, :

Retired., Driver,

- Southern Railuay,
Puzhakkel House,
Mudeppalore, (Via) |
Alathure, Palgha* District,

M.Moses, ‘
Retired et GrBﬂQ/JJ"Ad/Ltd
Mathal College,

Memmsth Vayel

Pattathahem, 6uilon.

V,Rrjunan,

Retirei., Briver 8! /QLN,
-Karmaleyem,
VPattathenam, Quilon.

p.,Mercita,

N/o Late Shri Dominlc Ssbast{an,

Retired,, Driver 'h’ /Lbs
Pathan Paramba,

Near Transpnrt Office,
Quilong

N KeGanesean,

§/¢ M,N.Krishnemoorthy,

29, Ramanujem Street,

Kall IkUZhi TIiLnu/ 2C
Retired Guari/Special Gra#a,
Southern‘Railuay. -

MeMa S.Thangaﬂra aéam,
S/o Michel, 2 k/4-B,
First Street,
Annal Nager Nalli@aipuram‘
Trichy-1., Retired Driver 'R
Grade, Southern nailuay.

E.I.Vincent,
S/0 k.J.Ambrase,

- 27, Poonthottam, _
Kemp's Toun, Trichy o
Retired Guard/Spec;el h Sreds,

V/SJuthern Railuay,

00 74 o. " :

NP

o F MeKumaran, . 51, Ng,591 & - 592 are applicents
in 0.k ‘

"7/93

.

Sl, N0.393 to 595 are ,
appllcants in 0.A ,78/83,

e RPPLICANTS.
...Contd /-

A
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.. V,Subramanian

569, S/o E,'enkatreman,
21, Thondaman Colony,.
Metar Factory Road,
K.K.Nagar Post,
Trichy-21, Retlred
Passenger Guard,
QaRalluay.

3.Antony,

600. S/o Sovrimuthu Pillai,
41, Malliyespuran,
Main Read, Trichy-1..
Retired,, Shunter 'B' C:ade,
Southern Railway.

R.Gopalan;

601, S/o D.Ranaghandrar;
125, Mariemmar Koil S+ieet,
Penmalaipatty, Goldan Rouwk,’
Trichy-4, Retired,
Passenger Guarc, Scuthern
Railvav,

o TeKa Sr1n1Vauar,
602 q/o T.V.Krishnasemy, --

° 131, East Chlttro Street,
Sriréngsm P.0,, Trichy,
Retireo Guard/ireciel
Grade, Southern Reilway. -

. R ﬁlagarsamy,
603 /o Rengasamy Naidu,

*  328/B, Railuay Coloay,
Trlchy—ZD Retired Laco
Shunter !B Grade,
Southern Railuay
(Trichy Division).

M, Issac Chelllah
€04, 5/0 S,Manuel (late),
Retired 'R' Girede Cuard,
Southern Railway, 19,
Keela Kesa Street,’
Beemanagar,'T;ichy-1.

S/N «Kasim, :
605, S/o Sheik' Masthan,
39/8/47-5 Innamthar

S Thoppu, teQnur Puet,
VTrlchy—1? Retired Oriver

/ gi 'y Grade'\é ?%hexn RJLlucy.
e (
8( M Suhdaramb 3 o Naga Vll*ﬁlo

I 144 Sskxﬁ%nerélcﬂ zaar Strest,
5 h%%#ﬁ): Post, richy-17
\Retiré%*Dra/er B Giade,-
(?uib&rn Re/ﬁluay. T +»s BPPLICANTS
LOPE /4 «..Contd,/~




. 607,

" 608,

608,

610,

612.

614.

SRS N B s

. 6131'

- Seuthern Railuay,

E.Abdul. Razak

/o Mohamed. Esuff,

- 55, Mooleakollel Street,

Tennur Peet, Trichy-17,
Retired Shunter/B Grede,

"Southern Ralluay._

I, Innasimuthu,

S/o Inrqsimuthu,
Kalkothanur Villege,:
Purothavkudi Post-621

‘Ildnge Kuchi, Trichy: ‘vst'i:t‘

Retired Drlvex/ B Girace,
Seuthern Railﬂay.

S.Ruben Gregory, '
5/ D.T.,A.Sundaran PJL*&_.
S/A Convant Ryad,
Contonoment Trlchv-i'
Retired Guard/Specaal Grede,
Southern Railuay, '

", Kareem Saig,

/0 V.Munveer Beig,
Np.13, Pensiasner atis oct,
KLJapet Trichy=1,

" Retired’ Guerd/A urade,

Qouthern RaJluay.

De ﬁntonlsamy '
'5/0 S Dora;sami PiJlPi
" 7~B, Lst Street,

Dlraisawﬁpﬂnbm; '
Trichy:1, Retired Drlver,

. B Grade, Southern Railuay.

T.R.Ethirajan,

S/m Thiruvengadathan,

53, North Chithre 'Street,
Srirangam, Trichy=-3,

- Retired Passenger Guerd,
-Southern Railuay.,

A Raghavasimhan, ‘
S/o C Ananthachariar
1, South Devi Street

. Rengenagar, Srlrangam,
~Trichy-6, Re
R Graﬁe, Southern Réiluay,

tired Guard/

S, MuruQesah,

jS/O K.Subramanian, .
_Plot No.5, Thaimanevaft Straaf,.
_Iyyappa Nager, Trichv-21,

Retired Passenge“ Gucrd

oo APPLILANTS.
...Conﬁd /— -

I
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R.Visuanathan,
' S/o N.R Radhakrlshnan,
615.  5.C, Sasthe Street,
Balaji Nivas, Ayyeppa Nagar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay,

Gersld Eduward Rodrques,
61F. S/e Gereld tduerd, '

24/A Ardhi Bheguan Street,

‘Tendral Nager,

KeKeNager Fost;

Trichy--21.

. R,Rengasamy,
617. S/o Ramasamy Kavander,
- 62, Railway Celeony, .
Bells Ground,
Trichy-1., Retired,
Shunter B Gracde,
Ssuthern Railusy.

- P,Raman, S/o Pitchsi,
619, 118, Paria Melguperai,
' Tr1chy-1. Retired.,
Eireman/R Grade,
Southern Railuay.
- G, Sethuramar :
618 5/0 GopaISamy Naidu,

' Crauford Reilusy Cmlony,
Trichy-20, Retired ’
Driver/#k Grade, Southerr’
Railuay.

S,Thangeraj,

S/w. M .Sebastian, .

5/24, Thirunagar,
P-nmalai Trichy-4.
Retired. Shunter/s Graoe,
Southern Railuay.

620, -

D,Devadoss Alfred

6?1.”' 5/0 b, P.DevasirVatham Pillei,

157, Muthureja Street,
Mudaliar Chatram, TTLChy—I.
Retired Guard/Passenger,.
Southern Railuay.

¢Rﬁ?“ﬁlsamv
622, $V0N Ryl Neidu,
e 6T”"A/4 anamani Coliny,
fDoraiLamyQUr;m, TrthVut.
\'2 ( Retirdd DY%Mr, Scuthern

Ra'g#EYc

... APPLICANTS

u.ocontdo/"
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623,

624,

625.

626.

627,

623,

630,

€31,

. 63, Uest Uttra
" -Srirangaem, Trichy-6,

o o hre e

E X 78 LK

S,Krishnan, '

$/o T.E.Sarangapani Naidu,

61 Dngrvethi Amman Koil Street,
Srirangam, Trichy-6;

Retined Guard/k Speciel Grade,
Southern Reiluay, -

T.V.Naganathan,

136, North Chithirei-
Street, Srivangam,
T-ichy-6, Retired,
Guard/R 3pecial Grade,
Scuthern Reiluay.

R.Narayanasam

187, Chitrai irest,

Srirangam, Trichy-6
Retired Guard/B Grade,
Southern Railuway.

KeNsSubramanian, :
Nerth Chithiral Street,
Srirsngam, Trichy-€
Retired Cuand/R Gtade,
Scuthern Railuay.

L+M.Rangenathan,

S/o0 T.Lechumanarn;

71, Kandi Street,
Srirangam, Trichy-6 -
Retired Guerd/B Grade,
Sauthern Railuay.

S.R.Yemunschari,
S/e T.Rengasuamg Thethachasles,
treet,

‘Retired Guard/A grade,
Sonthevy Railvay.

S,Veerappan, .
S/o ‘G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

. A.M.Jeseph, s/o A.Aibrose,
. No.18, Pattakara Street,
'‘Palakkarai, Trichy-1,

Retired Guard/R
Southern Reailuay.,

S.A.Adsikalasamy,

.§/o0 ‘S,Rrul Pillei,

26, Sekkadi ‘Street,
Palakkarai, Trichy-1,
Retired Guard/B, ’

Southern Railuay.

.. APPLICANTS.
oo'oCOhtd./‘ '

¢



632,
633,

634,

6:33."

636,

637,

639,

edt.

. H

.K.R.Seivarangam,v‘ B

No. 48, Palayakavil,Street,
Palakkarai, Trichy

Recired Special Greds.ﬁuard,
Southern Railuay, '
C.Antunyeemy,

S/s P.S.Chinnish Udayar,

15, Sugadoss Mendy Street,
Babu Road, Trichyo2,

k.Syed Jaffer, -

S/ Syad Ahamed, ,

6, North Suwanpkara Street,
Near Bahu: Rogd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

S/O G, Vaithialingam,

32, -Kazapettal Lins,
Bazaer ‘Street,

Trichy-1, Retired Guarc’
A, Southern Railuvay,

V.Alagirisuamy,

S/o N.S.Vseracuamy Naid,
8, Decctor Issac Lane,
Sangiliandepuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railvey,

S,Abdul Subhan,

S/0 Shaik Bakjea, e
38, Sathyamoorthy Street,
Senthannesrpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.Ammer Basha, o
S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
Ah., Southern Railuay,

D.Dhanapal,
/o R.Durairaju Chettiar,
455 ~KaFapettai Main Road

!égiﬁﬁéﬁygﬂ§§&gtired Guarﬁfﬁ,

P SoUthern. Rl vay .,
e«Q*{ r g \\"%\\X—\ Y -
.‘(3'.({ S.Abraham Lok

\ &Tri

r';'atva A2 )
/G0 2 Loy,

( aﬁi@jﬁit Hgb§§WRoad,

\ No.S9rtoll sGhte |
> cﬂyiiqggg%tiéad»nriver/
n:;ﬂ\l_shﬁrq;the/} "R ailua y.

o+ 4 s ARPPLICANTS
oo .Jﬂtdo/—

¢
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AcRamL_J’
641 S/o Appavu Kerukechi,
* 69, Neu Street,
Blkakedai, Contonement,
Trichy-1. Retired Driver,/
B, Southern Railuay

_ R,Kaliamosrthy,
‘642, /o K.Ramasamy, 1,
Kannagl Strest,
Subkramainisnuram,
Trichy-20,, Retired
Shunting Driver,
Southern Reiluay,

. M.,Deraisamy
643,  §5/5 U.Marutaamuthu,
23-C, Brna Nagar,
“ Subramaniapuram,
Trichy-20., Retirsd
Driver/l, Southern Roiluey,

o R.Mazharul Hag,
644, /o S.Ahcul Razek, 24,
Syeda Mohamed RoutFe:r Streci,
Beemenagar, Trichy-1,,
Retired Guard=-A, Southern : x
Railuey. .

A.knthony Louis,
645, S/w C,Arckiesami Fillal,
91, Keele Pedayschi Street,
Near Eds Street, -
Palakkerai, Trichy-1
"Retired Guard/A, Southern
Railuay, '

P.Venkatesan,

S/o C.Perumal Naidt,

65, Highways Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/R Spl,
Southern Railway,

646, -

.. K.Meenakshisundaram,
647, S/o M.Kumerasamy Pillai,
S5i, Annamalel Street,
Erode, Retired Guard-A,
Southern Railuay,

' P.Brputham, S/e A,Peter,

648 47-8B, Anrnen Iilem, .

* PRzgd Nagar, : oo
Suramangalam Post :

Selem-3, Retired Driver/ : .

B, Southern Reiluay ~ +ee RPPLICANTS

v -~ seeContd./~

|




649,

650,

652,

J

653,

654,

[ 655,

‘e ® 81 e
K.,Periasamy, o
S/e E,Kolandan, 23,
VOC Street,
Kollampalayam, .
Er+de-638 002,

+ Periyar District, -

Retired Guerd/F,
Southern Railvay.,

V,Palanisamy,

S/e N.Velu Paknadi,
10/92-C, Nanjundepurenm Rusnd,
Podarur, Coimbtatore Cisicict,

‘Retired Guard/R &p1,

Southern Railuay,

R.Venkatachalam,

S/e K,Ramasamy “dayar,
117-R1, 018 Pagnur,

Remjee "Nagar Post,
Trichy~8, Retirec Snhunter-.
Briver, Scuthere Raiiusy,

S.509s8imary,

8/o0 G.Saverimuthu,

5/218, Muthukulem Villegs, .
N.Kettupatti Post,

Via. Ramies Nager,

Trichy-9, Retired Driven/

#, Southern Reailuay,

A.J.Ramenathan,

"3-R, Pachaimpps Mudeli Streat,

Kumbakenam, Thanjavur Oistrict
Retired Guard/A, Southern
Reiluway.

Kibdul Wahh,

S/o Khader Shaw Routher

32, Periyar Street,
Subramaniapuram,
Trichy-20, Retired Shunter/
B, Ssuthern Railuay,

S.;Gepalan, .

§/6 R,Grinivasan,

64-C, Railuay Quarters,
Kumbakonam=612 001,
Retiredgbuard, Southern .

/ . \ -:'w

... APPLICANTS.,
- .Q"t. ntdq /""



- 658,

659.

660,

661,

662,

663.

664.

© '8/o K.Somasundarain ~iilai.

‘o; '2 'R
A,Jacannathan, v
s,/ A.Prakiyam, 11/4,

Savarijarkoil Street,
Woraiyir Post,.

" Trichy=3 Retired

Fireman/&, Seuthern Railuey;

S.Abdul Kereem Sehih,
S/w Sheik Ahmed, 73,

. Centval Bezar, Tennur Pusth,

Trichy-17, Retired.;
Specinl Ditees/F
Snuthern Railuevy.

R,Soundarerajulu,

S/o G,Rajemannar Naidu,

25, General Bazzar Strecy,
Tennur Pest, Tricay=17 :
Retired Guarvd/h Speciel,
Seuthern Railuvey.

‘ R.Uairapéiummal,

$/o Ramasamy Pilied,

28, Krishnapurar,

Middle Street, Tharanei.w;
Thenjavur Roed, Trichy-8,
Retires Driver/C,

Scuthern Railuay.

M.&1vasubramanian,

- 5/o S.Menickam Pilini,

House Ne.20/C-1,

knna Nager,
Subramaniapuram,

Trichy-20, Retired Shunter/
B, Scuthern Ralluey.

'»,Padmanathan,

S,'o K;Parthasarathi,

.24/3, Poonnaiy= Cclany,

Devaraya Nager,
Trichy-21, Retired Mail
Guard/A.Spl. Southern,

ARailwey.

§,Md,Mahboob ALl Khan,
¢/o k Sher hli Khen,
16/5, Fourth Street,
Renganagar, Trichy-21

Retired Passenger Guars

‘Southern Reilway,

S.Dekshinamocrthy,

17, E.B.%olany, Khajemalai,

"~ Trichy-23 Retired Guard/A

Southern Railuay,

e e s

APPLICANTS
ng ntd'p/"“




[ V Krishnamurthy,
665. S/n C.Venugopel Raju,

14, Kumaran Street,
Nelakaikandarkottal,
Trichy-11, Retired
'GUard/A éouthern Qalluay.

R Amalanathan,

5/0 Rayappa Bsariyar,

70, Krishnamoorthy Nagar,
Meter Factory Road,
Trichy-21., Retired Priva:/
R, Southern Railuav,

666,

T.K.Rajagopalan,
- S8/o T.V.Krishnasamy Iyengar,
667. 2, First Street, Kalluluzhl,
Illupur Road, Trichy-?@
Retired Passpnger Guard,
Southern Railuwey.

K.Karumbairam, ' 5).Nu,596 to 668 are
653 3/0 S, Kumoallhgam .-l].;.cl, applicanis en O.h.79/93.
*  46-B, Ramakrishna Nagar,
KalTukuzhl, Trichv=20,
Retired Driver, SCUthPLn
Rallwa/.

G, Vuppu39m/’
660 5/0 Gevinda Rsary,:

*  6/R, Samynathan Streetl,
Melakalkandhar<0ttal Poust,
Trichy=11., Re%ired Driver/
A Southern Ra luay.

T V Arunachalan, o
g S/o T.h.Venkatschalam Pillai,
670. 56-R, Mudaliar Ztreet,
Wurwvur Fost, rlchy-S.,
Retired Guard/?,
Southern Qalan/.

R, Krlshnasamy, :
671. S/o R,Ramassmy 3Ayyangar,
3, Srin1Vasa Pi_lai Street,
Near Satyanarayana Temple,
Uest Mambalam, Madras - 600 G033

i MNaickerx,
Street,

%@\ /il age,

Ke Emﬁgn 5,/fTricr Siste icta.,

etirgﬁ/F? ‘eman, Scythern

‘—'“, A'- ‘ . | - | .'.Contd /-
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673,

674,

675,

675,

677,

673,

679,

- 6€0;

K.M.Abdul Fajeeth,

«o P4 o,

3/0;K;Thangemeera;ﬂqhideen,
8.249, B‘.H-E ._Lc TOUnShip,

- Ranipet-632 406, Nevrth MArcot

Distrist, Retired Shunter,
Southern‘Railuay.f

TN.KnishnaSamy,

S/a Narayanasamy ﬁillai,‘

27/3, Sakthi Vinayapar Streer,

Crauford, Trichy-12.

 Retired Driver/R, Sagthzrn

Reiluay,

G.Amirthalingam,

S/o M.Ganapathy,

 Periyar Strect,

KRelakalkandarkcttai,

Trichy-11,, Refirad Dyivar/A,
Scuthern Reiluey, ° .

S.Andrew, S/c S;Sahi:ej.

"Guru Illem, 3rd Street,
-E(E.Colony, Maherajapuran,
“Villupuran, Ssuth Arsot
Dlisirict,, Retired “assenaer

Briver, Southern Railuay,

,T.Rérgasahy, ‘ :
'5/e 3. Thangavely Psari,

25, Syndaram Pillai Thottanm,

- Edamslaipacti Puthor,

Trichs-12,, Retired éhUnter,'
Southesn Reilway, : '

M.Gevindaraju, -

8/ Mutrukrishna Naidu,
Natherss;allivasal, :
Samyaal Thoppu, . House No, 37,

Trichy-8, Retired Shunter,

Southern Railuay,

. A.Rbdul Raramen, @ - -
-8/0 G,hbdy: Kareem,.

6/8, Jalla. Pakkiri Street,

- Madursi Roed, Trichy-8, :

Retired Dr;ver/SpeQisl-Grads,
Southern Relluay,

K.Raiagonal, , : '
5/0 B.Kristnasary Naidu,

971, SINCO Zolony,

'Edamaleaipatii Pithur,

Sundaram Pillel Trotten,

" Trichy-12, FetiterShUatef,
~Southern RalanYq' '

1

Vvic APPLICANTS.
" ¢saContd, /-
¢ :

o —— .
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682,

683,

681

684,

685,

686,

607,

.o B5 .,

G ¢Kuppusamy Nalcker,

s/o M, Gengathara Naicker,
69, Illangao Street;
Pinmalaipatty, Trlchy- .
Retired Shunter/B
Southern Ré&iluay.

C.Andi, S/e Chirnaiyan,
N.Kuttappattu,

Ramjee Nagar Post,
Kmbedkar Nagar, Trichy~Y,
‘Retired Shunter, ¥
Southermn Railuay,

AoNcSkill,‘S/O Eoikill’
124, Crauford Colony,
Crauwford, Trichy-12,,
Retired éhunter,
Southern Railuay,

S, Abdul Kareem, -

S/o Shaik Ibrahim,
56/b4, " Angarathropu;
Trichy-! Retirec Shunter

Driver,B Sovthern Railuay,

36, Raghavachary Street,
Sembiam °ost, Peratbur,
Madras-600 011, Retiied

DTiver/Spl. Soutwerﬁ Reiluway.

R. Gopalakrlshnan,.
S/o S.Rathakrish%en, 23;

~ Sethurame Pillai Zolony,

‘ Tr1chy—20 Retired Shunter,
Sauthern RallUBY.

N, Jayaraman,
5/c «KsLNaresa Ayyar,

3. Issac, S/o R, Jsseph Piliey,

9%.03, Narasimma Rechary Coleny,

-Nanjikdttai'Road, Thanjavur --

613 001., Retired Fass, Cueard,

~ Southern Raiany;

“Joseph,;S/o D.A.ReoU
bdar, 8-A, Vecanayagum
)_vtreet Vth Line,

D na—611'UC1,

$(! ebiradeQfiver/Ah Spl,
o0 ?ﬁthéﬁi’pllua;.
% =l
\:( %% D Ra))’l v
éé\\ ﬁﬁ#k}g%!adaya Mideliaz
. 321;4d;yiiyar Colony,
\\\GfLﬁhilld& Nayar, Velar Ruau,

shanjavur, Retired Gulrd/A
V/,Southern Railuay.

%, . APPLICANTS.
«sContd, /-
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691,

692,

663,

694,

655,

697,

v

) ;; 86 :;

R.Velazutham{
$/c R.Annamalet,
12/V1I 2364, Pookkara

- Vastha New Streset,

Thenjesur - 613 001,
Retired Driver/A&
Southern Railuay,

R.Murugaiyan,

S/o Remasamy Koner,
Nenin Nagar, -
Udayamarthandapuram Pcsi,

- 614 706, Thircthureiponnul

Taluk, Retired Suzrd/C,
Soqthsrn Railway.

R.Gopulekrishnan,
S/a K,Ramanujam Naidu,

Plot No,19, kbraham Pandither

Nagar, Via., Sivaii Nagar,
Thanjavur - 1,, Retired

Driver/A, SOUthern PQiany}

P.Srinivasan, ,
S/o Pschaiyeppa Mudsliyar,

112, B/4, Mudalivar Stre-ot,

Mudeiiyar Chethiram,

Trichy-1, Retired Guard/A,

Southern Railway,

G,Kalysnasundaram,
§/o M.Gculndasani Billal,
Mocppanar Street,

bmmanpetei, Vedigpuzam Pcs3y

Pin.~ 613 20S, Thanjavur
District, Retired Guard/A,
Southern Railuay,

K.Sanniyasi, -

S/0 Kesave Padayachi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,

-Southern Railuay.,

]

KeSankaranarayanhan,

S/O,UoLnganathan,

C.99/R, North East Extension,
7th Cross, Thillei Nager,
Trichy-18, Retired Guard/Sp)

Scuthern Railuav,

.S.Periyasamy,gs/o Bangiii,
Docr No.59/9, Mudaeliyar

Chetram, Muneeswsarsn Koil

Street, Tiichy-1., Retired

Driver, Southern Railuay,

' ve. BPPLICANTS
-.-..;ﬂontd./—
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K(Nendegopal, " -
S/o,L.KrishLasamy,

43, Brindavan Street,
Indira 'Nagar, LIC Colony,
Trichy-21,, Driver/®,Spi.
Retired, Southern Railuay,

6318,

T.R.Balesubramanian;
S/o Rathinem, 168,
North Street, '
Tiruvaiyeru 613 20z
Retired Dr.ver/R
Southern Railuay,

699,

A S.Masthan,
700, 5/0 R, ‘Babu Sahib, |
*. Retired Passenger Oriver,
' Southern Reiluay, '
Meenkara Street, Ternur,
TriCh y-1 T

L P.Gourisundaram, -
2pq. 3/0 S,Periasamy, 106-4,
“*  Manickapurem Nacu Street,
’ Melapuaur, Trichy-1.,
Retired Guerd/A,
Southern Railuay,

Tikamacherdran, ., -
702, $/o M.thangaveld, 5,

* ‘Bharsthy Dasan Street;
Kilpérumpakkam, - el
Viilupuram - 605 602, - .
Retired Driver/B, ‘
Southern Railuayg g

e

F.Ganesan,” .
: S/o-Packri Thevar, - :
703, ., akrla lhevar,
2/257, Teluk Office Road,
¥Yhiruthureaipoondi 614 713,
, Retired Driver/ﬁ,
#°. Southern Railuay,
. N

AV;ﬁrumugam,1576‘Uaiyapuri,

‘was Pelaniyandavar Koil Street,
704, Inamkolethur, Trichy Distsict,
- Retired Shunter, Southern
o » > R/{ \ Raiany..
M,Nazjir Ahamed, . -
o . 5/o"Abd81 .Gafor Sahib,
705 13728, Find Dffice.

A Therinut, Trichy-17,

> ReiireﬁﬁDfiver/Spl., '
©»_Southern Railway. : © eees ADPLICANTS
S\ | | <+ Contd, /-
LT S ¢ '
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4906,

708,

709,

710;

711%-

712,

713‘

76

207,

‘SOUthcrn Ralluay.

. .,.".‘. Bla q‘:‘ '

V,Velu,

s/o Vaiyapuri,

frethiyur, Iniyanur Road,
House No,33, Trichy-9,
Retired Shunter,
Southern-Rziluay.

. S.Marimuthu,
' 5/. M Singara Paaayachi,

278/, Railuay Colany,
kallukuzhi Trichy-20,
Retired ahunter,
Southern Railuey,

P,Mamundy, '
S/o Pelaniyandi, 42~A,
Mudukkupatti,

. Yudukottai Reed,

Trichy-20 Rﬁtlred ShundtL,
Scuthern éalony. .

T.Inngsimuthu,

ﬁ/c S.Thaomas, 13,

West Mariyanathaﬁu‘am
Dindigul, Retired thnber,

L3

Rk, Ssvarimuthe,
"S/o Arulappanﬁ 9/5,

NiM.Caliny 6t fross,

Trichy~20, Retived Shurtcr.
.Soutnern Ralluay, -

.9

& Nuthusamy
-S/o B,Thenarikavander, 31,

“R§B.S.Colany, Pudukottai

R8ad, Trichy-20, Retired

Shunter, Southern Railuay,

-

~S, Palanlyandl,

_3/0 Sataiyan, 31/3
‘Palahiyandavar K01l Street,

- Ihinamkolathur, . Trichy District.

Retlred Shunter, Southern
. ¥ ' Ralluay.

Ko N Arumugham,
S/o Kuthian alias Maleyendi,
4/93, Palaniyendever Koil
-Street, Innamkolathur,
"Trichy. ‘Retired Shuntﬂt,
j50uthern Ralluay.- :

K
-

S Kandaaem

'570 Subbaraja Gevander,
“Kadechanallur Pecst,

42 fast Thottipelayam,
Erode .6, ;Retired Shunting

R e

.. APPLICANTS

V/Drlver, Southern Reilway. t  Contd, -

.

. "
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715,
716,
77,

718,

1.

2 [ ’,./_/

- Nanjeekottai Roed,

‘ieg;i

V.Thiag?raﬁam,

$/0 Venketachplam,
136’ R.MnS:CDlUHY'
Trichy - 6, Retired Draver/:
kiSpecial, Southern Reiluay,

k«GsRouse, $/0 Sumuel Rousc,

35, Kenadi Street,
Subremeniapurem, ‘

Trichy - Z0,Retired Shunter,

. Southern Railuay,

ReVePonnaiyan,

$/0 R,Vedivelu, 14-F,

Seint kntony's Uhurch ien-,
Negepattinam = 814 CG1.
Retired Driver/p,

Southern Railuvey.

NeRe jamanickam,

5/0 Nereyrnasemy Pillei,
18, Nethajl Street,
Kamere jepurem, ‘
Rejakilpakkam Post,
Madres - 600 073
Rotired Driver,
Solitherin Reiluzy,

By kcdvocete Shri K.Sugh» Ri. 1)

57/90,416/90, 320/92, 298/52

$1,Ncss 669 to 718 ﬁre
applicants in 0,F, 80/93

» An DuFoNos, 395 to 403/91,
and 377/92, |

By kdvocete Shri R.Bheskaren ih U.k.Nos, 44/93 to 76/93,

By fuvacete Shri PeShiven Nilial in D.k.Nos, 77/93 &,78/935

By kdvocete Shri Vijeyen vey

Versus

- Chairmen,

Reilu®y Boerd,
Reil Bhaven,

. New Delhi,

- The :Unioh of Indie’
.. TEpre

s

sented by the

v'ffﬁectgfary,

s
&

Ministry 'of Rrilueys,
Rail"- Bhavrh,

New Delhidll

Ly
e A

25, in UdkiuNos, 79/93 & 80/93

Respondent - 1 in O.k.Nos,
395 to 403/9%, 79/93 & 80/93

Resuondent -~ 2 in DeboNOS, 57/90,
416/90,320/92,298/92,377/92 ahd
44 to 76/934

Reshohdent = 1 1h O.k.Nos. 57/90,
415/90,320/92,298/92,3177/92 and
44 o 76/93 | |

and Respondent - 4 in O.k.Nos,
395 to 403/91,

.{.. Respondents,

Contd, /-



5.

6.

7

O.ogo;o : o

Union of India - - Respondent - 1 in O0.ANes

through . the Generel 77/93 end 78/93 o
Mapeger,Southern Reilurys, Respondent - 2 in O0.A,Nos.

Potrk own, Madres - 3 395 to 403/91,79/93 & 80/93.
o . ' " Respondent - 3 in O.k.Nos,
57/90,416/90,320/92,298/92,
377/92 =nd 44/93 to 76/93.

The Chief Personnel Officér,RQSpondent - 2 in O.Ah.Nos.
Southern Railuwey, - .77/93 and 78793
Park Town, Medres - 3 ° - ‘

Divisional Railuey Resneondent - 3 in 0.k.Nos.

Meneger,Socthern Reilueys, 39% 4o £403/21,
Mysore.’ _ . Rospovdent - 4 in OJkeNos,
: £7/9°,416/90,326/92,298/92
~and 377/92 : .

~Senior Rivisicnel
88ReRBRR R {25
Palghat - .
The Divisional Persenrel - Wespandznt - 3 in 0,k.No, 78/93
-Officer,Southern Railuay, o :
Madurai Division,

Respondent - 3 in Gcﬁqu;77/93

Madurai,
The Divisicnal . o Respondent - 4 in O.A.Nos.
Sunervintendert, 4473% t5 76793 o

- Southern Railuey,
Divisions) Office,Pelghet

“The Divisional Reiluey Ressondent - 5 in 0.F.Nos, -
anager, S 320432,298/92 and 377/92.

Scuthern Reiluey o : o

Bengaivure, E . .2sees Respondents,

(By kdvocete Shri K.R.D.Kerentt for Shri k.N.Venugopala
Gowda, Rriluey Rdvocete for reispondents in all the
applic@tionS). :

v

cow Contd/-,_ I
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ORDER OF THE FULL BENCH

shri Justice V.S. Malimath, Chairman:

‘I'hesemseshavebeenplacedbeforethemllBenchasper

the directions made by the Chairman by his order dated 23.10.1992
"in exercise of the powers conferred by Section 5[4][d]) of the

Admmlstrative Tribunals Act, 1985, after transferrmg the cases'
of the Madras and Ernakulam Benches and -Clubbing them with the
cases of the Bangalore Bench. The reason for the reference is
the conflicting views taken by differen t, benches, one view having
been taken by the Emakulam‘Bench in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly( the relevant facts as follows:

2. The applicants in ell these cases are employees of the Indian
Railways serving in diff_erentb Divisions as Drivers, Gnards » Shun-
ters, etc. who belong to the category called the numning staff.
The applicants retired from service between 1976 and 4.12.1988.
They have in these cases prayed for directions to the respondents

"to grant them pension and other retlrement benefits by taking

mto account running allowance not exceed.mg 75% of their my.
The respondents oppose the applications contending that running

allowances not exceeding 45% of their pay can be taken into acc

or ~ougt for camputing retirement benefits to those who have retired
T ISy
. \\ Aa

1 AN ;
"_V,/r 'bef:e%; 1.4.1979 and not exceeding 55% of the running allowance
! EN A

‘-~ retiring after 1.4.1979. To appreciate the rival con-

S it is necessary to advert to the relevant provisions
g the applicants conditioms of servme in regard to pension
retirement benefits. ¢



-92-

3. In pursuance of the recammendations of the Third Pay Commi-
ssion the pay scales of the émploye.es of: the Indian Railways
including those of the r\inning staff were revised with effect

from 1.1.1973 by the rules called 'Railway Servants Revision

of Pay Rules, 1973'[liereinafter referred to as the 'vRevision

of Pay Scale Rules'] made by the President in exercise of the

powers conferred by the proviso to Article 309 of the Constitution

' ‘of India. It is enough to state that there was . considerable

increase in the substantive pay of all thé members of the running
staff. i So far as the gi'ant and quantum of pension is concerﬁed
the. same is regulated by statutory provisions made under the

proviso to Article 309 of the Constitution. Pension and other

retirement benefits‘v depend upon the average emoluments that the
retiring employee was drawing pefore his retirement. Statutory

~rules govern ‘xx determination of average emolument for grant

of pension and other retirement benefits. The relevant statutory
rules that were in force when the revision of >pay scale rules
came into force on 1.1.1973 are extracted as fo‘lidws:

"y544, [C.S.R. 486] - Emoluments and Average Emoluments: The
term  "Emoluments", used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and vincludes:- :

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. :

Note: Personil pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenmure post shall

. be treated as persanal allowance for the purpose of this article.

Personal pay -granted on any other personal considerations shall

ot be treated as personal allowance unless othgrwise -directed
by the President. - ’ '
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively ‘or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in.consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service; '

[e] deputation [duty] allowances;

(f] duty allowances [special pay]; and

[g]li] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement

- gratuity: The monthly average of running allowances drawn during

. the three hundred and sixty five days of running duty immediately.

preceding the date of quitting service limited to 75% of the

monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the casé of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him. , '

2544-7A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B

[C.S.R. 86-B]. 1In respect of Officers retiring from service

on or after the lst November, 1959, the term "emoluments" means
‘;om

the”emoluments which the officer was receiving immediately before
hirs™8&Lire and includes:- ,
,{//VO }f': e H}% |
~ f
f

pay in respect of a petmanent post, other
fenure post, held in a substantive capacity;

nal allowance which is granted in lieu of loss
gstantive pay in respect of a permanent post,
than a tenure post;

~sfcial pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[a1[1] For(the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
.in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments referred to
in items [a], [b] and [c] above and the pay actually drawn
in higher -officiating or temporary appointments;

ii. 'Speci_al pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officia,ting appointments;

iv. persomal allowance other than that referred to in clause
[b] above,

v. the cufference between the substantive pay and the pay actu-
ally dravn - in higher tenure appointment(s], whether held
in substantive or officiating capac1ty, provided that ser-
vice in the tenure appointment{s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or -
death-cum-retirement gratuity. The difference between the average
emoluvents in respect of items [a] to- [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments asper items [a] to [c] above.

[el[1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. : »

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of . [a] to {c] ard (4])[2]
above drawn during the same period.

Note[1]: If 1mmed1ately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty. .

Provided that the amount of gratuity is not ‘increased on
accant of  increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
tmg or temporary appointment but for his proceeding on leave.

Note [2]): In case where a temporary officer who quits - §erv1ce. :
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
serv1oe the emoluments drawn by him after completion of three -
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R. 486-Bl.[1]: If an officer holdmg a permanent
post in substantive capacity:-

{a) officiates in a higher permanent post [other than a tenure
- post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while

so officiating or holding the higher post; or

[b] is confirmed in such higher pemanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more. ‘

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in. other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This.will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting -
service on or after the 15th June, 1968, “emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less ‘than 22 days. "Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

NCU m-retirement gratuity will also include the monthly
ing allowance drawn during the 365 days of running
iately preceding the date of quitting service limited
emolurents as defined above. For the purpose of
average emoluments the actual amount of the running
Wn during the month limited to a maximum of 75%_

%

‘i'-lat TO
\mﬁﬁawance d;:
N of other/ Sl

N\ 642‘5:29&6‘?;? 7/

\N“teﬂ j: If a Rallway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not' be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

[2]) Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950,

It is clear from Rule 2544[qg) that one of the componenfs that

constitutes average emoluments is the actual amount of running

allowance drawn by the Railways servant during the month, limited

to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses

of /[a] to [f] of the said rules. The expression 'emoluments'

used in the rules includes pay and some other allowances. When

R

the revision of pay scale rules were promlgated and brought
into force with effect from 1.1 .1973 in the light of the recommen-
dations of the Third Pay Commission ,no étepé w'*e:e simultaneously
taken to amend the statutory rules reguiating grant of pen\sion.

Persons retiring after 1.1.1973 who had received the benefit

:
.

of increase in pay in accordance with the revision of pay scale
rules ‘were entitled to claim computation of their pension taking

into account the revised pay amd the actual amount of rnning

: previous ’ :
allowance drawn during the /month limited to a maximum of 75%

of the emluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- :

B~ , - 3
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Inéentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment: on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay .of the running staff in various
scales of pay was allowed to continue... Thus the limit of 75%
prescribed by Rule 2544{g][i] was directed to be continued.
The expression ‘authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay aﬁtho;‘ised by the statutory rules that
were' in forceb on the date of the order, 25.1 .1974. The order

dated 21 .1.1974 did not, therefore, in any manner affet the statu-

tory prescription regulating ccxnputation of emoluments and 'average

a‘*‘

\\m%% /s contained in Rule 2544 for the purpose of grant of
/2R
7 v

opefits, Any dec151on to modlfy the same would have

hen the relevant statutory rules are amended in

: awaer __ With . law. But what the Rallway Board did was to.

"“”*e»m 321976 bearing NO.PC I1/75/rRA/I paragraphs- 1 to,5 of which

read as follows:
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Ieave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationmary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The paynehts already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of ; emolu-
ments for cjuantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
‘tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court

of Delhi in C.W.P. No0.915/78. Consequent upon the establishment

of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench 61' the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were direct_ed to continue to make
payment beyond 31.3.1976 all retirement beﬁefits in accordance
with the Railway Board's 1letter dated 21.1.1974 till suéh time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's lettef dated 21.1.1974, as already
‘stated, qid not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accofdance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
'to 55% with effect fram 1.4.‘VI.979. This order also suffered from
the same infirmity from whic¢h the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of re.ducing the statutory

limit of 75% fixed with relation to the ruming allowance by

Rule 2544[g].

6. Shri M.C. Srinivasan and 23 others filed an application

on _4s5+1.988 before the Ernakulam Bench of the Tribunal in O.A.
/Q:
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i] and g[ii] of Rule 2544 vere
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amerxix_nent
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect from 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian ‘Railway
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'.
'B', 'c' and 'D'.

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways. :

4, Hindi version is attached.

N Sd/-[K.Venkatesan]
Director, Establishment [PaA)

DA:As above . Railway Board.
No.E[P&A]TT-86/RS-15 New Delhi, dated 17.12.1987"
| YANNEXURE D'
ADVANCE OORRECTION SLIP NO.405 R.IT -
RULE 2544

Sub-rule g[i} and g[ii) may be substituted by the following:

o
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gli) "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii) "For the purpose of Qratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances

drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dateo
23.6.19761]. .

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Comrission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

- 5d/~[K.VENKATESAN ]
. Director, Establishment[Pg&A]
. Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

In exercise of tne powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be ame*ned as in the Advance Correction slip No.437,
433, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively.

2. The_,.tanerdnent wnl be effectlve frorn 1.4.1979.

SAd/-[X. VENKATESAY ]
Director, Establishment [P&R]
, ' Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'’

ADVANCE QORRECTION SLIP NO.407 R.IT

RULE 2544
Sub-Rule g[i] and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of hasic average pay, in the revised scales of
pay, drawn during the period;"

glii) "For the purpose of gratuity and/or death~cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Rumning Allowance Committee (1980]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whon these rules apply.

i

Fow s £Q mcs 4IN )

SA/- [ X VEIKATESAN

Director, Establishment [P&A]

Railvay Board."

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their . application
on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in accordance

with the rules in force on the dates on which they retired and

that those rights of theirs cannot be taken avay by the subsequent
amendments made to rulés on 5.12.1988 by giving rét.fosbective
effect to the same., This according to them is unjuét, mé._nifestly
unreasonable and arbitrary and thus violative of Article 14 of

14
_the Constitution of India. The Ermakulam Bench consisting of

¥

e
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Vice Chairman S.P. Mukerji and’:Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential directioﬁ to the respondents to grant or refix
éénsion and other retirement benefits to the apélicanﬁs as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the dec151on is to declare?invl;lihat portion
of the amendment which gave retrospective effect, preserving
the bprospective effect to the amenément with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the ruming allowance subject to a maximm Of 75% of their

pay and allowances for the purpose of computing their pension.

7. Tne aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. Mallick and others in 0.A. No.1572/88 and connected

applications challenged the Railway Board's order dated 22.3.1976

“and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi. They also prayed for a direction to campute
retiral and other benefits in terms of the order of the Railway

Nda’teg i}

1.1974. That application was opposed by the res-
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its‘ decision
lonc before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing fthe decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the bhenefit of the 'decision of the
Ernakulam Bench when the O.A. No0.1572/88 and other comnected

cases were heard and disposed of on 23.10.1921. 2ll these appli-

cations were disnissed repzlling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of

the rules on the ground that the total amount of pension and

retirement benefits they would have received before the amendment

ware not reduced by the amended rules. Following this decision

of the Principal Bench applications No.351 to 423/88 filed by
similarly situated persons before the Ehmedabad Bench were dis- ' §
missed on 28.2.1992, It is surprising that the Union of India

=’,- which was one of the respondents bafére thé Ahmedabad Bench did

not bring to the notice of the said Bench the decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.

%
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9. It is for the first time after ‘all these cases were referred
to tha2 Full Bench, transferred and clubbed together that the
Union of India and other' contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged thev decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1.990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are pending and that the Suprems Court has }
not granted any interim order staying the operation of the order

of the Ermakulam Bench.

10. It was contended by the learned counsel appeai:ing for the
Union of India and other contesting respondents in this batch
of cases that we should defer con51deratlon of all these cases
and await the authorltatlve pronouncement of the Supreme Court
where tney had challenge:i the dec1$10n of the Ernakulam Bench.
In this comection rOlianée was placed on the decision of the
SuDrenﬁ Court reoorted in’ AIR 1986 .SC 1323 D.K. ,TRIVEDI AND SOHNS
V. AMBALAL MANIBAI PATEL AND UI'HEDS That was a case in »:hlcn
the Gujarath High Court had dlsmssad the wrlt petitions challen-
ging the valmlty Qf certain statutory provisiqns ard directed

the petitioﬁers to approach the Supreme Court as similar matters

regu@o £ it ought to have stayed the hearing of the writ peti-

GA tTgfz/// ’
AsS” until the Supreme Court disposed of the other matters.




-106-

These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pe_nding before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court deperds upon the facts
and circumstances of each case. 1In the present batch of cases
we are concerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before trle Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not

been stayed. Even then the applicants herein have not been given

the benefit of the decision of the Ernakulam: Bench in regard

to computation of their retirement benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision

of the Supreme Court.

11. On behalf of the applicants it is contended that we should
the

dispose of these cases in the light of the decision of/ Ernakulam

Beren whicn has struck down the amendment to Rule 2544 to the

extent retrospective effect has been given affecting the rights

of the applicants. On bhehalf of the respondentsg¢ however, it

e is maintained that the Principal Bench and the Ahmedabad Bench

i ey W o
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( . ‘having taken a contrary view and upheld " the validity of the -~

amendments we should dismiss these applications following the

said decisions. They further contend that on merits the decision

of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedébad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Béncn decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: ALR 1989 SC 1933 UNION OF IwDIA
| AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of tne opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
1f only the respondents haa fairly placed the decision of the
Ernakulam Bench before tne Principal Beﬁch énd the Ahmedabad
Ben;ﬁ, those Benches would not have examined the validity of
the impugnéd statutory provisions, the same having already been
struck down by the Ernakulam Bench .which had the competence
to do so. Tne respondents are now trying to take advantage
of thne failure on their part of performing their duty of placing

Mf&he&wdecision of the Ernakulam Bench when similar cases came

-ideration before the Principal Bench and Ahmedabad
me respondents had acted fairly and diligently,

isions would have been avoided.

J&ﬂ@ shall now examine the contention of the respondents
BA NG p\ao '
:ggzﬁfe orders of the Principal Bench and the Anmedabdd Bench
hat

have the effect of declarlng/tne 1mpuoned amendment to tne Kules

¢ .
4h/to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the épplications filed
by the aggrieved partieékﬂvng been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions-of the rules
are valid. The decision of the Ernakulam Bench which gtruck
down the amendment to the rules in so far as they ga§e retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has neld that under the ‘proviso to Article 309 of thé Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, howevef, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were stfuck down as violative of Article 14 of the Consti-
tution the 1legal effect is that the impugned amendmeﬂts were
void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's law Digtionary, 5th Edition, it is stated
that Judgment in Rem is:-

"An adjudication prbnounced upon the status of some parti-
cular thing or 'subject matter, by a tribunal having ‘compe-
tent authority."
In Halsbury's Law of England, 4th Edition, Vol.l6 the meéning
of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of €ompetent

e . o o e
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- jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara—
tion of status or title, ‘or order for sale or transfer".
(Emphasise supplied) '

As the decision of the Ernakulam Bench declares the.status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which' the Principal Be.nch and the
Ahmedabad Bench disposed of tne.'applicat.:ions before them ‘the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of. the Principgl Bench and the
Ahmedabad Bench diswissing the applications cannot in th.e circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
same can  be revived by getting the said decision reversed
by way of review or on appeal to the higher court. The only
other way to resurréct such a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render‘ it intra vires. The Supreme Court has

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBLR SINGH AND

OTHERS -

6;; Wy a constitutional amendment or an appropriately
%ersion of the statute is enacted which accords

.\’L/statutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional préscription. The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed; Though an appeal has been vfiled against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of

resurrecting tne impugned statutory provisions which have been

' already declared void by the earlier decision of the Ernakulam

Bench. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal DBench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resovlution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequént cases. It is obvious that the Prin-
cipél Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a suébsequent
case. This principle has been succinctly .stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- 1

\V

-k
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"(5) Inconsistency between -earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in’ the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict '
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later.” Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior- decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in-conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's‘case it hes been laid down that a.decision
ef a.Bench of two judges is binding on the Division bench consis-
ting of the same number ofvjudges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the same
number of. judges. Applying this principle it has to be held
that what holds the field as a binding precedent 15 the decisionb
of tne Ernakulam Bench and thet the -subsequent, decieion of the
Principal Bench and the_Ahmedabadeenchliave to be regarded as
ber incuriam and not binding in- subsequeqt cases. This being

the legal position the decisions of the Principal Bench and

down the law correctly. The Ernakulam Bench has rightly proceed-

i ¢ .
y/ed on the basis that the President has under tne proviso to
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend ahy of the fundamental rights con-
ferred by Part II1 of the Constitution. Wnat the Ernakulan
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Governient servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of sucn a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. Wnat they have said is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the members of the Running staff were entitled to computation
of their pay and retirement benefits taking into account tne
running allowances wnich tney were receiving subject to a maximum
of 75% of their pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L2
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of tomputation of pension and
retirement benefits upto the maximum of 757 of their pay and
other allowances. As their pay wés revised witn effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay Scales
Rules which came into effect from 1-1-1973. Wnen the maximum
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1—4—1979‘it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose decision has
been followed by the Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not advef.sely
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited- to a maximum of‘75% of "pay
and allowances, with the pension which he would get after
1-1-1973 taking into account tne higher revised scale of pay
and the running allowance subject to a maximum of 457 or 15570
/_,g,as the case may. We are concerned witn persons who retired

1-1-1973 and 4-12-1988 thereby earning a right to compu-

—

o‘ pension in accordance with the statutory rules then

As Dby the time tney retlred revision of pay had come

or/;é, it is the revised pay and the running allowance

\—\’JJ ?,

\@Je to a maximum of 75% of the revised. pay and allowances

that was requlred to be taken into account, This right which

W



accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reduciny the maximum
limit of running allowance that qualifies for. pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the.pension and retirement
benefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with tne view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners who retired between 1-1-1973 and

4-12-1988 in regard to pension and otner retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wronyg and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rightly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would 1like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

are allowed with the following directions:

1

1) The respondents shall recompute the pension and
other retiral benefits of the applicants or tneir

L.Rs in accordance with Rule 2544 as was in force

" pefore it was amended by notificationg dated

5-12-1988.

Bty it i g D
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.




(2)

(3)

(4)

(5)
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The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall
be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

The payment of pension and retirement benefits

«3S per the aforesaid directions shall stand regu-
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— VAV S gt ror
MEMBER{A) , VICE-CHAIRMAN, CHAIRMAN.
TRUE COPY
2 bav
bsv. ) Q ’g\aﬁ‘m‘ lg/\' qq.

y OF
SECTION © .
et TRAL ADN“H\ST&I\TNEJ“
. ADD\T’%S}?&F‘«L BER

BANGALGRE



D, No. 27ol+'--1 1 / 93/1V=4, _

‘The Assictant Regietrar, . SUPREME COURT OF INDIA i

Supreme Court of India,
-New Delhi. e W DELHI_.gd dL
I B - Dated:

To:

e ueglsuraf;
Centrel #Admn Trlbunal
at ch czlore,

SPECIAL LiAVE PETITIONS(CIVIL) NCS.6182-82 OF 1294

WITH

~

INTE! LOu*TOu¢ APPLICATION NOS.1-
(Applicasvions for ex-parte stay.

a -
)

Union of India.& Ore. : ' «.Fetitioners.
=Versue-
M.Elize Aron Raj & Crs. : - . «Rezpondents,

-

et

8if,
I am dlrected to forWard herew1th for your . 1nformat10n “
| Order ' K
and .neces sary action a certlfled copy of the o

o

of thlc\Court dated ?Sﬁﬁwijgﬁmé;r.“pacced in the maF}er

_ above-menttqgedm

Yo1 thullJ

H\Q“”'/M

ASSISTANT REGISTRA

afun/-



i ,Sup C 62
s IN THE SUPREME COURT OF INDIA
. | CRIMINAL/CIVIL APPELLATE JURISDICTION 543367
- RARRXF A

ler Articic 135 oF the Constitutlon o Tools
&a‘uu@d 10.,}; ueccmtmmp 1933 ol the Centoml Adr»m tx'rtbmwmbunal

@ﬁvy{m%m& Bangalore in Crigireld Applicetion ﬁaa.S’ to 6C ¢of 1995.)
Wit
HIRLOCUTORY A LICATION HOS , jeull
%Jf:?pé}lfﬂnuom ior stay —=E vith & prayer for an
ex=parte Order,)
Unfen o€ Incic & orr, ooPotitioners,
- VAT B G
MeBlles Aron hed & Ors. | “sofiespondents,
(For full an® saia2ilod eaass (4le, pl2ase 202 zchedule "
atteiied nivrogith )
u&v?’d na 1 th ™
@ Mod 16 he o rae cogy
COHAM; : H@.{MLLU"
‘i\J“,B» v e 5-& -34 -\l~ h-aq :9 ﬁaﬁ%f‘.ﬁ;«f.’;i. Axgi R i ‘9?1!“’0" (/.d)
s{)’i'ﬁlr Poie an!‘k,! “.','ia:ﬁ'.{):}u}“i 2\“—"' M l??\
' b Fegreae (,.amzofMe
For the rFelltioncrsy /e, 3.5unis Ras. -.V.‘.mi“b:_‘uo,&uvaaateu
Tile PETVITTONY PO VPLULAL LIVE T A VLAl ASD THS APPLICATIONS

FOR STa.. abou—;ﬁentiom,a o 1,; *"..ut.x s aur he i.m; bafore thts
Court ou *he M:¢v eay of Ayrl* 9%, uson hanvihv couneges for the |
Petiticners aorein THi. 20187 whtle dirccting o 1ist the matter with
Spaciel Leave Patition (Cavid) Nee. 5939 of 1934 and fssue of Notice
to the ‘Ra:e;;c,n:‘:.m'cs hrreln to show cause why SMLQI Loave B3 not
granted to the Petitionere herein to a,opegl to miifgaimt
the Order of the vintral Acminisirative irivunal,, st Banzalore,
abovesmentionsd, DOTH ORUZH that pending the houring asd final
disposal by this Court of the application mentioned edove Lor etey

afver notlee, the 0]3: ool tue Crdar dabed j0ta Lecender, 1333

- ¥ /S



i

-de .

#W%cﬂ. , 

of the Contril Administrative Tribunal, EKesmebeke, st Banzalore,
s

ir. Origzinal Applicsation Nos.53 to 60 oi 1953 bc an¢ 18 hereby

stayed:
(D fU1S Sl LoTS FURRHAR ORDER THAT TEIS ORDER be

punctually observed snd carried into execution by all concerned. i

- WITNESS tha Hoa'ble Shri Manepnll! Narayanaceo
Venkatechaliah, Chief Justice of India, at the Supreme Court,
New Delhi, this the 15th day of April, 1994,

sdl —

(VLIJAY LAXMI KAPUR)
DEPUTY_REGISTRAR
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T THE, SUPRRME COURTOF INIXA
(CIVIL APPELLATE JURISIECTION

Union of Indd.g
re-presented by the
SecretarV. ' .
Ministry of_RailwaYS.
‘Rai, lway H’lavah.

New Delhi, |

Chal man,

Rel lvay Board,

Rall Hhawen,

New Delhi. |

Unim of India

thraich Ge'xeral Manager

Scuthem Rat lway, .

Park Town,

Mad ras, - .

The ivisional super ntendent

ttvisional%fﬁce.

Paldhat. ._
VERSUS

M.8l4as Aren Raj,

Son of S, Marl adoss,

Retdzed *A* SPQdal Driver,

SeNo. T 2702, ED 196 B,

Ral lway iny P.0. Brode.638 002.

coee2e

-Q\S’
ITON ma spscnz. 18\% VE ® APPEAL{ CIVIL)

W OF 1994,

-

- ®eveee Opedﬁonem.
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L Y

CsRasapra ‘Govindan,

- son of C.chinnappan, Retired.,

Sunter, SNo.P 3631,
414 2 Ral lway Goiony P;o..
Brode.2,

$/0 KMarla Louis,
Ret:lred.; @ard ' Sped al,

SsNo. 12115, Amadural Street,

Nadar, Brode.630 002,

K“am»&msamy. son of Kolandai,

. Counder. Retlredh . Quard ' B )

SNoi12011, 12 Ramamoorthy
Streéto Kol lampalayam,
Erode.639 002, -
K.smdareSan,

Son bf N.Kalvanasundara Migali ar,
Dd ver *A* Grade, S.Nq. P 281s,
No. 48, Lenin Street,

smaek Bai lway Colony post,
Brede.2. -

KtR; LaRShmanan,

/0 M.Ren @Samy Kanar, |

Retd red., Driver 'A' spectal,
Staff No, p 4467, North Bda Street,
Bheama Naaar, 'ﬂmch:_lramglly,
PIN. 620 001, |

00003
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8.

9.

10.

subrananiam.
son of c;.K'::I.ssl-u'n.asauw, Retireé..
Dri vex "ar Sped al Grade,
sNo. P.1788, 48, Lenin Street.
Railwav Colony POSt. :
srode..638 oo 2.

.Gethuranan.
son of q.KriqhnasamV. Rotireo..

D ver ' ' Spedal,

SNo.p 2888, Ilanatht Illam, = -

106, Harathi’ Palayan.

' Moulappalayam PdOes

Brode~2e

oChinaaPPaI\ Py

son of C:Mookkan, Retired..

It esel shun‘ter-

S.No. P 7785, 1/8,

Rai lwavy Colony,
Brode-2. |

M. MarapPpan,

son of M.Mathan Retired,

~ ’::D:lver*ta’ speclal.

S. NO. P ?779 107.

Kanalaqam, Baraﬂ'i‘.' Palavam

Street, Mulapalayam P.Oo

Brodew2e. :
4

- . Loy
avw.. .
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15,

G.Sanuel, son of Gn_anamuﬂ'ho
Retited.. Driver *

special. S.No.P 8224.
403-,0. Rel lway Coleny,

A« Linqapoan, son of S,Gyyavee,
Retired., *'A' Spectal,

Driver, Sdo. P 1714, 19,
¥othukaran Street,

‘Xollanpalayam, Erode.2e
T.S.Srinivasan,

son of R.Swa!rd.uaman,

Rettreq.. m:lver»'A‘ speclal

Se No. P 4339, S,

Ral lway Quarters, Railway Colony,
Br0de-638 00 2.

‘B, N_amasivayain. son of MN ¢Balanandam,
Retd red., Driver 'A' Speclal,

Se Noe. P 5511, 1 618,

Housing Unit, Perlar Naqar

Brode.629 001. Tarmd InaGu .

KM, Mind raj, son of K.MmuSamV.

Retired.. Desel Assistmt.

'SW'NOQ PD 102&2.

Mani gldtavasa (o3 o Streeﬁo
Sastrl Nagar, Railway Cblﬂﬂy POoes
Etodé;Z._

'”00006
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19,

.Anthoni sevamy. A
 son of Lmrdu swamv Pilld..
S. No. B 1419, 41/4
Ral Iway Colony,
&ode630 002, |
.Raopaﬂw. scn of M.P.Mooke,
Gounder. Retd :ed.. D:iver
'B' G:ade SNO. P 9478,
17/¢, o1d Railwav Colch. g
Emde..z. ' |
V.Balaranan. son of Venkkataswamy
Natrdu, Rettred, Dd.ver‘B'
Gtade. S.No. P %4, |
Rat lway 001011}'. Brode..zo’
.Rax caswamy, son of Pemmal Naidu.
Retlred. Dri ver * Bt Grade, .
Se Noe v 223, No. 17/3.
Nama31 vayam Street. Brode..zo |
SePaul, son of swami Nathan,
Reti Ted, Ixriver * !)' Grade,
S. No. .9513. toor 414/D.

; _':’.-"-‘Railwa" colonv PoO os

21,

Erode-z.

(Arising cut of 0.a, No,55/9

MyKrishnan Nalr, |
son of Kunchu Nai?. Retired., |
l')::lver.l 'A' Specdal,

SNo. P 6444, Srishilsm,

P 0 0 lavakiot,

: : = ' : cesee’

.....
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25,

26,

V.Sreedharan Nair,

‘Son Oof P RKrishna Pillal,
m:ea. Guard ¢ Speclal,
;SQNo.lSZ)Z. ‘huruathal,
Aymanam Po., Kottayam.

PiA. Rajan, Son of PeSeAPRd,
Retl red Quard ‘A ~S;$eda1
SNo. 16144, House No +66/508,
-Reshm " Neat PoA. Oolony,
Cochin.18,

C.Aatty Naravanan,

son of V,CNaravana n Nalr,
Retd red., Gaazt;é ‘A‘ Special,,
S. No, 7625, Chenbra House,
Shoranur 675 121

P.K,Koshy, son of P,K.Koshy,
Retl red @ard, SNo.15D5,
Vazhakalavil, Ghgadikal P,0.
Chenganmyr, Pin. 689 122.

KL, Wz an,

son of K,P.Lonappan,

Retired aiard, '3 speclal

Se N0o15216, "Chandini ",

- H & school R:3,

P .0 JParapmuy, vla -'hidmr,
pin. 688 552,

e 00008
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27,

28,

29,

30,

31,

NoRamakel shnan ,:-M_a'nbid.t .

sZo d'litran Bﬁéﬁtatfﬁnpad.
Ret:lred. mard o U
Se No. 14044 "Karthika.
VN.Sarojani
Wo. Late A.Re\gam Re‘dred.
Dri ver P Sped.al
S&No,.p 4367. sree Rancam.
Pump mglne ROad. o
0 lavakkot .. 678 002,

PM .Ranéd'l énéran. |
son of c.s.Mannmier. Retired..
GAard ‘a', s, No.15210.

Pand kkath ‘House,

Kallelg)oe. palc,hat-.. 678 06,
VoMatmaVano ‘ _

§/0 Valuchami, Ret reg, -
Dz:lvér ‘a' spedal

Se No,. P, 219.3. _

Pallath House, .

‘ -ﬁlﬂ‘nparamba, &iathara P.O.,.
‘{Pald‘lat. pm 678 611, "

KoM, Knnhimohaumed

S/o K, _phﬁoeen_Koya.

Retd reg, o.xatd ‘e,

Se NO 06633, merodatfx House,
K.lttamasserv, Alana. 68‘* 6.
(Artsing cut of o ohAe No ,54/93)

®o0e L 09
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35,

36,

Erode. 638 002,

mo. B 1365. DO, 411' D).
3 ,.,R,Mway Colbny,

8mda.

;ixfse-*

R. Narzvanan, son of BJRajaram, R %

Retired Driver Goods, %
SNo D 19%5, 12,
Jeevanatham Street, * B
Poonthursl Road, Erode.2e
Cdumarasamy, son of Chinnappa
Gounder, Retired.. priver
B, S.No.P 426, DNO.S6, =
$holap Pruvao, '_slxthari:av Puram,

.Rode_z. .

- TeSe Ranamorth'vo
Son of T. .s'mdaraj a].u.

" Retlred., Driver ' a' specdal, |
S.No. P 3540, 15, Sundaram /!
st:éet. Brode.2,

A abdul Jaffar,

" son of Abdul Kader, Retdred, |
‘Drdver, @ods, SNo.V 44, ~ o
235 Kalyasnasuidazam Street, | 1

-—

00 .9
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37,

Vs '~‘~e1aaran 3/0 Vanaizm
Reﬁ red. D:iver ‘A'

.Qﬁnnpaa Yan,
S/o Anmman. Reﬁ red..
gmnter L B,

s, . 79;38‘;70. Ly c. &5,

%lonx. V.0, Gy st:em
koll' mPalayari, Emde,

39, A_«"‘-A'Mﬁxz:ts!man. s /o Munusajﬁv

Hred.. ﬁmnter
A 10072, PT, DNo, 415 D,
Railway olonv. Brode,

40, R.'lhiauaraj an,

- $/o Ranaswany. Retireo..
Qarg 14 o SXNo, 14332.
managapattalai karat Lane,
Poonthum Ro_q,
Emde

41; ..Ad!ﬁnhavan.'

80 Arumy gam. Reti red..

deer 'A' e.No. P 9156

No, 331 a, Railw.ay Cblonv
Emde. -

_.;doll'




( Aslng out of 0,2 Mo, 55/9%)
P Subramanian, §/0 RiPalart,
Retired Qi,zd *aby

Stagf Yo, M8, 112
»{Vin’ayager ¥oil Stret,

Satrl Nacar, Brode « 638 Q01,

S.Kat\fllmumu,

s/o azioé'a' Thevar, Retred,,

| Qard 'A' sNo, 16066,
amdamal Nlam, 1V8,
KITI, Nanjappa Leayout, |
ulur, “olmbatore - 641 402,

Rongnna Pillal,

S/o Rangzswamy Pillal,
»Réu'iééd.. Qard,

s&i, 15271, 20 Norther “hinne
- Mad gman Kon' “*tre',t,
Karungalpalayam,
' Perryar Rstdct,

vinde, s/o Varkatesam
Retlred Guard, S.o. 12563,
No, 111, "her, I1lam, *
Kurl karanpalayans
Mulapal,yam Ppsi:.
| Emde w2y Porivar m.st-r!.ct.'
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47_.

a8,

99,

LR

. V.Lal@-'ng;an; S/o S Vadlvelu

~Retlreg Quarg, S.No. 13756,
| Bharaﬁ'lipala}m Strect,

Kur karan PalaYdh

Mulapalavam Post. BrodG.Z.
-Per.i.Var letrict

© VoK Shunm dhasindaram,

$/0 K.g .Kazquanasamy.

Rc.tited.; qpeclal Gr.de Qxard. o

sdo, J/T 35, 194 B,

| Railwav olonv. Near Railml

Co!ony Post Ofﬂcq Erodes

.K. Unn!. Nair .
S/o K.Raman Nair. 5
Ret'!.rai.. Asd.stant Qz-,rd.
Se No. 1902. tbntdu.rv ‘Qtre -ty

-Srode_. .

Relakshmanan, s/0 ‘R'ainaswanv
ReH req 'A' -;sped 1 Cixard.

. k.tbo 7219. D. NO. 193.

P

Qasttl NaUar. Sadavd'ﬂ PalaYa!n.

’Road. Emde..2. .

\A SwamYapPah- . .
Q/O G.‘B. SIVaSano R*-'-t"- Aedo‘o

-Guard. SeNog . - imes 14101.

: Kamppanwgnv Koil 11 st..eet,
suxgnpaea *ad, Emde 638 909,
Pedvap &smet. |
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53,

54

R.Veerara Q’l avan, _

§/0 V.Rama Iyer, Redd :ed.

.Qard, sNo, 15231, No. D,

Tavuman avar Stre.t,

Pundizal Foad, Brode. 638 002,

KeRamall ngam, ,

S/0 ViKendasamy, Retlred.,
Dl ver ' p;‘.’ sNo, P ICDSZ
Doox Nos 16, Bast Pattskarzs
Strect, Emde.. 638 002,

(rlstng cut 'of 0., No, 56/9%)

G.R.Se;ﬂdei »Raj,;

s/0 WeMmandan P111at,
Retlredy Driver 'a' specal,
SNo, P 2836, 23 a,

Parchayat Union Street,

-Mat'hope. Podanir,
Coimbatore 23,

K.Kader 214,

" %/0 Kader Batcham Ret red.

Driver *a' Special,
SNo, P 23726, 2 Maln Ronq,
Pondamr o223, Tomilnzai,

Oee 14
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56,

57

58,

59,

N.'Ma!‘ilmﬁ'mo"- /0 Manj 2pp,

Goun der. Retd rem. DA ver ' A‘

=mo. 1875. 96/11 Arthi Illam.

Velljloye ROad. "odanur -2‘*

SiVelisuany P11,
/0 assenkatall gean Pi11si;

"Retd ‘:.;‘ed oo ver, gt SNo, 6437;

D. No. 360, Selwspuzam,
North Pem;‘; Main Fo,q, “
CoMrtrira. 641026,

K.Ran ke swamv.

"$/o mpmswamyNaim,

Redd rea.. Dd ves, A'
Spectal, s, No, p 9‘464

DNo, 24, Matn %ao: |

Podanut .23, Tomil riamf
.zshamed medff.

S/O A.Kader Batcha. Retlrec..

Duver 2 ':peclal.

SNe, P 4341, Matn Poad.

Podamir. 23, ‘Tam:l,l_ Nau,

Nanjappa Nzt a, ‘
s/o Verﬂcéttaswany. Nai aqu,
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61,

62,

Séo, P 3498, Bajanal Kovid
Stmto POGaIur -230 . ‘ 2"

'ta’hill Nadlo
(A elng but oE 0.5, No; SIRY

K.Polmiappam ,

s/o Rumpoanna ?oumder.
Ret‘l.r:ed. Dﬂ.ver

SNo, P 4383, Noe 540,
Vllangatmr. Kdadhanal:ht.
Bmdedq.'

M, Palartappaty
' S/a\Maréppa Cnuﬁder. |
Retlted.. I Mrehan 'éo-'
SeNo, P 4382,
Vellal kattur,
KaSachans U P.00, S
Tmcienpa Tuluk, |

Mo meﬂapoan@ .
s/o ’Marappa Gomder. BN

Ret:l reds; shunte: . SR T
e No‘.’ 9454. Alaampalayam.
P,all.i,pa;ay;m.‘ B mde..G.v\

A'.P\élénivama“o TR

§/0 Aththapoa /dounder,
. /
Ret redg, Shunter,

S. No,? 7465‘ nbo w4 A. 0..16
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65,

66,

67."

. velankatoor. o rL -
","Kadachanallur. Emd&.lo

: .P q«lmsdﬂYO
- S/o t’alaniappa GOtmder.
. Retlred Driver 'a,

SONOQ P 71@. NO. 104.
L4665, Gieny,

Kollampalavatr\. Emde. 2.

VR.Rmarasanv

</o Ram.-ﬁsamy Gbunder,
Retlteu.. qmnter Lo,
S.No, P 6315. ,

‘Govi ndano*alavan »

_l‘lampalavam p.o.,
wa.. smk. .

G. Sanuel mral Samy,

| Sﬁ‘laﬂam rai.

Ra:lred. Dxiver 4p¢,
qu. q-NO. P 3107. 32 ,

Upstair 4th Cmss &ad. N

VeSan odan, |
S/o Velappa Soun der.

Retd red,, S’xunter/l-o b
_Q.l‘b. P 3510. ‘Elankathur.

‘-. [ ] .- 1'7



68,

70,

Do, 54, Pulapalavar PZO;A
Kadachshur (Vllagd)

OGN achimuthu

$/0 Chellapps Goundsr)

lietirddil aneer.

S, Mo, P, 4384, Poclapalayam Post,
adachanallur, 2alfpelayem,
Brodan6, |

,T°- S alimoi deen,

's/o T,J .,.Q'li;rﬁlddin.
Retlrods, Driver *at,
SPlL, SNo, P 3260,

47, TJ.srfmin street,
sastd Nagar, -
Near Rellvay Coflony,

8 wde2,

(ad sing cut of 0.2,No, 58/93,

Vo ,Ramankutty Nair,
/0 ViNarayan, Nalr,
Ret red., Ddver *af,
sdNo, P 2310, Pushoal ;va,
HNo, 7/53t) Colleae: Raad,
Palchat, Pin 678 001,
cees 18
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B 71, VN Mghadevan,
, r | s/o V.R.NaraYaha Iyer. .
i | | V- ..« Retlred, @ara ‘A‘p Spl. .
. : L SN, 10422, No, V780, "
: | R v ~ . o , vidYa, sg_nq],e Stteet. |
] o om K, lpathy i:.o.. . -
| xa;pathy.‘ Paldhat. 687 003, '

9% Cuthatt, S/o Abooo,
.. Retlred., Drver igg,

| | SiNe. R 527,

o Ku zan gt House,

1 | . Mamthe Tad, Palchat.

73, AJddsnan, 00 . /-
! ' §/o A.amumichan, Retired,

'“ - Dﬂ.Ver B sNo, P 9449,

1 - L Chungath House, Kavilpad,

P.0., Paldhatails

v 74, .. 2,.Suh.1raran Nalz, .. . o i
s/o ?, Sankara Memn.
Red red, ASste Glard.
SeNo, ;0594. Palakkott l-buse.

. | Thawur :I.a. Porli.

| Palhat~ 670 616, -

i . - . 00‘0 vo—oo”



75,

76,

77,

78,

P.Covindan,
S/o P.Sarﬂcara Menon,

-SeNp, 20 24, srivaloam,

HNo, M,9/33, Indn? Naaor,
Kal lapully, Palchat.5,

RN araYanan.

S/0 Raman Redred., .
D ver 'A » S.No, No, P 5847,
Ghadrd x M1layam,

. Korathodi, |

xadlkkanh! mam,
Palchat . 678 005,

NoVelulutty, .

%0 Narayan aWdﬂYo
Retireo. Drl.ver [ B’
sNo, P 10113.
Nﬂbalaparamhl

Near Madrassa.

k\d lpa& pal d’laf- 170

T.'Ve, Ayau&mah.

S/o '!heethy. Ret! redy

Qard 'c'. s.No. 16223,

Bevi 8adan, Pott lulam, _
Kavilped 2,04 , Palchat. e D
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| % ""hhanan. Reﬁr;:c'l..“x. R
2 Shmter, | ' SR

S'N"o ? 5184, - |
‘anxlélat..nl,'

\'/ Vaaz, S/o Vele\'udhuno

Rett red, Driver 'A’ |

SeMo, P 3164, - andrasoudham,
Tanrdssery, Palchat, \
VMachaven,

S/o Vola?ud'lan.

- Retired,, Drover'pr,
SeNo,P 9436, Raliandre,
Sadanam, Malapizam, .
Dlavakiot, Pin 679 092,

'z'.v;v‘elayud:,:{n.'

S0 P. Vesran, Retlroay )
Qiard 's,. S.NO.‘ 58950
'lhuzfakad House, P: .:.' '

| Pomng:tmlu::lsstp

S Padgae,

V.SEVaramgn Neir,

$/0 K.Keshvan Natr,
AR,et:lred... Qarg 'A.’.'
Se No, 6€8% 82, /2,

Instmme\t'atlcn Town sip |

P-O. Kanj Wode vest,

Polg’lat. 21
....
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85,

86,

87,

SeVeuraraqravan,

S/oP. Singaran. Retireds,
Quard 'A'. S.No, 14522,
HNo, H.2, 'Houglng Und.t,
Karahadai, Ra0G,

Matmpalayan.
Pin . 641 301. Tyndl Nacn.

M Narayanan Nalr,

S/o Thavitta Iyer,
Retired.; Dlesel Asst,
sdo. P 9444,

. Mullakkara House,

- -

PuAippafil varan PeOes
Palchat-678 733,
KX .S.lbm and a* Iver,
/0 Kos,Mithna Ives,

Retireds, Qiard ‘e,
SNO. 1049, No, 3/126,
L N ,puram V:lllaga,

. Pald‘lat. Lot

S =
& x-q'

.Balaknlshnan. -
s/o S Ukkanda Waﬂ-l’a-o
Redred.. Mail Qlard.
S.No. 14067. Haﬁ.vaSa
Kahgh}d}%rm -.
Palakiad - 670 009,

oo 22
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-89,

9.

91,

: Qlard 'A. Spl. yY

Tm.Maran. E . . ‘. -

son of T,a. Apmkuttan‘

Retireo. Dﬁver 'A’ "

Sdo, P 9416

‘Thothuan gel‘chse, 'Malélmran. ~
PO O lavakiot,
Paldat.2,

-R;Pai:'amaS,iVa' Ménon. _

son of M N ,Raman Menot,

Retd reg, Driver'a' spi,
5. No.b 4684, . |
Suvasilam Madet!ﬂ.l House,
Vannakkara p o, )
Noorani. Palchat.4,

P, Than Kazaf , | |
son of S.Ponnan. Ret:ired. o o co-
Driver ¢ A' Spl ' | |
Se No P 2760. 26 N
Behi nd Ram '!heat!.‘e,
PO .suraman galam,
Saleqn ~636 005,
A<Ramakd shn 5 n,

Se. N0 (680 6,»
Ramanchenath House,
19/360, west Vekkara,
Paldhet 678 001,

....23
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93,

C.mpala)cishnan Nair.

son of V.Mahaden Nait.
;Reﬁteo. prlver Va' .S_D""
sNo.P 6440,

héraKaro Kashna NleVaSv
P‘DoKarmaﬂ-o ald’ta‘?-. '
| hu.ena 101c

Somld.taf ahy

special, SdNo»P 2327,
203/ nayakarkeil street,

. Nadammed:, Brode-638 002,

%..

o5,

96,

K.Pandnranqan,,

san of M.késﬁ‘mxi Natdu,.
Retd. reda, Dd.vef 1% SPly,
SeNooP 2902, 1774,
mmananoapan Road,. -
Szlranga'n-6z) 006.

® oG, Vciras am_y.

son of Govindasamy Plllal Ve,

ReH. red. Driver *a'e
5. No.B 1841, 48/2,.
s.xbbaial; stmeet,
. 8ah gliamcabl v,
U rught .62 001..
Ve S../tl'\an, )

deer'#‘h’ , SNo<P 1775, -
Dolo. n Jeovanda streef..

Txnd. -3 Foad, Em.c_l,e-zov.

(rsietng et of oA Moyl

‘son of ‘f.k.sm:ﬂaf‘ad aln,
‘Retired,, Driver "A'
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98,

197...

99,

" Golden street, T

Vall alar qtreet.

. Muntcipal Oolony Road,
Srode..4 .

Ao Am‘ld.as-avm‘y.. | ' , ,
son of J.Aru 1sandam,

Reﬂvre;d. Qiard '.A".

Se No« 6253, 12,

Kan\arajar street.

Nadar Meds, . -

Nadar NRedi,

Vinavakar Koil,.

Emde..z.‘ R e

M.-Rengasaﬁ‘.’.

son of c'.mni;n.

Relred,;

Dr:lver 'a spl., . ' B L
SdNo. P 10449."21 o -
Thangvil alias Munisgng Road,
maranaﬁll‘r .3-636 2,

Yoo e 25
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103,

KMurusgny Naldu,
S/o c.K:lsfnas 3.y

Retlred.. pd ver 'c'.

AFG, 'B‘ Se No. P 6189,

DS, Kaliyanna Gamder ‘hottam,
Pemnmrai lbad.
Brode.

P.Daniel Jayaraj . 

'Son of Paul Pillay,

Retired,,
Driver 'B', S.No. P 6441,
No, 400 B Rallway Coleny,

fmde,

Ao Manickam.
son of M.An-rgamu&m Natcker,

ReHd red.; D:i ver i\ spl oy

Cninnaa Mariaman ¥oil street.

Kamn qal Falavem, Erode.2e

RoPond annzn,

son of Ramz . ' Gounder,

Retd red,, Shuntern,

Se NO, P 7454, Di NO.3/68,
Rajaji Nacar, Cavery RSP0

Brode 683 0070 -

(2 ci0q ot OFf OJhe No 60 Of 1993),
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SUPREME COURT

OFIIRRARY.CI VIL APPELLATE JURISDICTION RN
SPECIAL LEAVE PETITION(CIVIL) NOS,6182-82 OF 1 |
VITH
No, of 199

INTESLCCUTORY APPLICATION NOS,1-8
(Appiications for ex-parte staye)

Ynion of India & Ors,

Appellant
Petitioner

Versus -

M.Blias Aron Raj & Ors.
Respondent 8

ORDER DIRECTING ISSUE OF SHOW CAUSE NOTICE AN
GRANTING AD-INTERIMg/EX-PARTE STAY OrICE AND

Dated this the 15th day of April, 1994

Dated the
Engrossed by @run/e= SHRI  C.¥.Subba Rao
Examined by Advocate on Record for the Petitioners,
Compared with SHRI
No. of folios Advocate on Record for
v-""‘\‘b‘
g X
o A
e
sEp>
7 5‘ y



